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- LOK SABHA DEBATES

LOK SABHA

Thursday, July 28, 1994/ Sravana 6,
1916 (Saka)

-

The Lok Sabha met at Eleven
of the Clock

[MR. SPEAKER in the Chair]
(Interruptions)

RE: ACTION TAKEN REPORT ON
THE RECOMMENDATIONS OF JOINT
PARLIAMENTARY COMMITTEE ON
IRREGULARITIES IN SECURITIES
AND BANKING TRANSACTIONS

[English]

SHRI NIRMAL KANT! CHATTERJEE
#(Dum dum) : Sir, has the Government with-
Edrawn the Action Taken Report on the
JPC2........ (Interruptions)

SHR! HARIN PATHAK (Ahmedabad):
You withdraw the Action Taken Report....
(Interruptions)

_ SHRI BASUDEB ACHARIA
(BANKURA) : You withdraw the Action Taken
Report ...... (Interruptions)

SHRI NIRMAL KANTI CHATTERJEE :

Is there any iota of scheme left with the
Govermment to say that they scrap the
Action Taken Report? (Interruptions)

MR. SPEAKER : Now | call Shri
Somnath Chatterjee to speak.

(Interruptions)

SHRI SOMNATH CHATTERJEE
(BOLPUR) : Mr. Speaker, Sir, you have
called me to speak ...... (Interruptions)

[Translation)

SHRI SURYA NARAYAN YADAV
(SAHARASA) : Mr. Speaker, Sir, the oppo-
sition parties had unanimously consented
that no interruption will be made during the
Question Hour.........

[English)

SHRI SONMATH CHATTERJEE: Sir,
we realise the importance of the
Question Hour. But we realise that this is
the only place where we can get redress
according to the principles of parliamentary
democracy that we have adopted in this
country. Now, Sir, nobody has disputed
that the scam has been the biggest even
that has happened in this country. In this
century; it has not happened. There is no
such instance before. And, that is why, the
Prime Minister came here and assured the
House that the JPC, which has been con-
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stituted, whatever recommendation it makes,

nobody, however highly placed he may be,
will be spared. Now, Sir, this is the glory of
this Committee. We appreciate that this
Committee submitted a unanimous Repont.
Sir, | cannot but recall the observation of the
hon.Chairman of this Committee that this
Report bears the scars of compromise.
Therefore, it has been toned down. Some-
body must have wanted to say something
more.

Now, Sir, this is not usual Action Taken
Report that was called for. The only thing is
about acting on this. But, Sir, there are
several portions of this so-called Action
Taken Report which say that the findings of
the Committee are not accepted by the
Govermment. Words has been expressed,
expressions have been used that these are
unwarranted findings, incorrect findings,
distorted findings and unfair observations.
This Committee was a mini-Parliament be-
cause the House as a whole could not go
into the questions of this serious fraud.
Therefore, a Committee was appointed
where, obviously, the ruling party had an
undoubted majority and where so much
labour has been put in and they came up
with unanimous Report. Now, is seems that
somebody in this country or some sections
in this country are being treated as holy
cows’. He or they cannot be touched and the
way this Committee has been treated is a
reflection on Parliament as a whole because
this Parliament, when it discussed, never
rejected the Report. This Report was not
rejected by this House nor did the Govern-
ment at that time come betore the House
saying that they are not accepting the Re-
port. If the Report has been accepted, that
is, the will of Parliament has been expressed,
then how can the Government in the name
of taking action go back on that and try to
reopen issues by saying that they are not in
a position to accept this? Some have been
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noted and not even one person who has
been found guilty has been punished. No
information has been given to the House
that anybody has been punished. How much
time has elapsed? It started in 1992 and we
are now in 1994. This is a serious situation.
It is nothing but a mockery of the entire
system of Parlimentary domocracy. The
House is being taken for a ride.

We demand that the least the Govern-
ment can do, if it has any respect for Parlia-
mentary democracy, is to withdraw the Ac-
tion Taken Report in good grace and let
them give an undertaking to this House
through you, Sir, to the country as a whole,
that corruption, at however high place it may
be, will never be tolerated and the Govern-
ment must show its real concem and not lip
service for fighting corruption. Otherwise,
we cannot but hold that this Government
and corruption have become synonymous.

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHPI
VIDYACHARAN SHUKLA) : Sir, | have al-
ready stated that we give the highest re-
spect and fullest considration to the Report
of the JPC. | think, the JPC has done an
excllent work in introducing an unanimous
Report. In unanimity, Sir, as we all know
there is a give-and-take while you are trying
to achieve unanimity. It is not that it is only
one sided unanimity where concessions
were made by those people who are holding
views contrary to the views of the ruling
party; even the ruling party had to give in
certain matters in order that there should be
an unanimous Report. We accept that it is a
mini Parliament. We give it the same re-
spect that we give to Parliament. There is no
difficulty about that. During the several de-
bates that we have had in this House and in
the other House, we have put forward our
viewpoint. Our view pont has been listened
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to by the Opposition and their viewpoint we
have tried to understand. There was no
question of accepting or rejecting the Re-
port during th@se discussions. The Report
was received in the House. After that the
Government was asked to submit an Action
Taken Report. That has come now. (Inter-
ruptions) | am submitting Sir, that if we
closely analyse this Report, we find that out
of the recommendations made by the Com-
mittee, almost one-third of the recommen-
dations have been accepted by the Govern-
ment ..... (Interruptions) Sir, they have to
hear me whether they agree with me or not.

There are portions of the Report which
have been accepted by the Government.
There are certain other portions of the Re-
port which are under investigation and the
investigations are going on. There are cer-
tain portions of the Report which Govern-
ment does not find it possible to accept. So,
there are three portions. One is where the
Report has been totally accepted by the
Government.... (Interruptions).

[Translation]

SHRI DAU DAYAL JOSH! (KOTA) : Is
it the Report ? The Ministers have been
protected. One the government officails have
been allowed. (/nterruptions).

[English]

SHR! VIDYACHARAN SHUKLA :
Just listen to me, Sir, a substantial Por-
tion of the Report has been accepted by
the Government. Then there is another
substantial portion of the Report which
is under investigation and after the pro-
cess of investigation is completed, the
guilty will be punished. One legal system
and our Constitutional systems such
that.....(Interruptions). Sir, it is very un-
tair.
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{Translation)

MR SPEAKER : Please, let him speak.
I am giving opportunity to everybody (/nter-
ruptions)

[English]

SHRI VIDYACHARAN SHUKLA : Sir,
our legal and Constitutional system is such
that whre a crime is committee in the open
daylight, in the presence of people, and the
culprits are caught red-handed, it takes time
for the courts to pronounce verdict, like Mr.
Nathu Ram Godse killed Mahatama Gandhi
in broad daylight. Everybody knew it. He
was caught red-handed in front of people.
But even then it took five years for the court
to pronounce the verdict of guilty on Mr.
Nathu Ram Godse.We cannot short-cut
it.... (Interrutions).

[Translation)

SHRI HARIN PATHAK (Ahamedabad)
How it is related to securities scam.

[English]

SHRI VIDYACHARAN SHUKLA : Sir, |
should be allowed to compilete..... (Interrup-
tions).

[Transiation]

MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI (Garhwal) : Kindly
let us know about the accountability of
Ministers....... (Interruptions).

[English]

SHRI VIDYACHARAN SHUKLA : Sir, |
am prepared to lay a statement on the Table
of the House saying that these are the
recommendations which are given in the
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Action Taken Report that have been ac-
cepted. They are all enumerated there.....
(Interruptions). Sir, investigation has to be
made. | am sure, all the hon. Members will
agree that without investigation, without fol-
lowing the legal procedure as laid down by
the law and the Constitution, we cannot
punish anybody. Those procedures have to
be followed and we are going to follow those
procedures. | can assure you, Sir that no-
body who has been found guilty, will be
spared. | can give a categorical assurance
that anybody who is found guilty, will not be
spared.....(Inferruptions). We will not take
any action against those people who are not
found guilty, but against those people who
are found guilty, strictest possible action
under the law will be taken. However, uniess
we go through the whole Report and discuss
it....(Interruptions).

[Translation]

SHRI DEVENDRA PRASAD YADAV
(JHANJHARPUR) : We donont want assur-
ance. Withdraw the Action. Taken
Report.....(Interruptions)

[English)

SHRI! VIDYACHARAN SHUKLA : Sir,
another assurance that | would like to give to
the House is that during the discussion if we
find that there are any deficiencies in the
Report, there are any shortcomings in the
Report, there is any mistake in the Action
Taken Report, there are any lacunae in the
Action Taken Report, we are prepared to
correct them....... (Interruptions)

Sir, we have an open mind on the
Report......(Interruptions) If the House points
out that there is some action which is not
right, that the objectivity of the recommen-
dation about the rejection is not right, then
we are prepared to correct ourselves. We

\InSQanand 8
ritten Answers

know that if there is a faun which has been
committed and a proper action has not been
taken, if there is some deficiency or lacuna -
or some mistake anywhere, we are pre-
pared to correct it. But we must know about
it. During the discussion it should all come
out.......(Interruptions) We have an open
mind.

If they stall the proceedings of the
House in this manner, | am sorry we cannot
do anything about it.....(Interruptions) They
have to go through a proper procedure and
they have to discuss it here.... ... (Interrup-
tions)

SHRI LOKANATH CHOUDHURY :
(Jagatsinghpur) Sir, | want to submit that the
hon. Minister has tried to confuse this House
by what he said just now.....(Interruptions)

SHARI SRIKANTH JENA (CUTTACK) :
Sir, we are not prepared to accept what he
said....... (Interruptions)

11.161/2 Hrs.

(At this stage, SriMohammad Ali Ashraf
Fatmi and some other hon. Members came
and stood on the floor near the Table.)

(Interruptions)

MR. SPEAKER : The House is ad-

journed to meet again at 2.00 P.M.

WRITTEN ANSWARS TO QUESTIONS
[English]
Militant Activities in J&K

*61. SHRI CHETAN P.S.
CHAUHAN :
PROF. K.V. THOMAS:

Will the Minster of HOME AFFAIRS be
pleased to state:
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(a) whether militant activities in Jammu
and Kashmir have increased recently;

(b) if so, the reasons therefor;

(c) the number of militants who surren-
dered during the last six months;

(d) whether any fresh initaitive has been
taken to contain militant activities in the
State; and

(e) if so, the details thereof?

THE MINISTER OF HOME AFFAIRS :
(SHRI S.B. CHAVAN) : (a) and (b). Al-
though the level of terrorist violence contin-
ues to be high, yet it cannot be said that
there has been an increase in such activities
recently.

(c) Around 20 militants have surren-

dered in the last six months.

(d) to (e).Anti-militancy operations
have been intensified, additional army and

para military forces have been deployed at

vulnerable points, special pickets and
checkposts have been established and
search and cordoning off operations have
been intensified further. There steps have
resulted in increased number of militants
being killed/apprehended in recent months.

t Translation)
Irrigation Potential

“62. SHRIMATI BHAVNA
CHIKHALIA:
SHRI MOHAMMAD ALI

ASHRAF FATMI:

Will the Minister of WATER RE-
SOURCES be pleased to state:

SRAVANA 6, 1916 (SAKA)
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(a) the total irrigation potential created
so far through major, medium and minor
irrigation schemes, State-wise;

(b) whether the irrigation potential al-
ready created at the end of 1993-94 has
been utilised properly; '

(c) if so, the details therof;
(d) if not, the reasons therefor; and

(e) the steps taken/proposed to be
taken by the Union Government in this
regard?

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI
VIDYACHARAN SHUKLA) : (a) State-wise
Irrigation potential estimated to be created
at the end of 1993-94 through Major &
Medium and Minor irrigation schemes, is
given in the Statement-| enclosed;

(b) and (c). At the end of 1993-94,
76.27 million hactares of irrigation potential
is estimated to be utilised out of 85.05
million hactares created.

(d) Creation of potential and its utilisation
is a continuous process. A lag of a few years
between the introduction of irrigation and its
full utilisation is unavoidable as it takes time
for the farmers to construct the field chan-
nels and to prepare the land for irrigated
farming. Also the switch over from rainfed
agriculture to irriigated agricultural involves
a major change in agricultural techniques
which farmars take time to master.

(e) A Cantrally Sponsored Command
Area Development Programme has already
been in implemantation since 1974-75 to
improve utilisation of the created potantial.
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[English]

Control of Blindness

*63. PROF. UMMAREDDY
VENKATESWARLU : Will the Minister of
HEALTH AND FAMILY WELFARE be
pleased to state:

(a) the target set and achievements
made under the National Programme for
Control of Blindness during each of the last
three years, State-wise;

(b) the funds allocated and spent by
each state during the above period;

(c) whether the Government propose
to step up the activities under this programme
during 1994-95; and

(d) if so, the details thereof alongwith
allocation made?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANAND) (a) to (d). During the

JULY 28, 1994
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{ast three years, 50.44 lakhs cataract opera-
tions were performed against the target of
64.20 lakhs and the States/UTs reported an
expenditure of Rs. 31.75 crores against the
Central releases of Rs. 35.31 crores.

During the year 1994-95 allocation has
been increased to Rs. 40 crores which
includes estimated assistance from World
Bank to the extent to Rs. 21 crores. The
programme includes additional activities
such as enhancing assistance to Non Gov-
ermmmental Organisations, setting up District
Blindness Control Societies in all districts,
supply of consumables for cataract opera-
tions to State Government institutions, train-
ing for eye surgeons, increase in bed capac-
ity for eye care, construction of dedicated
operation theatres at selected District hos-
pitals and dark rooms in selected Primary
Health Centres.

The details of the State-wise target and
performance and funds released and ex-
penditure reported for the last three years
are enclosed as Statements | and |l.
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Anti-Drug Campaign

*64. SHRI UDAYSINGRAO GAIKWAD
: Will the Minister of WELFARE be pleased
to state :

(a) whether any anti-drug campaign
has been launched in Delhi in the recent
past;

(b) if so, the details thereof;

(c) whether any achivements has been
made during the campaign;

(d) if so, the details thereof;

(e) whether the Government propse to
launch similar campaingn at different places
of the couantry,

(f) if so, the details thereof; and
(9) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU) : (a) Yes, Sir.

(b) to (g).With the objective of creating
a climate of abstinence from drugs, the
Ministry of Welfare has launched an anti-
drug campaign covering all parts of the
country, including Delhi. It has been working
closely with the Ministry of Information and
Broadcasting in ensuring that appropriate
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meassages are transmitted against drug
abuse through official media including Ra-
dio, TV and newspapers. The details of the
activities undertaken as a part of the cam-
paign are given in the attached statement.
This multi-media anti-drug campaign has
been accepted as an integral and crucial
commonenet of the demand reduction strat-
egy to control drug abuse and has been
taken up throughout the country in associa-
tion with the State Governments and the
voluntary agencies.

Assistance is being provided to a large
number of voluntary organisations to under-
take specific area based target oriented
programmes for awareness building and
preventive education. Seven conselling
centres, seven de-addiction centres and
two after-care centres have been set up in
Delhi with the assistance by this Ministry.
These voluntary organisations have also
been carrying out educational and aware-
ness building programmes in a big way in
Delhi by organising rallies, talks, training,
pantomine shows, picture & essay
comptitions, street plays, exhibitions etc.

Department of Social Welfare under
the Government of National Capital Terri-
tory of Delhi have also been organising
awareness/public opinion camps in Delhi.
Similarly Delhi Police have also carried out
a month long anti-drug campaign from 26th
June, 1994 in areas of Police Stations of
Sadar Bazar, Nabi Karim, Pahar Ganj and
Bara Hindu Rao.
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[Translation]

Jharkhand Issue

*65. SHR! SIMON MARANDI :
SHRI LALIT ORAON :

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the details of the talks held for the
settiement of the Jharkhand Issue during
the last four months;

(b) the progress made in the settlement
of the issue so far;

(c) whether any hurdles are being faced
in this regard;

(d) is so, the details thereof;

(e) the steps proposed to be taken to
remove these hurdles; and

(f) the time by which the issue is likely to
be setted?

THE MINISTER OF HOME AFFAIRS :
(SHRI S.B. CHAVAN) : (a) to (e). No formal
talks have been held with the State Govern-
ment during the last four monts on the
Jharkhand issue. However, consistent ef-
forts were made to informally find an ami-
cable solution to this issue. Not having
succeeded in these to pursuade the State
Government to accept certain modifications
in the JADC Bill, 1991, the Central Govern-
ment is now processing the Bill for formal
Presidential Orders under Article 201 of the
Constitution.

(f) As the issue involves various politi-
cal, legal and administrative complexities,
no definite time frame can be fixed for
resolving it.
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[English]

Doordarshan Channels

“66. SHRIMATI MALINI
BHATTACHARYA : Will the Minister of IN-
FORMATION AND BROADCASTING be
pleased to state:

(a) whether representations have been
received for earmarking at least one
Doordarshan channel for telecasts to be
sponsored by the State-Governments; and

(b) if so, the reaction of the Union
Government thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGH DEO):
(a) Yes, Sir.

(b)The Constitution of India places
broadcasting in the Union List. Care is how-
ever taken to ensure that the developmental
activities of State Governments are given
adequate exposure on radio, television.

[Translation)
Cornea Transplant
*67 SHRI SATYA DEO SINGH:
SHRIBRIJBHUSAN SHARAN
SINGH:

Will the Minster of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) the number of comeas collected
annually in the country;

(b) the number of persons waiting for
corneal transplantation as on date;

(c) whether a large number of comeas
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available in the country got damaged due to
non-availability of adequate eye bank facili-
ties; and

(d) if so, the action proposed to be
taken by the Government in this regard?

THE MINISTER OF HEALTH AND
FAMILY  WELFARE (SHRI  B.
SHANKARANAND): (a) and (b). The esti-
mated number of eyes collected annually in
the country is around 14,000.

There are presently about 1.91 lakh
persons suffering from corneal blindness in
both eyes and about 5.9 lakh persons in one
eye who require corneal transplan-
tation.

(c) and (d). A number of corneas avail-
able get damaged duu to late reporting,
diseased eyes, inadequate trasnport facili-
ties and limitatn of currently available media
for preservation. Under the National
Programme for Control of Blindness, assis-
tance is available for strengthening eye
banks in the country.

[English]

Family Welfare Programme

*68. SHRI S.B. SIDNAL : Will the
Minister of HEALTH AND FAMILY WEL-

FARE be pleased to state:

(a) the amount spent on the implemen-
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tation of the Family Welfare Programme
during each of the last three years, State/
Union-Tarritory-wise;

(b) whather the targets fixed for the
said period have been achieved;

(c) if so, the details thereof, State/
Union Territory-wise;

(d) if not, the reasons therefor; and

(e) the steaps being taken by the Gov-
ernment to achieve satisfactory results in
this regard?

THE MINISTER OF HEALTH AND
FAMILY  WELFARE (SHRI B.
SHANKARANAND) (a) Statement-l show-
ing the expenditure on the Family Welfare
Programme State-wise is enclosed;

(b) to (d).By and large the targets have
been achived to a considerable extent bar-
ring a few State of account of various rea-
sons including lack of awarness,
infrastructural deficiencies, and difficulties
in implementation. Detailed statement-I! in
this regard is enclosed.

(e) An Action Plan in this regard is
under implementation. It includes a differ-
ential approach to poor performing areas by
way of special projects for strengthening
infrastructure, greater IEC efforts, greater
involvement of NGOs, active community
participation etc.
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Reservation Quota
*69. SHRIMATI GEETA
MUKHERJEE:
SHRI
WARA RAO VADDE:

Will the Minister of WELFARE be
pleased to state:

(a) whether some of the Southern States
where reservation system has been prevail-
ing even before the implementation of
Mandal Commission recommendations the
quota level has been higher than 50 percent
ceiling as decided by the Supreme Court;

(b) if so, the names of these States and
the reservation quota prevailing at present
therein;

(c) whether the Government have a
proposal to make necessary amendments
to the Constitution enabling such State
Governments to maintain the status-quo in
this regard;

(d) if so, the details thereof; and

(e) the other steps taken/proposed in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) Yes Sir.

(b) Two Southemn States namely Tamil
Nadu and Karnataka have reservation quota
in excess of 50%. It is 69% in Tamil Nadu.
In Kamataka, the total reservation quota
was 68%. This has been increased to 73%
on 19th April, 1994 and to 88% from 25th
July, 1994.

(c) and (d). The issue is under examiné—
tion.

JULY 28, 1994
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(e) The Tamil Nadu Government for-
warded Tamil Nadu Backward Classes
Schedules Casts, Scheduled Tribe (Reser-
vation of seats in educational institution and
appointments of posts.in the services under
the State) Bill, 1993 for retaining 69% reser-
vation in their State for the President’s as-
sent. The President has given his assent to
the Bills on 19th July, 1994.

Biood Donors

*70. KUMARI FRIDA TOPNO: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
captioned ‘HIV-infected blood donors on
rise’ appearing in the, Indian Express, of
June 27, 1994;

(b) if so, the reaction of the Govern-
ment thereto;

(c) the reasons for such alarming in-
crease in HIV infection;

(d) the steps taken by the Government
to check these blood donors;

(e) whether the Government propose
to amend Drugs and Cosmetics Act, 1940 to
ensure safe supply of blood; and

(f) if so, the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE. (SHRI B.
SHANKARANAND): (a) Yes, Sir.

(b) and (c). The Government are aware
that transmission of the infection through
the blood route has registered a marginal
increase and have been taking all the nec-
essary steps to ensure maximum blood-
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safety. .

In general, increase in HIV infection
among the blood donors is indicative of the
spread of the infection from specific risk
behaviour grounds to the community.

(d) to (f) The Government have already
established 150 Zonal Blood Testing Cen-
tres to provide linkages to all the Blood
Banks in the Country. These Zonal Blood
Testing Centres accept blood samples from
all the-linked Blood Banks and provide
screening reports to them free of charge.
The Drugs and Cosmetic Rule has been
suitably amended making it mandatory to
test every unit of blood for HIV infection.
Steps have also been initiated to promote
Voluntary Blood Donation and phase out
professional blood donors in the country.

- [Translation]
Regional Programmes

*71. PROF. RASA SINGH RAWAT:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Rajasthani and Sindhi lan-
guages are being given sufficient tirhe in
broadcast/telecast of regional programmes;

(b) if so, the details thereof;

(c) whether the Government propose
to increase the duration of broadcast/tele-
cast of regional programmes on All India
Radio and Doordarshan;

(d) if so, the details thereof;

(e) if not, the reasons therefor; and

(f) the details of All India Radio Stations
and Doordarshan Kendras located in
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Rajasthan which have the facilities to pro-
duce original programmes in Rajasthani
and Sindhi languages and the facilities pro-
vided for this purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGH DEO):
(a).and (b). Yes, Sir.

Rajasthani
All India Radio

All India Radio Stations in Rajasthan
broadcast programme in Rajasthani and
other Rajasthani dialects viz. Shekavati,
Mewati, Mewari, Dhuntali, Thari, Bhagri/
Bhili, Hadauti. A regional news bulletin in
Rajasthani for a duration of 10 minutes is
being broadcast at 8.05 P.M. daily from All
India Radio, Jaipur and is relayed by the
stations at Bikaner, Jodhpur, Udaipur,
Suratgarh, Barmer, Churu and Jaisalmer.
Duration of programmes broadcast in
Rajasthani from different stations of All India
Radio are given below:

Name of Duration in
the Station minutes per week
Suratgarh 420
Jodhpur 300
Jaipur 100
Bikaner 25
Jaisalmer 15
Udaipur 35
Churu 280
Barmer 720
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Doordarshan

Doordarshan Kendra in Jaipur is
telecasting the following programmes in
Rajasthani:

i) Literary programmes for 20
minutes on every second and
fourth Monday of the month.

i) Agricultural and rural develop-
ment programmes including
programmes on Rajasthani cul-
ture and folk literature/music for
a duration of 25 minutes five
days in a week.

ii) A field-based programme for a
duration of 20 minutes on ev-
ery Thursday of the month.

iv) Song and dance sequence
form Rajasthani films for a
duration of 30 minutes on first
and third Monday of the month.

Sindhi
All India Radio

All India Radio, Jaipur broadcasts
composite programmes in Sindhi lan-
guage for a total duration of 6 hours
and 30 minutes per month. These
programmes are relayed by AIR stations
at Jodhpur and Bikaner. All india Radio,
Udaipur relays these programmes for a
duration of 4 hours and 30 minutes per
month. All the four stations are also
relaying Sindhi news bulletins broadcast
tfrom Delhi. Sindhi programmes broad-
cast from External Services Division of
All India Radio are also available in
Rajasthan.

- .JULY 28, 1994
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Doordarshan

Sindhi programmes are telecast by
Doordarshan Kendra Jaipur for a duration of
30 minutes on fourth Friday of every month.’

(c) Yes, Sir, over a period of time.

(d) and (e). Do not arise.

(fy Al Regional Stations of All india
Radio in Rajasthan as well as Doordarshan
Kendra, Jaipur are equipped with facilities to
produce programmes.

[English]

National Population Pblicy

*72. SHRI KRISHAN DUTT
SULTANPURI:

SHRI R. DHANUSKODI
ATHITHAN:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) whether the Expert Group headed
by Dr. M.S. Swaminathan has submitted its
report on the National Population Policy?

(b) if so, the salient features thereof;

(c) whether the Government have ex-
amined and accepted the recommenda-
tions;

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINISTER OF HEALTH AND
FAMILY =~ WELFARE (SHRI B.
SHANKARANAND): (a) Yes, Sir.

(b) While dealing with the entire gamut
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of population issues the Committee has
made among others the following major

recommendations:

(i) Integration of gender equity in
Plans for health and family
welfare.

(i) Creation of an enabling
environment and empowerment
mechanism to accelerate the
march towards goal of population
stabilisation, by achieving a Total
Fertility Rate of 2.1 by the year
2010.

(iii) Speedy and effective
implementation of the Minimum
Needs Programme.

(iv) Provision of maternal and child
health and family planning
services based on informed
choice.

(v} Involvement of Panchayati Raj
and Municipal Institutions for
achieving population stabilisation.

(vi) Creation of Population and Social
Development Fund for filling the
critical gaps in implementation.

(vii) Constitution of Population and
Social Development Commission
for implementing population
stabilisation programmes through
inter-sectoral convergence.

(c) to (e). The report of the Committee
was received on 24th May, 1994. The Re-
port has been tabled in the Lok Sabha on
14th June, 1994. Consultations with the
States/UTs and other Ministries/Depart-
ments of the Government of India have
been initiated.
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Sex and Violence in Films

*73. SHRI SHRAVAN KUMAR
PATEL :

DR. RAMESH CHAND
TOMAR :

Willthe Minister ofINFORMATION AND
BROADCASTING be pleased to state:

(a) whether a Conference of State In-
formation Ministers was held recently in
New Delhi to consider containing and elimi-
nation of sex and violence from films;

(b) if so, the specific decisions taken at
the Conference; and

(c) the follow up action taken thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGH DEO):
(a) to (c). The 21st Conference of State
Ministers of Information and Cinematogra-
phy was held in New Delhi on 24.6.94. The
Conference considered, inter-alia, matters
relating to curbing of excessive sex and
violence in films. The recommendations of
the Conference are as follows :-

(1) The State Governments and
Union Territory Administrations
should give a higher priority to
the enforcement of
cinematograph law and arrange
for awareness campaigns
regarding omissions of exhibitors
which would include inspections
in the regular schedule of duties
of enforcement officers stipulating
the number of inspections to be
carried out annually.

(2) The censorship rules and
regulations should be reviewed so
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that loopholes, if any, can be
plugged by making appropriate
amendments.

(3) Since the responsibility of
ensuring that good and
wholesome films are exhibited
rests not only'on the Central
Board of Film Certification, the
film industry should evolve a
model code of conduct for
themselves and the industry
associations should consider
ways and means of seeing that
their members adhere to it.

The following steps have been
taken as a follow up :-

(1) Rules are being amended to
provide for a minimum attendance
of one woman in an examining
committee of two members in the
case of a short film and of two
women in an examining
committee of five members in the
case of teature film.

(2) Action has been initiated -

(i) for amending the rules to
prescribe minimum attendance of
women to the extent of 50% of
the members present at a
meeting of revising committee
‘which normally consists of 10
members;

(i) tor amending the statutory
provision for giving 50%
representation to women in the
C.B.F.C. and its advisory panels;

(i) for amending the censor
certificate form to include the
names of members of the

JULY 28, 1994
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examining committee/revising
committee/film  certification
appellate tribunal who have
cleared the film.

(b) The C.B.F.C. has been requested to
write to the film industry associations to
request the film producers:-

(a) to submit the detailed script, par-
ticularly of song and fight sequence, and
get-censorship advice from the Board, be-
fore the film is produced. This will be purely
on an informal basis and without any binding
on producers or the Board. Such pre-cen-
sorship advice will be in the interest of the
producers.

(b) to have the lyrics of songs cleared
by the Board before songs are recorded so
that there is no censor problem at a later
stage.

[Translation]
Treatment of Mentally Retarded

*74. SHRI RAJESH KUMAR:
SHRIMATI SHEELA
GAUTAM:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) whether the Government propose
to introduce advanced facilities available in
the developed countries for treatment for
mentally retarded patients in the Govern-
ment hospitals of the country; and

(b) if so, the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANAND): (a) and (b). Most of the
medical colleges in the country_have De-
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partments of Psychiatry where mentally re-
tarded patients are treated and
counseled. The Institutes of Mental Health
& Neurosciences are also involved in man-
agement of such cases. Efforts are con-
stantly being made to improve the services
and introduce latest techniques/treatment.

[English]
Milk Contaminants

*75. SHRI TARA SINGH:
SHRI V. SREENIVASA
PRASAD:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state: (a)
whether there has been a persistant de-
mand to remove contaminants from the
Milk; -

(b) if so, whether the milk presently
contains heavy metals and pesticides which
are health hazards;

(c) if so, whether the Government pro-
pose to introduce legislation to ban the use
of such milk;

(d) if so, the details thereof;
(e) if not, the reasoné therefor; and

(f) the other steps proposed to be taken
in this regard?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI  B.
SHANKARANAND): (a) Yes, Sir.

(b) The presence of pesticide residues
in milk has been reported in a limited survey
covering some districts in the country. How-
ever, a majority of these samples were
within the tolerance limits prescribed under
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the Prevention of Food Adulteration Rules,
1954,

(c) to (e). The prevention of Food Adul-
teration Act, 1954 and Rules made thereun-
der prohibit the sale of milk containing and
foreign substance which are injurious to
health;

(f) The Food Health Authorities of the
States/Union Territories who are respon-
sible for implementation of PFA Act have
been alerted to be more vigilant about con-
taminants, to draw maximum number of
sample for analysis and take punitive action
to ensure sale of pure and wholesome foods
to the consumer.

Exodus of Specialists

*76. SHRI SRIKANTA JENA:
SHRI VILAS MUTTEMWAR:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state: (a)
whether there has been a gradual exodus of
specialists from the All India Institute of
Medical Sciences for taking up assignments
in the Gulf countries;

(b) if so, the number of specialists (with
fields of speciality) who have left AlIMS
during the last two years; and

(c) the steps taken by the Government
to check such exodus?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANAND): (a) and (b). There is no
exodus. From 1.1.92, only 13 faculty mem-
bers out of sanctioned strength of 450 have
resigned or taken voluntary retirement. It is
not known as to how many of them have
gone to the Guilf
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(¢) Does not arise.

[ Translation]
Doordarshan Coverage

*77. SHRI KASHIRAM RANA:
SHRI HARIKEWAL PRASAD:

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Doordarshan coverage
in several States is much less than the
national average;

(b} if so, the details thereof; and

(c) the action proposed to be taken by

JULY 28, 1994
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the Government to bring the Doordarshan

coverage in such States upto the national
level?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGHDEO):
(a) Yes, Sir.

(b) Statement-I enclosed.

(c) To improve the Doordarshan cover-
age, 362 TV transmitters of various powers
are under implementation/envisaged to be
set up in the country. Statement-ii, contain-
ing details of the transmitters in the Stats/
Statement-
| is enclosed



Written Answers

Written Answers

81

SRAVANA 6, 1916 (SAKA)

1'06 L'18 .28 80/ elysereyep 60
282 ¥'SL L'69 ¥'¥9 ysapeid elypep 80
208 9vL 8'89 965 eyejewse) 20
6¢cE 06 192 " JWYSE) pue nunuep 90
VA 1’65 1’85 c'lE ysepeld |eyoewiH S0
0'v6 L'68 © oo 559 Jeselng %0
9's8 €LL 0¢8 172 wessy €0
€6y 6'¢ct 1444 0L ysepeid jeyoeuniy 20
.€£'26 v'v8 €08 8°0L ysepeld eiypuy 10
% uoye|ndod % Baly 9, uoye/ndoy % Baly
puey uj sjosjo.d

ayj jfe jo uoyej (v6°£'Sg uo se)

abeianoy Juesald sifyeels  ON'S

-uswajdwy uo abesero)

- abeiany [euolEN MOjaq SI 8BBIaN00 UBYSIEPIOO] SL(1/SSIEIS BUIMOJIO) ay} Uf

%899 eaie Aq
%98 uoneindod Aq

- 8bB18A0D AL o 8bEIOAY [BUOHEN JUSSSId

1 - LNIW3LVYLS



84

Written Answers

JULY 28, 1994

Written Answers

83

099 2's9 9ty oo lloae sebeN % eipeq l
5’66 29 066 0€ee Spue|s| N B V 9l
0'G6 viL L'€9 9'9¢ wepiis .St
618 6'98 9’19 8'8¢ ueyseley vi
1’48 0'€s L8l LEL : ess0 €1
969 589 oLy vEY puejeben z1
92L 8'89 LES Ley welozN n
2’8 €99 99 £1E indiueiy oL
% uone/ndod 9% Baly 9% uonendoy 9% e8Iy
puey uj syosfosd
8y} Jje jo uoiie] (v6°£ 52 uo se) .
-uawajdwj uo abeisron abel1anoy) Jussald S1n/81elS ON'S




86

Written Answers

SRAVANA 6, 1916 (SAKA)

Written Answers

85

14 €e essu0 el
€0 10 puejeben A0
€0 €0 welozin L
€0 S0 Indiuepy 04
éc €14 eljyseseyep 60
€e GS . ysspeid eAypep 80
0¢ 1€ | exejeule) L0
|4 14 Jlwysey pue nwwer 90
14 14 ysepeld (eydewiH S0
e €e leselny ¥0
ol vl wessy €0
90 61 uysepe.d [eyoeunty 20
26 . 6E ysapeid eiypuy 10
dn jss aq o} v6///G¢ UO se
pabesiaug/uoneuswaiduwl Jspuf bunsixy siopiwsuel| AL sLn/aiels ON'S

abBISAY [BUOEN MOJ8q S| 80BI8A03 UBYSIEPIOO(] 81oUM S{[)/SOIBIS SYyj Ul SISRILSUBI] A JO SMIBIS

Il - INJN3LVLS



Written Answers 88

JULY 28, 1994

Written Answers

87

0.2 GLE [eioL
10 10 T M
vo 8o spueis| N B V ol
vo vo wpiis St
8¢ 4 ueyiseley vl
S—
dn j8s 8q 0} v6/./5¢ uo se
Buysixg SIopIUSUBL o
LS LAL _siny/ees ON'S

pabesirus pabesiaug yuolejuewaldul iepup)




89 Written Answers  SRAVANA 6, 1916 (SAKA) Written Answers 90

[English}] ORS packets for managing cases of
diarhoeal dehydration.
Gastroenteritis and Cholera
Export teams are sent for investigation
*78. SHRI PHOOL CHAND and for suggesting remedial measures as

VERMA: and when required.
SHRI D. VENKATESWARA
RAO: (e) The measures normally taken by

the health authorities to check these dis-
Wiil the Minister of HEALTH AND FAM- eases are:
ILY WARFARE be pleased to state:
1. Provision of safe drinking water.
(a) whether several cases of
gastroenteritis and cholera have been re- 2. Improvement of food and personal
ported from various States during the cur- hygiene.
rent monsoon;
3. Safe disposal of humen excreta.
(b) if so, the number of cases reported

from each State; 4. Appropriate Health Education.

(c) whether the State Govermnments 5. Surveillance and monitoring.
have sought assistance from the Union
Government to combat these out-breaks; 6. Distribution of chlorine tablets and

ORS packets etc.
(d) if so, the assistance provided so far
to these State Governments; and [English]

(e) the steps taken by the Government Sharing of Yamuna Water
to check these out-breaks?
*79 SHRI RAM VILAS PASWAN:

THE MINISTER OF HEALTH AND SHRIMATI SAROJ DUBEY:
rFAMILY  WELFARE  (SHRI  B.
+SHANKARANAND): (a) Reports regarding Willthe Minister of WATER RESOURCE

, outbreak of Gastreoenteritis/Cholera dur- be pleased to state:
"ing the current monsoon have been re-
ceived from some parts of the country. (a) whether a Memorandum of Under-
standing (MOU) has been signed by the
(b) Detailed Statewise information is representatives of the Government of
_ ot available. Haryana, Himechal Pradesh, Rajasthen,

Uttar Pradesh and Delhi on the sharing of
(c) and (d). Priority has been given to Yamuna river water;
the endemic areas while approving shemes

for supply of safe drinking water under the (b) i'f so, the salient features thereof;
Accelerated Rural Water Supply
Programme. Assistance has also been pro- (c) the quantum of water being shared

vided to the States in the form of supply of by each of these States;
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(d) whether any co-ordinating agency
has been appointed to ensure the imple-
mentation of MOU;

(e) if so, the details thereof; and

(f) the extent to which the water supply
in Delhi is likely to be met after the signing of
MOu?

THE MINISTER OF WATER RE-
SOURCES AND MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI
VIDYACHARAN SHUKLA): (a) Yes, Sir. A
Memorandum of Understanding (MoU) was
signed by Chief Ministers of Uttar Pradesh,
Haryana, Rajashtan, Himachal Pradesh and
National Capital Territory of Delhi on 12th
May, 1994 for sharing of Yamuna waters.

(b) and (c). MoU is attached herewith
as Statement-I.

(d) and (e). As per MoU, the allocation
of available flows amongst the beneficiary
States will be regulated by the Upper Yamuna
River Board within the overall framework of
this agreement. -

(fy As per MoU 0.724 Billion Cubic
Meters (BCM) consumptive drinking water
requirement of Delhi shall be met annually
out of the Yamuna water share allocated to
it. Pending construction of the storages in
the upper reaches of the river, the MoU
provided interim seasonal allocation of
Yamuna water to Delhi for its consumptive
drinking water requirement amounting to
0.580 BCM during July to October, 0.068
BCM during November to February and
0.076 BCM during March to June.

Statement-|

Memorandum of Understanding
between Uttar Pradesh, Haryana,
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Rajasthan, Himachal Pradesh and Na-
tional Capital Territory of Delhi Regard-
ing Allocating of Surface Flow of
Yamuna.

1. WHEREAS the 75% depend-
able national virgin flow in the
Yamuna river upto Okhla has
been assessed as 11.70 Billion
Cubic Meters (BCM) and the
mean year availability has been
assessed as 13.00 BCM.

2. AND WHEREAS the water was
being utilised by the Basin
States ex-Tajewala and ex-
Okhla for meeting the irrigation
and drinking water needs with-
out any specific allocation.

3. AND WHEREAS a demand has
been made by some Basin
States. on this account and the
need for a specified allocation
of the utilisable water resources
of river Yamuna has been felt
for a along time.

4. AND WHEREAS to maximise
the utilisation of the surface
flow of river Yamuna a number
of storage projects have been
identified. :

5. AND WHEREAS the States
have agreed that a minimum
flow in proportion of completion
of upstream storages going
upto 10 cubes shall be main-
tained downstream of Tajewala
and downstream of Okhla
Headworks throughout the year
from: ecological considerations,
as upstream storages are built
up progressively in a phase
manner. :
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6. AND WHEREAS it has been 2. Uttar Pradesh 4.032 BCM
assessed that a quantum of
0.68 BCM may not be utilisable 3. Rajashtan 1.119 BCM

due to flood spills; .
4. Himachal Pradesh 0.378 BCM

7. NOW THEREFORE, consider- 5. Delhi 0.724 BCM

ing theirs irrigation and con-

sumptive drinking water require- Subject to the following;

ments, the Basin States agree

on the following allocation of 1) Pending construction of the
the utilisable water resources of storages in the upper reaches
river Yamuna assessed on of the river, there shall be an
mean year availability; interim seasonal allocation of

the annual utilisable flow of
1. Haryana 5.730 BCM river Yamuna as follows:-
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Provided that the interim seasonal alloca-
tions will be distributed on ten daily basis.

Provided further that the said interim
seasonal allocations shall get progressively
modified, as storages are constructed, to
the final annual allocations as indicated in
para 7 above.

ii) Separate agreement will be
executed in respect of each
identified storage within the
framework of overall allocation
made under this agreement.

iii) The allocation of available flows
amongst the beneficiary States
will be regulated by the Upper
Yamuna River Board within the
overall framework of the
agreement.

Provided that in a year when the avail-
ability is more than the assessed quantity,
the surplus availability will be distributed
amongst the States in proportion to their
allocations.

Provided also that in a year when the
availability is less than the assessed quan-
tity, first the drinking water allocation of
Delhi will be met and the balance will be
distributed amongst Haryana, U.P.,
Rajasthan and H.P. in proportion to their
allocations.

8. This agreement may be reviewed
after the year 2025, if any of the Basin
States so demand.

9. We place on record and gratefully
acknowledge the assistance and advice
given by the Union Minister of Water Re-
sources in arriving at this expeditious and
amicable settiement. -
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New Delhi, the 12th May, 1994

Sd/-
(Mulayam Singh Yadav)
Chief Minister
Uttar Pradesh

Sd/-
(Bhajan Lal)
Chief Minister
Haryana

Sd/-
(Bhairon Singh Shekhawat)
Chief Minister
Rajasthan

Sd/-
(Virbhadra Singh)
Chief Minister
Himachal Pradesh

Sd/-
(Madan Lal Khurana)
Chief Minister
Delhi

In the presentcof:-

Sd/-
(Vidyacharan Shukla)
Minister (Water Resources)

National Cancer Control Programme

*80 SHRIJITENDRA NATH DAS: Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether any new schemes under
the National Cancer Control Programme
have been initiated during the Eighth Five
Year Plan;

(b) if so, the details thereof; and
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(c) the achievements made under these
schemes so far?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANAND): (a) and (b). These
schemes, namely, (i) scheme for district
projects for health education, early detec-
tion and pain relief measures, (ii) develop-
ment of Oncology Wings in medical col-
leges/hospitals and (iii) financial assistance
to voluntary organisations for health educa-
tion and early detection activities in cancer
were initiated in the year 1990-91.

(c) Assistance has been provided
through the concerned State Governments
for 20 district projects, development of
oncology wings in 22 medical colleges/hos-
pitals and assistance provided to 16 volun-
tary organisations for health education and
early detection activities under these
schemes.

Atrocities on SCs/STs
616. SHRI SYED SHAHABUDDIN:

SHRI HARIN PATHAK:
SHRI RAJNATH SONKAR

SHASTRI:
SHRI MAHESH KANODIA:
SHRI KHELAN RAM
JANGDE:

Will the Minister of WELFARE be
pleased to state:

(a) the number of cases of atrocities
against the Scheduled Castes/Scheduled
Tribes during 1992 and 1993 and January to
gune 1994, State/UT-wise,

(b) the corresponding number of cases
filed during 1992, 1993 and January to June
1994 State/UT-wise;
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(c) the number of persons arrested in
connection with these atrocities and of those
who were prosecuted during the above pe-
riod, State/UT-wise;

(d) the number of persons who were
found guilty and sentenced in these cases
by 30th June, 1994;

(e) the number of cases, pending on
30th June, 1994 with the total number of
persons under prosecution with break-up
by year of filing the cases, State/UT-wise;
and

(f) the steps taken/proposed to check
these atrocities?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) Information is givin is
in the Statement attached.

(b) to (e). Information is being collected
and will be laid on the Table of the House.

(f) Steps taken to curb atrocities on SCs
and STs include the following:-

(i) The State are released every year
central assistance at 50:50 basis
and to the U.T. Administrations
100% for implementation of the
protection of Civil Rights Act, 1955
and the Scheduled Castes and
the Scheduled Tribes (Prevention
of Atrocities) Act, 1989 under a
Centrally Sponsored Programme.
During 1993-94, against a
provision of Rs. 650 lakhs in the
budget, an amount of Rs. 706
lakhs has been released.

(i) All the State Governments and
U.T. Administrations, except the
unaffected States of Arunachal
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(iii)

(iv)

Pradesh, Mizoram and Nagaland,
have specified existing Courts of
Sessions as the Special Courts
for the trial of offences under the
Scheduled Castes and the
Scheduled Tribes (Prevention of
Atrocities) Act, 1989. (The State
Government of Rajasthan and
Andhra Pradesh have set up
sixteen and three exclusive
special courts for trying such
cases.

Detailed guidelines have been
issued to the States and UTs
suggesting various precautionary,
preventive, punitive and
rehabilitative measures to prevent
crimes against Schedules Castes
and Schduled Tribes.

A Conference of Chief Ministers

_under the Chairmanship of -Prime

Minister was held on 4-5th
October, 1991 on prevention of
atrocities on SCs and STs, and
the various recommendations like
distribution of surplus land under
Land Ceiling Laws, filling the posts
reserved for SCs and STs,
posting of officers belonging to
SCs and STs to important
positions, designating an existing
post of Addl. District Magistrate
as exclusively in charge of
matters pertaining to SC/ST in
sensitive Districts, making local
officers visit the place of crime
as soon as an incident of atrocity
takes place at the earliest and
start the legal process
expeditiously, creation of special
investigation cells to ensure
speedy investigation of the cases,
and pursuing the cases in the
courts diligently etc. were
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forwarded to the States/UTs for

necessary action.
(v) In addition to this, Welfare
Minister vide his d.o. Letter dated
3.6.93 also requested all the Chief
Ministers, Lt. Governors and
Administrations of all the State/
UTs to:

(a) initiate measures for speedy
disposal of cases of atrocities preferably
within a definite time frame;

(b) to conduct systematic study
and analysis of the reasons responsible
for delayed or faulty investigation; and

(c) to consider due representation
of persons belonging to SC and ST
communities in the police force at vari-
ous levels in order to inspire confidence
amongst them in the police machinery
and to create a deterrent effect among
the perpetrators of atrocities.

(vi) Minister of State (Welfare) also
wrate to the Chief Ministers of the
States on 27.4.94 requesting
them to ensure that:-

(a) atrocity cases are disposed off on
priority and reasons for delay are investi-
gated to expedite disposal;,

(b) due protection and remuneration
are provided to the witnesses in atrocities
cases;

(c) officers with proven integrity and
sympathy to SC/ST community are posted
in atrocity prone areas at cutting edge level,

(d) wetch may be kept on major dis-
putes between SCs/STs and the dominat-
ing people through district officers and en-
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sure preventive action wherever necessary
to avoid untoward happenings.

Besides, letters are also sent from time
to time at official level to the State Govern-
ments for taking appropriate action in this
regard.

(vii) A Control Room has been set
up in the Ministry of Welfare w.e f.
15.10.91 to receive information
promptly on commission of any
atrocities on SCs and STs and
to ensure speedy and effective
action to provide relief and

Written Answers 104

‘assistance to the victims of
atrocities.

(viii) An Annual Conference of DGPs/

IGPs of States/USs and Heads
of Central Police Organisations
was held at New Delhi from July
6 to 8, 1994 where the subject
“strengthening of machinery to
tackle atrocities against SCs, STs,
women and other sections of the
society” was also discussed to
evolve a consensus on the
specific measures to be taken to
check crimes against such
vulnerable sections of the society.
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Infiltration of Militants

617. SHRI BAPU HARI CHAURE: Will
the Minister of HOME AFFAIRS be pleased
to state:

(a) whether a number of trained mili-
tants including some Afghan Mujahideens
equipped with ultra modern weapons have
made their way into Kashmir from across
the border during the last two months;

(b) if so, the details thereof; and

(c) the reaction of the Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c). Pakistan is
containing to aid and abet terrorismin Jammu
and Kashmir by infiltrating trained merce-
naries from various countries, including Af-
ghans. This challenge is being met by the
Government in a determined manner. Steps
to check infiltration/exfiltration have been
internsified. Patrolling has been increased,
additional pickets and checkposts have been
established and combing and cordoning off
operations have been intensified. Pakistan
has also been told at various occasions to
desist from such activities.

Ground Water Level

618. SHRI SANAT KUMAR MANDAL:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) whether ground water level in Delhi
is going down rapidly;

(b) it so, the factors responsible for
such a situation; and

(c) the effective steps proposed to be
taken by the Union Government to con-
serve water resources in the Capital in view
of growing water needs?
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THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P K.
THUNGON): (a) No, Sir. There is no rapid
decline in ground water level in Delhi. How-
ever, observations have shown that ground
water levels have declined by 6-8 meters in
Meharauli Block, 1-5 meters in AIipLir,
Najafgarh and Nangloi and city Blocks and
1-2 meters in Shahdara Block.

(b) Decline in level of ground watger in
some areas of Delhi is due ta escess
pumpage of ground water largely for
domestic water supply.

(c) Central Ground Water Board has
initiated actions on an artificial recharge
scheme for National Capital Territory of
Delhi.

Cure for Epilepsy

619. SHRI RAMCHANDRA
VEERAPPA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether the Government consider
epilepsy as incurable disease;

(b) if so, the assistance extended to
epilepsy patients to sustain their life;

(c) whether they are not treated as
handicapped; and

(d) if so, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and (b).
Epilepsy is teratable. The patients are pre-
scribed suitable drugs to control their at-
tacks.



113 Written Answers

(c) The patients are not treated as
handicapped.

(d) Majority of patients with epilepsy
have their attacks controlled with drugs and
are able to lead reasonable normal life.

Delhi Police

620. SHRI RAJNATH SONKAR
SHASTRI : Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whetherthe Supreme Court and the
High Court of Delhi have severally criticised
the Delhi Police in the matter of marked
increase in crime rate and other issues;

(b) if so, the action taken to implement
the observations of the Courts;

(c) the number of cops found guilty of
involvement in aiding and abetting the crime
during 1993-94;

(d) the number of criminals arrested in
Delhi crime-wise during the last 12 months
and the action taken against them;

(e) whether there is any proposal to fix
accountability and responsibility of cops in

Delhi;

(f) if so, the details thereof; and
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(g) if not, the reasons therefor?

. THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) The Government of National
Capital Territory of Delhi has reported that
the Supreme Court/High Court have not
criticised the Delhi Police for increase in the
crime rate in the city. However, they have
made critical reference to the Delhi Police in
connection with other issues.

(b) The directions/observations of the
Corts are complied meticulously and moni-
tored by supervisory officers.

(c) 92.

(d) The number of criminals arrested in
Delhi, crime-wise in the last 12 months i.e.
1.7.93t030.6.94 and the action taken against
them is given in the enclosed statement.

(e) and (f). There is a well laid down
system for fixing accountability and respon-
sibility of the Delhi Police. Deputy Commis-
sioner of Police (Vicilance) supervised by an
Additional Commissioner of Police ensures
action against crying police officers in addi-
tion to other supervisory officer.

(g) Does not arise.
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Overhauling of Non-Electronic
Media Units

621. SHRI M.V.V.S MURTHI: Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state:

(a) whether the Government propose
to overhaul its non-electronic media units on
a war-footing;

(b) if so, the main features thereof; and

(c) the time by which the results are
likely to be achieved?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO):
(a) No, Sir.

(b) and (c). Does not arise.
[Translation]
Construction of Dams

622. SHRI N.J. RATHVA: Will the Min-
ister of WATER RESOURCES be pleased
to state:

(a) whether the Government of Gujarat
has sent any proposal to the Union Govern-
ment seeking approval to construct dams
on the rivers flowing in Gujarat especially in
tribal areas;

(b) if so, the details thereof; and

(c) the time by which the proposal is
likely to be approved?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRIP.K.
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THUNGON): (a) and (b). Out o f7 irrigation
projects for construction of dams on the
rivers flowing in Gujarat especially in tribal
ares, the State Government is required to
comply with the observation of Central Ap-
praising Agencies and obtain Forest/Reha-
bilitation & Resettlement clearance on 3
medium projects namely Goma (estimated
cost Rs. 31.10 crores), Walan (estimated
cost Rs. 22.34 crores) and Mahapada (es-
timated cost Rs. 25.74 crores). One major
project namely Sidhumber (estimated to
costRs. 30.53 crores) and 3 medium projects
namely Jaloda (estimated cost Rs. 19.56
crores), Vartha (estimated cost Rs. 61.74
crores) and Ugta (estimated cost Rs. 37.16
crores) have been sent back to the State
Government due to non compliance of ob-
servations of the Central Appraising Agen-
cies for submission of modified project re-
ports. In addition, 11 sub-projects namely,
Jankhari, Walan, Nani-Barsan, Jaloda,
Goma, Bakrol, Bhadhar, Shell Dedumal,
Ozat-Il, Fulzar (KB) and Wodisang out of
which first 5 project benefit Tribal areas,
have been received in 1/94 from the Gov-
ernment of Gujarat is required to submit
detailed project report in respect of all of
these projects.

(c) The clearance of the project de-
pends upon how soon the State Govern-
ment complies with the observations of the
Central Appraising Agencies and obtains
environmental/forests/ rehabilitation & re-
settlement clearances as applicable.

Meeting of Central Hindi
Committee

623. SHRI DHARMANNA
MONDAYYA SADUL:
SHRI GOVINDRAO NIKAM:

Will the Minister of HOME AFFAIRS be
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pleased to state:

(a) whether 24th’ meeting of the Cen-
tral Hindi Committee has been held re-
cently;

(b) if so, the iusses discussed and
decisions arrived at; and

(c) the steps taken to encourage the
use of Hindi in the Government offices?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a)Yes, Sir.

Yb) In this meeting deliberations were
held on the subjects with regard to estab-
lishment of Vishwa Hindi Vidyapeeth,
strengthenining of the Official Language
Department, increasing the number of schol-
arships for the students studying Hindi,
making available more grant to voluntary
organisations for propagating Hindi in non-
Hindi speaking areas etc. and decisions
taken.

(c)The use of Hindi is being encour-
aged through motivation and incentives by
imparting training in Hindi, Hindi shorthand,
Hindi typing and translation to
government employees, by introduing vari-
ous incentive schemes, through activities of
committees constituted on various levels,
by inspecting offices, through publication of
various magazines and the rules/orders re-
lating to Official Language.
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Leprosy Eradication Centres

624. SHRI UDDHAB BARMAN: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the number of Leprosy Eradication
Centres in the North-Eastern region, State-
wise;

(b) the assistance provided to these
Centres by the Union Government during
each of last two years and the number of
patients treated in these centres;

(c) whether the patients are being sup-
plied medicines free of cost; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and (b).
The number of Leprosy Centres State-wise
in the North-Eastern Region, assistance
provided to North-Eastern States by the
Central Government and the number of
cases detected, treated and discharged
during the years 1992-93 and 1993-94 in
these States are given in the Statement-ll;
and

(c) and (d). Yes, Sir. National Leprosy
Eradication Programme is a 100% Centrally
sponsored Scheme and free treatment ser-
vices are provided under it through State
Government.
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Doordarshan Channel-3

625. SHRI GURUDAS KAMAT: Wil
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Start of Channel-3 of
Doordarshan has been postpaoned indefi-
nitely; and

(b) if so, the details therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGHDEO):
(a) No, Sir.

(b) Does not arise.
[Translation]
AIDS in U.P.

626. SHRI ARJUN SINGH YADAV:
SHRI HARIKEWAL PRASAD:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) the number of patients identified as
H.L.V. (Positive) in Uttar Pradesh during the
" last three years;

(b) the hospitals in Uttar Pradesh hav-
ing facilities for testing AIDS;

(c) whether AIDS Control Programme
is being implemented in Uttar Pradesh with
Central assistance and

(d) if so, the details of assistance pro-
vided during each of the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) 280 HIV
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positive cases have been reported in Uttar
Pradesh during last three years (1992-94).

(b) AIDS testing facilities are available
at 5 Surveillance Centres and 13 Zonal
Blood Testing Centres, as per the state-
ment enclosed,

(c) Yes, Sir.

(dy 1992-93 Rs. 72.99 lakhs
1993-94 Rs. 27.58 lakhs
1994-95 To be provided

in the light of
progress of the
scheme.

NAME OF TESTING CENTRESIIN
THE STATE OF UTTAR PRADESH

Surveillance Centres:-

1. Department of Microbiology, K.G.
Medical College, Lucknow

2. Central JALMA
Leprosy, Agra

Institute for

3. Department of Microbiology,
Institute of Medical Services,
Varanasi

4. Jawaharlal Nehru Medical

College, Aligarh

5. Kamla Nehru Memorial Hospital,
Allahabad.

Zonal Blood testing Centres:-

1. Blood Bank, District Hospital,
Barakpur

2. Blood Bank, G.S.V. Medical
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College, Kanpur

3. Blood Bank, District Hospital,

Allahabad

4. Blood Bank, R.L. Sharma
Hospital, Meerut

5. Blood Bank, K.G. Medical

College, Lucknow
6. Blood Bank, S.G.P.G.I., Lucknow

7. Blood Bank, Medical College,
Agra

8. Blood Bank, District Hospital,
Dehra Dun

9. Blood Bank, District Hospital,
Nainital

10. Blood Bank, District Hospital,
Shahjanpur

11. Blood Bank, M.L. B. Medical
College, Jhansi

12. Blood Bank, Gommand Pathology
Lab, Central Command, Lucknow

13. Blood Bank, Medical College,
Banaras Hindu University,
Varnasi.

[English]

Family Welfare Schemes

627. DR. VASANT NIWRUTTI PAWAR:
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Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether several schemes of family
welfare and tribal schemes of Health and
Family Welfare have been executed by the
Indian Council of Medical Research in the
country;

(b) if so, the details thereof;

(c) the amount spenttoimplementthese
shemes during each of the last three years,
State/UT-wise;

(d) whether the Government are re-
viewing the implementation of the schemes;

(e) if so, the details thereof; and
(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SIVERA): (a) and (b).
Indian Council of Medical Research under-
takes major ares of research thrust include
basic, applied, operational and psycho-so-
cial research in Family Planning and Mater-
nal and Child Health. Regional Medical Cen-
tre (RMRO),Jabalpuris exclusively carrying
out research studies on tribal health. In
addition, studies are also being conducted
by several ICMR research institutes on tribal
health problems in their region.

(c) The total plan expenditure of ICMR
for Family Welfare and for RMRC, Jabalpur
during the last 3 years is as follows:

(Rs. in lakhs)

Year Family Welfare

Tribal Health of RMRC, Jabalpur.

1991-92 600

107
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(Rs. in lakhs)

Year Family Woelfare Tribal Health of RMRC, Jabalpur.
1992-93 650 154
1993-94 650 136

Expenditure is not made State-wise.

(d) to (f). All ICMR research activities
are monitored by appropriate expert groups
at least once in an year. The ongoing re-
search activities of the ICMR'S Permanent
Institutes/Centres are reviewed by the Sci-
entific Advisory Committee. Research ac-
tivities carried out by the Task Force, Ad-
vanced Centres of Research and Open
ended reserach projects are revaiewed by
the Project Advisory Group/Task Force
Steering Committee every year.

[Translation]

Centrally Sponsored lIrrigation
Schemes

628. SHRI LAL BABU RAL
SHRI CHHEDI PASWAN:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whetherthe Union Governmenthave
reviewed the Centrally sponsored irrigation
schemes in Bihar,

(b) if so, the outcome thereof; and

(c) the follow-up action taken/proposed
to be taken by the Union Government inthis

regard?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT

AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P K.
THUNGON): (a) There is no Centrally spon-
sored irrigation project in Bihar.

(b) and (c). Do not arise.
Mentally Retared Children

629. SHRISURENDRA PAL PATHAK:
Will the Minister of WELFARE be pleased to
state:

(a) the number of mentally retarded
persons and the number of mentally re-
tarded children below the age of 18 years
separately in rural and urban areas of the
country, State/U.T.-wise;

(b) the details of schemes being imple-
mented by the Govemnment for the Welfare
of these children and the menner in which
assistance is being provided to them;

(c) whether the mentally retared per-
sons in rural areas are getting benefits of
these schems;

(d) if not, the reasons therefor; and

(e) the detalls of special efforts made or
being made to provide the benefit of these
schemes to this section in rural areas?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) Nation-wide survey
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on Mental Retardation has not been carried
out. However, the National Sample Survey
Organisation in 1991 conducted a nation-
wide Sample Survey of developmental de-
lay of children in the age group of 1-14
years, which indicated that the develop-
mental delays were 20 per 1000 for urban
chilaren and 31 per 1000 for rural children.
The State-wise details are given in the en-
closed statement.

Cetrain studies on prevalence of men-
tal retardation have also been conducted by
various scientists in different parts of the
couantry in rural and urban areas which
show that the overall prevalence of mental
retardation is in the range of 20-30 per 1000.

(b) The schemes implemented by the
Government for the welfare of the disabled
persons, including the mentally retareded
children are:

1) Assistance to Organisations for
the disabled;

2) Scheme of assistance to

* SRAVANA 6, 1916 (SAKA)
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Voluntary Organisation for Special
School for Handicapped Children;

3) Scheme of a_ssistance to
voluntary organisations for
Manpower development in the
field of Cerebral Palsy & Mentally
Retarded. :

Under the above schemes, assistance
is given to Voluntary Organisations to the
extent of 5% (95% for rural areas) to under-
take programmes like provision of educa-
tion, vocational training, placementservices,
hostal facilities, etc.

(c) Yes, Sir.

(d) Does not arise.

(e) Under the scheme of Assistacne to
Voluntary Organisation for the disabled,
while assistance is given upto the extent of
90% to Voluntary Organisations, for urban
areas, for rural areas it extends upto 95%.

STATEMENT

NUMBER OF CHILDREN WITH DELAYED DEVELOPMENTAL MILESTONES
PER 1000 CHILDREN FOR EACH STATE/U.T. REPORTED
TO BE SLOW AND LAGGING.

State/U.T. Age : 1-14 years
Rural Urban
Andhra Pradesh 25 20
Arunchal Pradesh 54 132 o
Assam 71 60
36 29

Bihar




135  Written Answers JULY 28, 1994 Whritten Answers 136
State/U.T. Age : 1-14 years
Rural Urban
Goa 5 3
Gujarat 15 25
Haryana 31 33
Himachal Pradesh 22 16
Jammu & Kashmir 40 31
Karnataka 14 17
Kerala 15 32
Madhya Pradesh 36 18
Maharashtra 31 35
Manipur 16 3
Meghalaya 19 26
Mizoram 9 2
Nagaland 92 83
Orissa 47 21
Punjab 49 18
Rajasthan 32 25
Sikkim 55 28
Tamil Nadu 38 20
Tripura 84 18
Uttar Pradesh 22 34
West Bengal 44 39
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i

State/U.T. Age :@ 1-14 years
Rural Urban
Andaman & Nicobar Island 13 6
Chandigarh 1 . 5
Dadra & Nagar Haveli 4 9
Daman & Diu 2 4
Delhi 2 47
Lakshadweep 21 28
Pondicherry 25 12
All India 31 29
[English] (c) the details of facilities provided to

Sardar Sarovar Project

630. SHRI RAM NAIK: Will the
Minister of WATER RESOURCE be pleased
to state:

(a) the number of families affected by
the Sardar Sarovar Project;

(b) the number of families shifted and
rehabilitated so far; and

the rehabilitated families?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) to (c). The total number of
families affected by the Sardar Sarovar
Project and the progress of Resettlement
and Rehabilitation upto the end of June, 94
in respect of these Project Affected Families
are as under:
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Apart from allotment of House Plots
and Agricultural Land to the eligible families,
the Project Affected Families are provided

payment of subsistence allowance, rehabili- .

tation grant, exgratia, productive assets and
civic amenities like primary schools, well,
hand-pump, transit sheds, insurance cover
and electrification. Some of the Project Af-
tected persons are also provided
employement.

Sharing of Ganga Water

631.  SHRIMATI GIRIJA DEVI:
SHRI SRIKANATA JENA:
DR. MUMTAZ ANSARI:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether any agreement has been
signed between India and Bangladesh re-
garding sharing of Ganga water;

(b) if so, the details thereof; and

(c) if not, the efforts made to far by the
Union Government to settle the issue?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINITER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHR P.K.
THUNGON): (a) No, Sir.

(b) Does not arise.

(c) Following the understanding reached
at the Prime Ministers level in May 1992, a
Joint Committee of Experts have met twice
and held in-depth discussion to work for an
equitable long-term and comprehensive
arrangment for sharing the flows of Ganga,
Tista and other major rivers.
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Thefts and Pick-Pocketing at Rail-
way Stations

633. SHRI ANAND RATNA
MAURYA:
SHRI GURUDAS KAMAT:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whethe a incidents of thefts and
pick-pocketing at the Delhi/New Delhi Rail-
way Stations have increased recently;

(b) if so, the reasons thereof;

(c) the number of such cases reported
during 1993 and 1994 so far;

(d) the number of cases solved and
those pending;

(e) the number of persons arrested in
this connection and the action taken against
them; and

(f) the measures taken/proposed to be
taken to check such incidents?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) to (e). The number of cases
of thefts and pick-pocketing at the Delhi/
New Delhi Railway Stations and their dis-
posal during the period 1.1.94 t0 22.7.94 as
compared to the corresponding period of
1993 is given in the attached statement.

(f) The following measures have been
taken to check such crimes:

i) All the police officials have been
directed to take prompt action as
and when any such case comes
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to notice;

i) A sharp vigil is kept over the
activities of anti-social elements;

i) Speed Reporting Boxes have
been introduced at the Railway

iv)

Written Answers 144
Platform;

Police patrolling in uniform as well
as in plain clothes has been
intensified for prevention and
detection of crime.Z
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Vaccine Application Pgoramme

634. SHRIMATI SUMITRA MAHAJAN:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Governemnt are re-
ceiving any foreign aid for Vaccine Applica-
tion Programme (V.A.P.);

(b) if so, the details thereof;

(c) whether permission has been
granted for the trial use of any new vaccine
' under this programme; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
“MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) to (d).
The Indo-US Vaccine Action Programme
was initiated in 1987. The programme is
being implemented by the Department of
Biotechnology and United States Public
Health Service. 14 R&D projects have been
taken up for evaluating vaccines against
various diseases. Though no trials have
been started some important leads have
been identified which may be found useful in
the future.

Training Camp in Kashmir

635. SHRI PARAS RAM BHARDWAJ:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the security forces busted
recently a training camp run by Afghan
nationals associated with the outlawed Hizbul
Mujahideen in South Kashmir; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
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MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) and (b). On 17 June,
1994 on receipt of specific intelligence infor-
mation, the security forces raided at about
0300 hours two training camps run by Hizb-
ul-Mujahideen in Aish Mukan (Hapatnar
Forest) are of Antnanag Distt. The encoun-
ter lasted about 2 1/2 hours, in which 7
militants were killed and 2 seriously injured
and a large quantity of arms and ammuni-
tion including A.K. Assault rifles, maga-
zines, grenades and a wireless set were
recovered.

[ Tran$lation)
Doordarshan Network in Gujarat

636. SHRI CHHITUBHAI GAMIT: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number of Doordarshan trans-
mitter and transposers functioning in Gujarat
as on June 30, 1994;

(b) whether the entire State is covered
by Doordarshan network programmes;

(c) if not, the reasons therefor; and

(d) the steps taken/proposed to be
taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGH DEO):
(a) 34 TV transmitters of various powers
including the one for relay of Metro Channel
programmes, were functioning in the State
of Gujarat as on June 30, 1994.

(b) to (d). Whereas the satellite
programmes of Doordarshan are available
in all parts of the State with the help of a
suitable dish antenna, terrestrial service it,
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at present, availabel to 77% population and
65.5% area of the State. With a view to
further strengthen terrestrial TV coverage in
the State to 94% population and 89.7%
area, 21 TV transmitters of various powers
are under implementation/envisaged to be
set up.

[English]
Adivasis & Backward Classes

637. SHRI GABHAJI MANGAJI
THAKORE: Will the Minister of WELFARE
be pleased to state:

(a) the amount allocated during 1992-
93 and 1993-94 for the new schmes formu-
lated to boost the activities of youths be-
longing to Adivasi and backward classes in
the country, State/UT-wise;

(b) the extent to which the total amount
was utilised for the aforesaid pourpose in
each State during the above period; and

(c) the amount proposed to be allo-
cated during 1994-95 in this regard, State/
UT-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) A new Central Sector
Scheme for vocational training in tribal ar-
eas has been started by Ministry of Welfare
from 1992-93 to cater to vocational courses
in traditional skill depending upon the
employement potential of the area of the

JULY 28, 1994
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tribal youths. State wise amount released
during 1992-93 and 1993-94 is given in the
attached statement. There is a Special
Scheme of Department of Youth Affairs and
Sports (Dy AS) for promotion of youth activi-
ties among the youth of backward tribes
which was started in 1990-91. Allocations
(revised estimates-plan) made under the
schme during 1992-93 and 1993-94 are Rs.
30 lakhs and Rs. 50 lakhs respec-
tively. Besides, under the Scheme for pro-
motion of sports of DY AS activities among
backward tribes, Rs. 4 lakhs was allocated
during 1992-93. The scheme has been
merged with Rural Sports Programme since
1993-94. Besides DY AS, two schemes of
Training of Youth and Promotion of National
Integration also take case of SCs, STs and
Backward Classes. information on assis-
tance released State/UT-wise uder these
schemes will be placed on the Table of the
House on its receipt.

(b) Information on utilisation of assis-
tance under the aforementioned Schemes
will be placed on the Table of the House on
its receipt.

(c) The total amount allocated under
the Scheme of Vocation Training in tribal
areas is Rs. 2.40 crores during the year
1994-95. the total allocation for the Special
scheme for promotion of youth activities
among the backward tribes for the year
1994-95 is Rs. 100 lakhs. States/ UT-wise
allocation will depend upon the proposals of
the State Governments/UT Administrations
etc.

Statement
Annexure
(Rs. in lakhs)
S.No. State 1992-93 1993-94
1. Andhra Pradesh 14.70 —
2. Gujarat 26.10 3.46
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(Rs. in lakhs)
S.No.  State 1992-93 1993-94
3. Mizoram 14.78 —
4. Madhya Pradesh — 44.34
5. Kerala — 14.53
6. Rajasthan — 44 .34
7. Orissa — 70.035
8. Tamil Nadu 14.78 4.73
9. West Bengal ! 29.56 8.565
100.00 190.00

Irrigation Project

638. SHRI HARIBHAI PATEL: Will the
Minister of WATER RESOURCES be
pleased to state:

(a) whether any proposal of irrigtion
project of Gujarat seeking external assis-
tance is pending with the Union Govern-
ment for clearance;

(b) if so, the details thereof; and

(c) since when it is pending and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MIN-
ISTRY OF WATER RESOURCES (SHRI
P.K. THUNGON): (a) to (c). The Govemn-
ment of Gujarat has proposed some irriga-
tion schemes to this Ministry for consider-
ation. However, the same have been re-
turned to the State for compliance of nec-
essary details for techno-economic ap-

praisal before posing for external assistance.
Cancer Institute

639. SHRI KABINDRA PURKAYASTHA:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Barak Valley of Assam
is cancer prone area;

(b) if so, the details thereof;

(c) whether the Governement propose
to set up a Cancer Institute at Silchar; and

(d) if so, the financial assistance pro-
vided/proposed to be provided to the
Governement of Assam for the purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY WEL-
FARE (DR. C. SILVERA): (a) and (b). No
information is available to suggest that Barak
Valley is cancer prone area.
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(c) and (d). An assistance of Rs. 1 crore
has been provided for the development of
oncology wing in Silchar Medical College &
Hospital.

AIDS-HIV

640. KUMARI SUSHILA TIRIYA:
DR. LAL BAHADUR RAWAL:
SHRI MANJAY LAL:
SHRI BHAGWAN SHANKAR
RAWAT:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) whether there is large scale in-
crease in AIDS cases during the last one
year,

(b) if so, the number of cases of AIDS-
HIV infection reported from each State as
on June 30, 1994;

(c) the number of patients under treat-
ment in major Government hospitals in
metropolitan cities; and

(d) the steps taken by the Govemment
to check spareading of AIDS?

JULY 28, 1994
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) With
better reporting and better detection, a
comparatively larger number of AIDS cases
have been reported during the last one year.

(b) A statement giving statewise break
up of AIDS infection reported as on June 30,
1994 is enclosed. ,

(c) Approximately 193 AIDS patients
have reported to be receiving symptomatic
treatment in Government hospitals in the
metropolitan cities.

(d) A comprehensive National AIDS
control Programme currently under
implementation throughout the country with
World Bank soft loan of Rs. 222.6 crores
(US$ 84 million) and technical support from
WHO. The strategies to combat AIDS con-
sists of strengthening the programme man-
agement, generation of awareness amongst
risk behaviour groups and promotion of
condom for prevention and control of STD,
HIV, Blood Safety are rational use of blood
and better facilities for surveillance Diagno-
sis and management of HIV/AIDS cases.

Statement

NATIONAL AIDS CONTROL PROGRAMME, INDIA .
AIDS CASES IN INDIA (Reported to NACO)
(As on 30 June, 1994) AMONG INDIANS

S. NO. STATE/UNION TERRITORY AIDS CASES
1. Andhra Pradesh 1
2. Assam 1
3. Deihi 53
4 Goa ~10
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S. NO. STATE/UNION TERRITORY AIDS CASES
5. Gujarat 18
6. Haryana 1
7. Himachal Pradesh 9
8. Jammu & Kashmir 2
9. Kerala 76
10. Madhya Pradesh 21
1. Maharashtra 235
12. Manipur 29
13. Pondicherry 6
14. Punjab/Chandigarh 47
15. Rajasthan 1
16. Tamil Nadu 189
17. Uttar Pradesh 8
18. West Bengal 20
19. Karnataka 23
750

Research Centre for Cancer

641. SHRIMATI CHANDRA PRABHA
URS: Will the Minister of HEALTH AND
“AMILY WELFARE be pleased to state:

(a) whether the co-ordinating Unit of
National Cancer Research Project is func-
tioning in the Kidwai Memorial Institute of

Oncology; Bangalore;

(b) if so, whe:ner the Union Govern-
ment have receive | any request from Gov-
ernment of Karataka to declare it as a
parmanent resea:ch centre; and

(c) if so, the decision taken by the Union
Government thereon?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) and (b).
Yes, Sir.

(c) The shifting of the Centre has been
stayed.

Prices of Coal
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Will the Minister of COAL be pleased to
state:

(a) whether the prices of coal have
been recently hiked;

(b) if so, the details thereof and the
reasons therefor;

642. SHRI INDRAJIT GUPTA: (c) its likely impact on the consumers;
SHRI SRIKANTA JENA:
SHRI LOKANATH (d) the number of times the prices of
CHOUDHURY: coal have been hiked;
SHRI PANKAJ
CHOWDHARY: (e) the prices of various varieties of coal
SHRIMATI GIRIJA DEVI: during June, 1991 and June, 19947
SHRI BALRAJ PASSI:
DR. RAMKRISHNA THE MINISTER OF STATE OF THE
KUSMARIA: MINISTRY OF COAL (SHRI AJIT PANJA);
SHRI NITISH KUMAR: (a) and (b). Government have enhanced
SHR!I GUMAN MAL LODHA: the prices of coal produced by Coal India.
SHR! JANARDAN MISRA: (CIL) and Singareni Collieries Co. Ltd.
SHRISULTAN SALAHUDDIN (SCCL) w.e.f. 17.6.1994 as under:-
Earlier Enhaced %
Average Average increase
Price of Coal Price of Coal
we.f. 17.6.1994
CiL 381.00 401.00 5.25%
SCCL 482.00 503.00 4.36%

The increase in coal price became

necessary since cost indices for various

inputs had moved up and required
neutralisation.

(c) : The likely impact of this price
increase on various core industries has
been estimated as under:-

1) Steel
2) Cement
3) Power

4) Whole Sale Price

Rs. 68.51 per tonne

Rs. 5.00 per tonne
1.40 paise per KWH

0.13%
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" (d) The coal prices have been revised (e) The prices of various varieties of

three times during last two years in respect coal producted as in June, 1991 and June,

of CIL. The prices for SCCL coal have, 1994 are given in the attached

however, been revised four time during the Statement.

same period.

Statement

Prices of varios varieties of coal during June, 1991 and June, 1994.

Sale Price in Rs. per tonnes of Run-of mine coal

Type of Coal as in June, 91  as in June, 94
(we.f 17.6.94)

1. Non-Coking Coal

(a) Coal producted in all States
except the State of Assam,
Arunachal Pradesh, Meghalaya

& Nagaland.

Grade A 399.00 642.00
B 364.00 586.00
C 318.00 513.00
D 252.00 406.00
E 200.00 322.00
F 160.00 257.00
G 144.00 183.00

(b) Coal produced in the
State of Andhra Pradesh
(Singareni Collieries Co. Ltd.)

c 360.00 660.00
D 317.00 584.00
E 268.00 486.00
F 202.00 405.00

G 157.00 305.00
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Sale Price in Rs. per tonnes of Run-of mine coal

Type of Coal

as in June, 91  as in June, 94
(we.f. 17.6.94)

(c)  Coal produced in the

State of Assam,

Arunachal Pradesh,

Meghalaya & Nagaland.
2. Coking Coal

Steel Gr. |

Steel Gr. I

Washery Gr. |

Washery Gr. i

Washery Gr. llI

Washery Gr. IV

3. Semi-Coking & weakly
Coking Coal

Semi-Coking Gr. |

Semi-Coking Gr. Il

Not
exceeding

460.00 741.00
651.00 1048.00
543.00 875.00
470.00 758.00
390.00 628.00
300.00 483.00
280.00 450.00
470.00 758.00
390.00 628.00

Note : The prices are exclusive of royalty/cesses/Taxes/any and other levies,
if any levied by Gowt., local authoritie. or other bodies, duties of excise

& sales tax.
Oral Cancer
643. MAJ.GEN. (RETD.) BHUWAN
CHANDRA KHANDURI :
DR. G.L. KANAUJIA :

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state :

(a) whether the Government have re-
ceived any representation against use of

“Pan Masala” and “Gutka”;

(b) if so, the action taken/proposed to
be taken by the Government thereon;

(c) whether the Government are aware
of the harmful effects on consumption of
these products;

(d) if so, the steps taken by the Govern-
ment to check its use;
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(e) whether the Government propose
to carry out a scientific study on it;

(f) whether the Oral Cancer is as high
as 30% of all cancer cases; and

(g) if so, the percentage of Oral Cancer
in India as compared to other Asian and
European countries?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) to (c).
Yes, Sir. The representations received were
examined and replied to indicating that Pan
Masalas have mutagenecity and the State
Food Health Authorities have been asked to
take effective measures to educate the
public about the harmful effects of such
items.

(d) Under the PFA Rules 1955 a statu-
tory warning on every package of Pan Masala
is mandatory as follows :

“Chewing of Pan Masala may be
injurious to health”.

There is a ban on advertisement of Pan
Masala on A.I.R. and Doordarshan.

(e) The Indian Council of Medical Re-
search will review the result of studies in
progress.

(f) and (g). According to data available
with the indian Council of Medical Research,
Oral Cancer accounts for 7.63% to 21.55%
of cancer cases among males and 1.12% to
9.93% of cancer patients among females in
ditferent parts of India. The percentage of
Oral Cancer in Asian and European Coun-
tries is 0.68% to 3.23% and 0.55% to 2.85%
respectively.
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Terrorist Attacks on Doordarshan
and AIR Centres in Srinagar

644. SHRIMATI DIPIKA H.
TOPIWALA :
SHRI DEVI BUX SINGH :
DR. RAM KRISHNA
KUSMARIA :

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether terrorists attacked the
Doordarshan and All India Radio Centres in
Srinagar recently;

(b) if so, the details thereof;

(c) the number of persons killed and
injurred and the property damaged as a
result thereof;

(d) the number of attacks made by
terrorists on Doordarshan and AIR Centres
in the State during each of the last three
years and the curent year so far;

(e) the number of officials/employees
working in the Srinagar Doordarshan Cen-
tres in March, 1993 and at present, sepa-
rately; and

(f) the steps taken by the Government

for the security of these officials/employees
?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c). During the night
intervening 1/2 July, 1994, militants fired
rockets on Doordarshan building near Zero
Bridge, Srinagar. Minordamage was caused
to the walls and window panes of the build-
ing and there was no casuality.

(d). As per available information, 8 at-
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tacks have been made by militants on
Doordarshan and AIR centres in Jammu
and Kashmir during the last three years.

(e) and (f). Security arrangements have
been strengthened.

World Refugee Survey

645. DR. LAXMINARAYAN
PANDEYA :
SHRI ATAL BIHARI
VAJPAYEE :~

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether areport called “World Refu-
gee Survey” has been published in U.S.A.in
June, 1994;

(b) if so, the estimated number of refu-
gees who migrated from Kashmir according
to this repont;

(c) the number of Bangladeshi and
Chakma refugees who migrated to India as
stated in this report;

(d) whether a large number of Afghanis
have also come to India as refugees during
last few years;

(e) if so, the number of such refugees;
and

) (f) the steps taken by the Government
to deport them ?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED) : (a) Yes, Sir.

(b) According to this report, an esti-
mated 2,50,000 Kashmiri Indians have been
internally displaced as a result of militant
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violence in Kashmir.

(c) According to this report 2 million to
15 million undocumented Bangladeshis live
in India. Further, according to this report
about 53,500 Chakma Refugees are also
staying in India in six camps in Tripura.

(d) to (f). A large number of Afghanis
have come to India but they have not been
recognised as refugees by the Govern-
ment. However, as per figures of UNHCR,
there are approximately 23,185 Afghans
registered with that office.

Allotment of Sites to islanders

646. DR. G.L. KANAUJIA : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) whether applications for allotment
of house sites to Istanders of Andaman and
Nicobar Islands have been invited;

(b) if so, the details thereof;

(c) the number of such house sites
available for allotment in North and Middle
Andamans, area-wise; and

(d) the details of allotment made after
issue of the said proclamation ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED) : (a) Yes, Sir.

(b) Tehsliwise details of applications
received are fumished below :-

Diglipur 816
Mayabunder 1446

Rangat 2718
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(c). Tehsilwise availability of house-
sites is indicated below :-

Diglipur 688

Mayabunder 1359

Rangat 1086
(d). Nil, Sir.

Review of FPP

647. DR. KRUPASINDHU BHOI : Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whetherthe Government have made
any mid-term review of the achievements
made under the Family Planning Programme
during the Eighth Five Year Plan;

(b) if so, the performance of each State
and Union Territory in the matter; and

(c) the steps taken/proposed to be
achieve better results under the said
programme in the remaining period of the
Eighth Five Year Plan ?

SRAVANA 6, 1916 (SAKA)
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THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a). The
Mid-Term Appraisal of achievements under
the National Family Welfare Programme
during the Eighth Five Year Plan has not
been undertaken as yet. However, achieve-
ments under the National Family Welfare
Programme are received on a continuing
basis.

(b) A statement showing achievements
for the last three years is enclosed.

(c) Several new initiatives have been
taken under the National Family Welfare
Programme. These include implementation
of the Action Plan formulated in 1992, spe-
cial attention to the States of Bihar, M.P,
Rajasthan and U.P., additional inputs for
identified poor performing districts, the Child
Survival and Safe Motherhood Project,
strengthening of infrastructure through ex-
temally assisted Area Projects, innovative
approaches in tEC and greater involvement
of NGOs. the Constitution (79th Amend-
ment) Bill has been introduced in Parliament
to demonstrate political commitment to the
small familv norm
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[ Transiation]

Demurrage Charges

648. PROF. RITA VERMA : WIll the
Minister of COAL be pleased to state :

(a) the amount payable by the Bharat
Coking Coal Limited on account of demur-
rage to the Railways for 1991-92, 1992-93
and 1993-94;

(b) the main reasons for such pay-
ments; and

(c) the amount paid on this account so
far ?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT PANJA) :
(a) to (c). The amounts payable including
amounts already paid by Bharat Coking
Coal Ltd. (BCCL) on account of demurrage
to the Railways during the years 1991-92,
92-93 and 93-94 are as under :-

(Data provisional)

Year Amount (Rs. in lakhs)
1991-92 420.99
1992-93 634.33

732.91

1993-94

ShAavANA 6, 1916 (SAKA)

The main reasons for such payments
are (i) failure to load wagons within the
stipulated period prescribed by Railways
and (ii) delay in retreval of consignments
which are booked on account of BCCL.

[English]
Mineral Water

649. SHRI PRITHVIRAJ D. CHAVAN :
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Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether there is a proliferation of
manufacturers in of bottled mineral water:

(b) if so, the manufacturers producing
bottled mineral water at present;

(c) whether there are any Indian Stan-
dards on purity, shelf life and bottling mate-
rials prescribed by the Bureau of Indian
Standards, which conform to World Health
Organisation guidelines;

(d) whether it is necessary for Indian
manufacturers to seek any manufacturing
licence or FDA approval from his Ministry;
and

(e) if not, the steps taken by the Gov-
emment to indicate maximum impurity lev-
els and approval/registration number on the
bottles?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) and (b).
No such report has come to notice.

(c). Yes, Sir.

(d) and (e). Government has initiated
action to lay down specification for mineral
water under the Prevention of Food Adul-
teration Act, 1954. The compliance of all
such notified specifications is mandatory.

Medical College in Kerala
650. SHRI MULLAPPALLY
RAMACHANDRAN : Will the Minister of
HEALTH AND FAMILY WELFARE be
pleased to state :

(a) whether any proposal is pending
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with the Government for setting up of a
Medical College in the North Malabar region
of Kerala;

(b) if so, the details thereof;

(c) whether any team of officials of the
Medical Council of India has visited Kerala
in this regard; and

(d) if so, the details thereof ?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) and (b).
A proposal to start a medical college at
Pariyaram, Kannur District, Kerala was re-
ceived by the Government which has been
sent to the Medical Council of India for
evaluation.

(c) and (d). As per the report of the
Medical Council of india, an inspection has
been carries out by the Council on 2/
3.6.1994..

Doordarshan and Akashwani
Programmes

651. SHRI V. DHANANJAYA KUMAR :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether study has been conducted
regarding the quality of the programmes
relayed through Doordarshan/Akashvani;

(b) if so, the details thereof;

(c) the steps taken to improve the qual-
ity of the programmes; and

(d) the eftorts made to popularise and
project Indian culture heritage both in do-
mestic and international fronts ?

JULY 28, 1994
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THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGHDEO):
(a) and (b). Yes, Sir. Such studies are
regularly conducted by the Audience Re-
search Units of All India Radio and
Doordarshan. These studies encompass a
variety of subjects of interest to the listen-
ers/viewers including hardware facilities re-
quired for qualitative improvement of
programmes.

(c) Whereas improvement in the qual-
ity of programmes is a continuous process,
following are some of the steps taken by All
India Radio and Doordarshan in this direc-
tion :-

(a) Issuance of guidelines for prepara-
tion of programmes on important policy
matters.

(2) Re-organisation of programme
structures.

(3) Streamlining the system for
getting popularity ratings and
taking immediate corrective
measures.

(4) Commissioning of programmes
from established producers.

(5) Allowing sponsorship of feature
films.

(6) Getting exclusive rights of
broadcast/telecast of important
sports and cultural events.

(d) All India Radio and Doordarshan
unfailingly project Indian cultural heritage in
their programmes broadcast/telecast within
the country and abroad.
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Expansion of Doordarshan
Programmes

652. DR. K.D. JESWANI : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) the number of cities and persons .

benefited by the scheme of expansion of
Doordarshan programmes which was imple-
mented in February, 1994;

(b) the action taken by the Government
so far to extend the benefits of programmes
to the common man in the country;

(c) the total number of Relay Centres in
operation in Gujarat at present together with
their respective capacity;

(d) whether these Relay Centres are
sufficient for the coverage of the entire
population of State; and

(e) if not, the action proposed to be
taken by Government to increase the num-
ber and capacity of Relay Centres in Gujarat?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH DEO)
: (a) and (b). Doordarshan has been, since
February 1994, broadcasting on the follow-
ing six channels :-

DD - | National Channel

DD - Il Metro Channel

DD - Nl Temporarily not available
DD - IV Regionel Channel

DD - V  Regionel Channel

DD - VI Regionel Channel

All above channels are broadcast via
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satellite and can be received in all parts of
the country through dish antennae. In the
city of Delhi/New Delhi, they can also be
received terrestrially. The various transmit-
ters (572) located in the country also terres-
trially disseminate the National Channel to
66.8% of the country by area and 84.6% by
population.

(c) Three HPTs of 10 KW power and
one HPT of 1 KW power, twenty nine Low
Power Transmitters (LPTs) of 300 W/100 W
Power (including the LPT of 100 W power
for relay of DD-Il programmes) and one
Very Low Power Transmitter (VLPT) of 10
W powerare presently in operationin Gujarat.

(d) and (e). TV service, at present, is
available to an estimated 77% of population
in the State of Gujarat. With a view to further
augment TV service, twenty one TV trans-
mitters of varying power ratings are under
implementation/envisaged to be set up in
the State. On commissioning, TV service is
expected to be available to 94% of popula-
tion of the State.

Payment of Dues to Retired Em-
ployees

653. SHRI JAGMEET SINGH BRAR :
Will the Minister of COAL be pleased to
state :

(a) the number of employees of B.C.C.L.
who have not been paid their Gratuity and
P.F. after retirement;

(b) the reasons for delay; and

(c) the time by which their dues are
likely to be paid ?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a). 1921 retired employees of Bharat Cok-
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ing Coal Limited are yet to receive full settle-
ment of gratuity as on 30.6.94. Provident
Fund claims in respect of 206 employees
who have retired from Bharat Coking Coal
Limited are pending settlement as on
30.6.94.

(b) The gratuity payments have been
delayed mainly due to pendency of vigilance
enquiry/disciplinary action, disputes pertain-
ing to quantum of gratuity entittement, non-
submission in time of application by the
claimants or their nominees and non-pay-
ment of company dues.

The delay in settlement of Provident
Fund dues is attributable to fumishing of
inadequate and incomplete personal data,
missing credits for certain period and non-
reconciliation with suspense accounts.

(c) It is difficult to specify a time-frame
for payment of dues to the employees in
view of the specific reasons as cited at (b)
above.

Indira Gandhi Medical Institute,
‘ Patna

654. SHR! RAM KRIPAL YADAV :
SHRI LALL BABU RAI :

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state :

(a) whether the Government propose
to take over the Indira Gandhi Medical Insti-
tute, Patna;

(b) it so, the details thereof, and

(c) the time by which it is likely to be
taken over ?

THE MINISTER OF STATE OF THE
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MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) No, Sir.

(b) and (c). Do not arise.
Rehabilitation of Leprosy Patients

655. PROF. SAVITHRI LAKSHMANAN
: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the Government propose
to provide financial assistance to the Gov-
ernment Leprosy Hospital at Koratty in
Kerala; and

(b) if so, the amount sanctioned for the
rehabilitation of leprosy patients during 1994-
95?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) and (b).
There is no scheme for extending financial
assistance to Govt. Leprosy Hospital at
Koratty in Kerala.

[ Translation)
Arms to Ex-Servicemen
656. DR. P.R. GANGWAR : Will the
Minister of HOME AFFAIRS be pleased to
state :
(a) whether the Government propose
to provide arms to the Ex-servicemen of

Jammu and Kashmir;

(b) if so, the time by which these are
likely to be provided; and

(c) if not, the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI



185  written Answers
RAJESH PILOT) : (a) to (c). There is, as
such, no proposal to provide arms to all ex-
servicemen of J & K. But, the State Govern-
ment have recruited ex-servicemen in the
State Police and they have been deployed
along with other security forces.

[English]
Fertility Control

657. SHRI SRIBALLAV PANIGRAHI :
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the immunological ap-
proaches to fertility control are in operation;

(b) if so, since when,;

(c) the amount spent on the project so
far;

(d) whether the achievements are as
per targets;

(e) if not, the reasons therefor; and

(f) the steps taken/proposed in this
regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) and (b).
The immunological approaches to fertility
control are in operation since 1983. It was
initiated at ICMR in 1983 and shifted to
Department of Biotechnology in 1987.

(c) A sum of Rs. 1264.73 lakhs has
been spent till 1991-92. Allocation for Eighth
Plan is Rs. 600 lakhs.

(d) and (e). Out of six Centres where
studies are being conducted, achievements
are as per targets in two Centres. Additional
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studies have been included and mid course
corrections introduced in the other Centres.

(f) The project is being closely moni-
tored by a Task Force with representatives
from Medical Colleges, Government De-
partments and Scientists.

[Transiation)

Agreement with U.S.A. for Cdmbat-
ing Terrorism

658. SHRI RAMESHWAR PATIDAR
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether any agreement is proposed
to be signed with the Government of the
United States of America for combating
terrorism;

(b) if so, the details thereof; and

(c) the progress made in this regard so
far ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT) : (a) to (c). Yes, Sir. The
new Extradition Treaty is under negotiation
between the two Governments.

Installation of Tubewells

659. SHRI DATTA MEGHE : Will the
Minister of WATER RESOURCES be
pleased to state :

(a) the number of tubewells installed in
Maharashtra with World Bank assistance
during the last three years; and

(b) the amount of assistance provided
by the World Bank in this regard ?
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THE MINISTER OF STATE OF THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON) : (a) In Maharashtra, no project
for installation of Public tubewells has been
taken up with World Bank assistance during
the last three years.

(b) Does not arise.
[English)
Flood Control and Sea Erosion

660. SHRI THAYIL JOHN ANJALOSE
: Will the Minister of WATER RESOURCES
be pleased to state :

(a) whether the Government of Kerala
has sent any schemes to the Union Govern-
ment to control flood and sea erosion in the
State for approval;

(b) if so, the details thereof; and

(c) the decision taken by the Union
Govermment thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON) : (a) to (c). One flood control
scheme for improving the discharge capac-
ity of river Koppana (cost Rs. 13.96 crore)
received in September, 1986 was examined
and modifications suggested in July, 1987.
Modified scheme has not been received
from the State Government. A comprehen-
sive anti-sea erosion scheme for construc-
tion of about 128 kilometre long new sea
wall and reformation of about 54 kilometre
long new sea wall and reformation of about
54 kilometre long existing sea wall at an
estimated cost of Rs. 156.29 crore was
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received in December 1989. After examin-
ing the scheme, the State Government was
advisedin October 1990to revise the scheme
as per procedure laid down by the Planning
Commission. The State Government sub-
sequently subdivided the comprehensive
scheme into smaller unit costing less than
Rs. 1.00 crore and sanctioned them at the
State Level. Further, a composite outline
scheme on anti sea erosion for ten year
perspective costing Rs. 346 crore was posed
for external assistance by the State in Au-
gust, 1992. After examination the State
Government was requested to revise the
scheme. Revised scheme has not been
received from the State Government.

[Translation)
High Power T.V. Transmissions
661.  SHRI BALRAJ PASSI :
SHRI RAM SINGH

KASHWAN:

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether most of the low-power T.V.
Transmission Centres are not working prop-
erly;

(b) if so, the reasons therefor;

(c) whether most of the equipments are
found to be out of order;

(d) if so, the steps taken by Govern-
ment to set the equipments in order;

(e) whether the Government propose
to instal high power T.V. transmissions; and

(f) if so, the details thereof ?

THE MINISTER OF STATE OF THE
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MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGH DEO)
: (a) No. Sir.

(b) Does not arise.
(c) No, Sir.
(d) Does not arise.

(e) and (f). Yes, Sir. 59 High Power
Transmitters are under implementation/en-
visaged to be set up at various locations in
the country subject to availability of ad-
equate funds and infrastructural facilities for
the purpose.

Refugees

662.  SHRI ARVIND TRIVEDI:

SHRI RAJENDRA
AGNIHOTRI:

SHRI DATTATRAYA
BANDARU:

SHRIMATI KRISHNENDRA
KAUR DEEPA:

SHRI BALRAJ PASSI:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether influx of refugees is con-
stantly on increase in the country;

(b) it so, the reasons therefor;

(c) the number of refugees deported to
their respective countries during the above
period, nationality-wise; and

(d)the number of refugees deported to
their respective countries during the above
period, nationality-wise; and

(e) the etfective measures taken to
check the influx of refugees and deport the
remaining refugees?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
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SAYEED) : (a) No, Sir.

(b) Does not arise.

(c) No refugee came to India during
1993 and 1994 so far.

(d) and (e) : No refugee was deported
to their respective countries duringthe above
period. However, during 1993 and 1994
10,501. Srilakan refugees were repatriated
to Sri Lanka under arrangement with that
Government. Likewise 2165 Chakma refu-
gees were repatriated to Bangladesh during
1994. Efforts are being made to
repatrirepatriate the remaining refugees as
and when conducive.

[English]

Separate Directorate for
Homoeopathy and Ayurveda

663. SHRI SHARAD DIGHE : Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the number of registered practitio-
ners of Indian System of Medicines and
Homoeopathy at present in the country;

(b) the number of graduates/diploma
holder under the Indian Systems of Medi-
cines and Homoeopathy passing out annu-

ally;

(c) wheather the Government have
taken final decision to set up a separate
Directorate for the Homoeopathy and also
for Ayurveda; and

(d) if so, the progress made in this
regard so far?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
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[English]
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WELFARE ( DR. C. SILVERA) : (a) As per
information avaiable there are over 5.5 lakhs

practitioners in Indian Systems of Medicine AIDS Control

and Homoeopathy.

(b) About 5300 graduates/diploma hold-
ers pass out annually.

(c) and (d). The matter is under consid-
eration.

[Translation}
Supply of Coal

664. SHRI RAM PRASAD SINGH : Will
the Minister of COAL be pleased to state:

(a) whather the tederation of brick-kilns
has represented regarding supply of inferior
quality of coal to them;

(b) if so, the reaction of the Govern-
ment thereto; and

(c) the steps taken by the Government
in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) to (c). The All India Brick and Tile
Manufacturers Federation, New Delhi have
been representing to the Ministry of Coal for
Supply of higher grades of coal to Brick kiln
Industry.

The issue regarding grade of coal to be
supplied to Brick Kiln Industry has been
examined by the Ministry of Coal. After
careful examination of all related issues,
decision has been taken to supply only D
grade and below coal to the Brick Kiln
Industry.

665. SHRI MOHAN RAWALE:
SHRI RAM KAPSE:
SHRI SANDIPAN BHAGWAN
THORAT:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleas_ed to state:

(a) the amount provided by the World
Bank to the National AIDS Control
Organisation during each of the last three
years;

(b) the amount out of it actually utilised
during the said period;

(c) the reasons not utilising the amount
fully;

(d) whether a large number of patients
suffering from AIDS in the country are in
Bombay (Maharashtra);

(e) if so, the fully blown cases at present
in Maharashtra;

(f) the amout given to the Government
of Maharashtra to control AIDS during each
of the last three years;

(g) whether it is proposed to make
substantial increase in this amount during
the coming years; and

(h) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) to (c).
The World Bank has agreed to provide a soft
loan of US$ 84 Million for the implementa-
tion of the National AIDS Control Programme
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in India for the entire project period, i.e. upto
31st March, 1997. The Scheme was
launched on 23rd Sept., 1992. The World
Bank has made an initial deposit of US$
5.00 million to start the programme. There-
after the following payments have been
made by the World Bank on the basis of
expenditure incurred and claims for reim-
bursement out of the World Bank loan sub-
mitted to the Bank:- '

1992-93 Rs. 13.04 crores
1993-94 Rs. 17.66 crores
(d Yes, Sir.

(e) 235 full blown AIDS cases have
been reported from Maharashtra as on
30th June, 1994.

) The position is as follows:-

1992-93 Rs. 90.67 lakhs
1993-94 Rs. 166.69 lakhs
1994-95 Rs. 74.76 lakhs

(Ist instalment)

(g) and (h). The grant is released to the
participating States in accordance with the
approved pattemn keeping in view the total
expenditure incurred by the State Govern-
ment against the amount released.

[Translation)

Crimes in Delhi

SHRI B.L. SHARMA PREM:
SHRI MULLAPPALLY

RAMACHANDRAN:
SHRI S.B. SIDNAL:

666.

Will the Minister of HOME AFFAIRS be
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pleased to state:

(a) the number of cases of kidnappings,
murders, attempted murders, robberies,
dacoities, theft of vehicles and chain

snatchings which took place in Delhi during
each of the last three months, zone-wise;

(b) the comparative figures for the same
period during 1993;

(c) the number of cases solved and
those pending;

(d) the number of persons arrested in
this connection and the action taken against
them;

(e) the reasons for increase in crimes in
Delhi; and

(f) the latest steps taken to check crimes
in Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED) : (a) to (d). The details of such
cases reported, solved, pending
investigation, persons arrested and action
taken against them during the period from
1.4.1993 to 30.6.1994 and for the corre-
sponding period from 1.4.1993 to 30.6.1993
(monthwise and district wise) are given in
the statement laid on the Table of the House.
{Placed in library See No. LT. 6121/94}.

(e) The prime causes responsible for
the increase in the crime are rapid
urbanisation and increase in population.

(f) The steps taken by the Gowt. to
check the crime in Delhi include increased
patrolling; posting of pickets at strategic
points, strengthening of intelligence; fre-
quent raids at the hideouts of criminals;
increased sureaillance; coordination meet-
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ings with the officials of the neighbouring
States: training of police officers in handling
modem weapons; introduction of scientific
methods of investigation; modemisation of
communication network, etc.

[English]
Self-rescuer Kits to Miners

667. SHRI HARADHAN ROY:
SHRI BASUDEB ACHARIA:

Will the Minister of COAL be pleased to
state:

(a) whether the Eastem Coalfied Lim-
ited provides self-rescuer kits to the miners
to withstand gas leaks inside the pit;

(b) if not, the reasons therefor; and

(c) the action taken by the Government
in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) and (b). Self-resers have been provided
insome of the collieries of Eastern Coalfields
Limited (ECL) where miners are required to
work underground. Provision and use to
inadequate rescuers could not be made
fully effective due to inadequate availability
of the equipment indigenously and also due
to reluctance on the part of workers to carry
self-rescuers underground.

(c) Global tender has been issued to
procure self-rescuers both from indigenous
as well as international markets. Workers
are also persuaded to carry self-rescuers
wherever provided, for safety
considerations.
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[ Translation]

Shortage of Life-Saving Drugs

668. SHRI RAJENDRA AGNIHOTRI :
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether there is an acute shortage
of life-saving drugs in the Government hos-
pitals in the country;

(b) if so, the reasons therefor; and

(c) the measures taken by the Govern-
ment in this dieaction?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) (a) There is
no such report.

(b) and (c). Do not arise.

Incentives to NRIs to Purchase
Land in J&K

669.  SHRI NITISH KUMAR:
SHRI GUMAN MAL LODHA:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Government have de-
cided to encourage NRIs to purchase land
and make investment in the housing indus-
try in Jammu and Kashmir as reported in
“The Observer” dated July 5, 1994;

(b) if so, the details thereof;

(c) the details of incentives proposed to
be provided to them;

(d) whether the Govemment propose
to encourage other citizens of the country to
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invest in the State on the basis of these
incentives; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT) (a) to (e) The requisite
information is being collected and will be
land on the Table of the House.

[English]

Development of Ground Water

670. SHRI GOPI NATH GAJAPATHI:
Will the Minister of WATER RESOURCES
be pleased to state:

(a) the details of the schemes drawn by
the Government for the development of
ground water in the mountainous regions of
Orissa; and

(b) the funds earmarked by the Union
Government for the implementation of these
schemes?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES 9SHRI P K.
THUNGON): (a) and (b). Minor Irrigation
Schemes for the Development of Ground
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Water are planned, funded and implemented
by the State Governments from their own
budgetary resources and details thereof are
not maintained by Union Government.

[Translation]
Irrigation Schemes
671. SHRI RAM

CHOUDHARY:
SHRI CHHEDI PASWAN:

TAHAL

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether some irrigation schemes of
Bihar are pending with the Union Govern-
ment for clearance;

(b) if so, the details thereof alongwith
their projected costs;

(c) since when these schemes are pend-
ing; and

(d) the steps taken iby the Union Govern-
ment for early clearance of these schemes?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) to (d). A Statement is at-
tached.
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Rashtriya Pariyojana Nigam Ltd.

672. SHRISHANTARAM POTDUKHE:
Will the Minister of WATER RESOURCES
be pleased to state: )

(a) whether there is any proposal to
revamp and revitalise the Rashtriya
Pariyojana Nigam Limied; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON) (a) and (b). The Revival Plan of
Reshtriya Pariyojana Nirman Nigam (RPNN)
as approved in an inter-ministerial meeting
held in August, 1992 has not been found
viable by the Ministry of Finance. The Stand-
ing Committee on Agriculture has recom-
mended revamping and revitalisation of the
RPNN. The matter is under consideration.

[Transiation]
Leprosy Eradication
673. SHR! PRABHU DAYAL
KATHERIA:
SHRI VISHWANATH
SHASTRI:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:
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(a) whether the number of Leprosy
patients has increased in the country;

(b) if so, the number of patients in each
State at present;

(c) the funds allocated under the Na-
tional Leprosy Eradication Programme dur-
ing 1992-93 and 1993-94; and

(d) the steps taken by the Government
for complete eradication of this disease?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and (b).
The number of leprosy patients has de-
creased. The statewise number of patients
is given in the statement enclosed.

(c) The approved outlays under the
NLEP during the year 1992-93 & 1993-94
are as under:

Year (Rs. in lakhs)
1992-93 3500
1993-94 6070

(d) The latest steps taken by the Gov-
ermment in this direction Inter-alia include.
extension of Multy 'Drugs Therapy (NDT)
services in all the Districts by the end of
current year, intensification of community
awareness activities and strengthening of
deformity and ulcer care services.
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Legal Procedure for Foreigner's Entry

674. SHRI BHAGWAN SHANKAR
RAWAT : Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the Government propose
to make any amendment in the legal proce-
dure adopted for giving entry and shelter to
the foreigners in India; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT) (a) No, Sir.

(b) Does not arise.
[English}
HIV Testing Kits

675. SHRI BHUPINDER SINGH
HOODA : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether cartain unused HIV testing
" kits supplied through WHO have been re-
tumed recently;

(b) if so, the reasons therefor;

(c) whether the present guidelines is-
sued by the Government for the procedures
to be followed for HIV testing of blood
samples have been found to be adequate to
ensure fool-froof accuracy; and

(d) if not, whether it is proposed to issue
fresh and more stringent guidefines in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
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WELFARE (DR. C. SILVERA) (a) Yes, Sir.

(b) These were returned in view of
certain doubts about the specificity of a
batch of test kits.

(c) Yes; sir.
(d) 'Does not arise.
[Translation]
Exploration of Water Resources

676. DR. LAL BAHADUR RAWAL.: Will
the Minister of WATER RESOURCES be
pleased to state:

(a) whether any survey has been con-
ducted by the Union Government to explore
water resources during 1993-94; and

(b) if so, the details thereof, Statewise?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON) (a) and (b). No, Sir. However,
Central Water Commission have brought
out a report on reassessment of water re-
sources potential of India in March, 1993
which is based on a study carried out by a
Committee constituted by Ministry of Water
Resources in January, 1989. The total aver-
age water r@sources potential of the country
has been reassessed as 1869 cubic kilome-
ters. As river basin or a sub basin is the
hydrological unit for water resources plan-
ning and development, water resources
availability is worked out on basin/sub basin
basis only. State-wise details of the water
resources availability are not worked out.
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[English]

Alleged Misappropriation of
Faunds in J&K

. 677. SHRI A. ASOKARAJ : Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) wheter a large sum of money allo-
cated to the Government of Jammu & Kash-
mir for development purpose has been al-
legedly misappropriated as reported in the
“Times of India” dated May 19, 1994;

~ (b) if s0, the details thereof for the last
three years;

(c) whether any inquiry has been con-
ducted in this regard;

(d) if so, the outcome thereof;

(e) the number of persons found guilty
and the action taken against them; and

(f) the steps being taken to check such
. cases?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT) (a) and (b). There have
been reports from time to time of alleged
involvement/connivance of some State
Govemnment officials with militants, and of
misuse of funds meant for development
astivities in the State. However, it is not
possible or feasible to give any figures or
estimates of funds which may have been
allegedly misutilised.

(c) to (f). There is no proposal under the
congideration of the Government for ap-
pointing any committee to conduct an across
the board inquiry intosuch allegations.
Whenever specific complaints are received,
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appropriate inquiries are conducted, includ-
ing inquiries by the Vigilance Department.
The State Govemnment has been advised to
further strengthen and intensify the activi-
ties of the Vigilance Department. The Gov-
ernment of India has also conveyed its
concerntothe State Governmentthat proper
utilisation of funds should be ensured through
close monitoring and supervisoin of works
and enhanced accountability.

[Translélion]
Deaths in Police Custody

678. SHRI GOVINDA CHANDRA
MUNDA: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the number of incidents of deaths in
police custody reported in various Union
Territories during the current year so far,
Union Territory-wise;

(b) whether any inquiry has been con-
ducted in this regard;

(c) if so, the outcome thereof;

(d) the number of police personnel found
guilty and the action taken against them;

(e) the number of cases iﬁ which the
courts have passed strictures against the
police; and

(f) the measures being taken to check
such cases?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED) (a) The National Crime Records
Bureau has reported that no incident of
death in plice custody has been reported in
any of the Union Territories during the pe-
riod from 1st January, 94 to 31st May, 1994.
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(b) to (e). Do not arise.

(f) Instructions have been reiterated
that persons in custody shall be treated in
accordance with the law and that resort to
coercive methods shall not be made. Strict
action including criminal prosecution, is taken
whenever any police official is found indulg-
ing in torture or held responsible for a cus-
todial death.

Special inputs have been introduced in
the “induction” and “in-service” training
programmes to sensitise police officers about
using scientific menthods for investigation.

Interrogation rooms are being relocated
to make them more visible and be close to
the reporting rooms so as to minimise scope

“for violation of these instructions.

[English]

National Malaria Eradication
Programme

679. SHRI M. KRISHNASWAMY : Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whetherthe Union Governmenthave
provided special assistance under the Na-
tional Malaria Eradication Programme
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(NMEP) to Tamil Nadu;

(b) if so, the amount provided during
each of the last three years;

(c) whether any monitoring has been
done by the Union Government; and

(d) if so, the progress made in eradica-
tion of Malaria in Tamil Nadu?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) (a) and (b).
The Central assistance provided to Tamil
Nadu under NMEP during the last 3 years is
as under:

Year Repees (in lakhs)
1991-92 135.78
1992-93 194.04
1993-94 94.90

(c) Yes, Sir. This is undertaken through
constant comparison of epidemiological
data, field visits a process of review with the
State Government.

(d) Survillance measures have in-
creased. The progress made during the last
3 years is as under:

Year Blood Slide Malaria PF
examined cases cases
(in 000's)

1991 5188 144762 12193

1992 6017 151633 12112

1993 6347 147602 - 8932
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Telecasting of Structural Programme

680. SHRI BOLLABULLI
RAMAIAH:
SHRISULTAN SALAHUDDIN
OWAISI :
Will the Minister of INFORMATION

AND BROADCASTING be pleased to state:

(a) whether Doordashan has decided
to telecast a structural programme to focus
on the situation in the States under the
heading “Affairs of States™

(b) is so, the main features of the
programme and the time schedule fixed for
this programme;

(c) whether all the States are proposed
to be covered everyday or on alternative
days;

(d) whether this programme is also
proposed to be telecast everyday in re-
gional languages; and

(e). if so, the details thereof;

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH DEO)
: (a) and (b). Yes, Sir. This is a weekly
current affairs programme. Each episode
will focus on the major issues of a particular
State. This half-an-hour programme is tele-
cast on every Thursday at 10.30 p.m.

(c) This weekly programme will cover
all the major States in the first instance.

(d) No, Sir.

(e) Does not arise.
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Drug for Memory Disorder

681. SHRI RABI RAY : Will the Minister
of HEALTH AND FAMILY WELFARE be
pleased to state:

-(a) whether a team of doctors at the
Cantre of Psychosomatic and Viofeedback
Medicine Institute of Medical Science of
Banaras Hindu University has discovered a
drug for the prevention and management of
memory disorder;

(b) if so, the details thereof; and

(c) the steps taken by the Government
to popularise this medicine?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) (a) No appli-
cation for conducting clinical trials of such a
drug for the prevention and management of
memory disorder has been received.

(b) and (c). Do not arise.
[Translation)
Coal Mining

682. SHRI MANJAY LAL : Will the
Minister of COAL be pleased to state:

(a) the number of coal mines where
coal mining work is likely to be undertaken
during the Eighth Five Year Plan, company-
wise; '

(b) whether the Government propose
to handover all the new coal mines to the
private sector on lease; and

(c) if so, the criteria laid down for hand-
ing over of these coal mines?
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THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI! AJIT PANJA):
(a) Besides exising mines and on-going
projects, 108 new coal mining projects were
identified for development during 8th Five
Year Plan. the company-wise break-up is
given below:

No. of
Projects

Company

Eastern Coélﬁelds Ltd. 15
Bharat Coking Coal Ltd. 9
Mahanadi Coalfields Ltd. 5
Northern Coalfields Ltd. 5

South Eastern 8
Coalfields Ltd.

Central Coalfields Ltd. 26

Western Coalfields Ltd. 32

Singareni Collieries 8
Copany Ltd.
Total 108

“(b) and (c). No. Sir. The Government
have no such intention to lease out all the
new coal mines to Private sector. However.
Coal Mines Nationalisation (Act, 1973) has
been amended with effect from 9.6.1993 to
allow private sector participation in Coal
Mining Operations, for captive consump-
tion, for power generation, production of
Iron & Steel, washery operations and other
end uses that may be notified by the Gowvt.
Proposals received in the light of this amend-
ment are subject to screening by the Com-
mittee set up for the purpose.
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[English]

Abortion Pill

683. SHRI BHERULAL MEENA : Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
captioned ‘Expents warn on abortion pill”
apparing in the ‘Times of India’ dated June
8, 1994;

(b) if so, the reaction of the Govern-
ment thereto; and

(c) the steps taken/proposed by the
Govemment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) Govern-
ment has seen the press report.

(b) and (c). RU 486 alongwith prostag-
landin is stll being investigated by ICMR. It
is not envisaged that drugs, such as RU
486, will be used as over the Counter
abortificents without medical supervision.

Propertie= Destroyed in J&K

684. SHRI MANIKRAO HODLYA
GAVIT:
SHRI BAPU HARI CHAURE:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of schools, bridges/
roads and Government buildings destroyed/
damaged by the terrorists in Jammu & Kash-
mir during each of the last three years and
the current year so far;
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(b)the number of such schools, bridges/

roads and buildings repaired/reconstructed
.so far; and )

(c) the expenditure incurred on such
repair/reconstruction?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT) : (a) to (c). The information
is being collected and will be laid on the
Table of the House.

[Translation)

Purchase of Medical
Equipments

685. DR. AMRIT LALKALIDAS PATEL:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether a number of medical col-
leges from Guijarat have sought funds from
the Union Government for the purchase of
medical equipments.

(b) if so, the details thereof; and

(c) the action taken/proposed to be
taken by the Union Government thereon?

THE MINISTER OF STATE IN THE
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MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) to (c).
Several institutions including medical col-
leges approach the Government from time
to time for financial assistance for medical
equipments. It has however not been found
possible to consider such requests as there
is no scheme to provide such assistance.

[English]
Sea Erosion

686. SHRI SUDHIR SAWANT : Will the
Minister of WATER RESOURCES be
pleased to state:

(a) the Central assistance provided by
the Union Government to each costala State
to control sea erosion during each of the last
three years; and

(b) the total amount spend by each
State during the said period?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P K.
THUNGON) : (a) The Central Loan Assis-
tance provided to the Coastal State to con-
trol sea erosion during the last three years
is as under:

(Rupees in Crores)

Kerala Karnataka Other States
1991-92 3.07 Q.93 Nil
1 992-53 Nil Nit Nil
1993-94 Nil Nil Nil
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(b) The total amount spent by each
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State during this perod is as under:

(Rupees in Crores)

Kerala Kamataka Other States
1991-92 12.27 13.08 * N.A.
1992-93 9.54 5.00 * N.A.
1993-94 9.00 10.00 * N.A.
(Anticipated) (Approved Outlay)
Note : * Includes Flood Control and Anti Sea Erosion Works

Meeting on Reservation
687.  SHRIMANORAJAN BHAKTA:
PROF. K.V. THOMAS.
SHRI HARISH NARAYAN
PRABHU ZANTYE:

Will the Minister of WELFARE be
pleased to state:

(a) wheter any meeting of the Chief
Ministers was called by the Government on
reservation quota,;

(b) if so, the details thereof; and

(c) the decision taken therein?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU) : (a) No,Sir.

{b) and (c). Do not arise.
[Translation]

Upliftment of SCs/STs

688. SHRI RATILAL VARMA : Will
the Minister of WELFARE be pleased to

state:

(a) the amount allocated by the Union
Government for the upliftment of Sched-
ules Castes and Schedules Tribes in the
Country during each of the last three years,
States/UT-wise;

(b) .whether the amount so allocated
has been utilised properly;

(c) if not, the reasons therefor; and

(d) the measures proposed to be taken
by the Government for the upliftment of
Scheduled Castes and Scheduled Tribes in
the country during the currentfinancial year?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU) : (a) The required infor-
mation is given in the enclosed statement- |
1to XIv;

(b) and (c). A detailed review of the
Schemes of the Ministry by the officers has
revealed that while performance position is
satisfactory on an average at national level
Central funds in respect of some schemes
like SCAto SCP, Liberation & Rehabilitation



229 Written Answers
of Scavengars, Post-Matric Scholarships
and State SC Development Corporations
are lying unspent in some States/UTs. They
have been advised to expeditiously utilise
the unspent Central Funds in respect of the
above schemes.

(d) Outlays under some schemes like
Natiolnal SCs and STs Finance and Devel-
opment Corporation and Post-Matric
Scholerships, Aidto Voluntary Organisations
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have been stepped up, while the monitoring
system has been strengthened so as to
ensure proper utilistion of Central Funds by
States/UTs. The various Central/Centrally
Sponsored Schemes being continued in the
Vil five year Plan are aimed at educational
and socio-economic upliftment of SCs/STs.
Besides this, the SCPs/TSPs of various
States/UTs and Central Ministries are also
utilised for development of the targetted
beneficiaries. ’
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World Bank Assistance for
T.B. Control

689. SHRIR.SURENDERREDDY
: Willthe Minister of HEALTHAND FAMILY
WELFARE be pleased to state:

(a) wheter the World Bank has recentry
proposed to assist India in reducing inci-
dence of tuberculosis;

(b) if so, the details thereof;

(c) whether the incidence of tubercuto-
sis has been showing increasing trends in
recent years;

(d) if so, the details thereof for the last
three years;

(e) whether the World Bank assistance
is likely to help in augmenting the supply of
major drugs used for treatment of tubercu-
losis; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) and (b).
World Bank is considering a proposal for a
T.B. Control in 5 States and 10 cities.

(c) No, Sir.

(d) Does not aries.

(e) and (f). Yes. Sir. The project is likely
to help to meet the requirements of drugs for
treating infectious and seriously ill cases.

Sardar Sarovar Project.

690. SHRI SHANKERS INH VAGHELA

JULY 28, 1984
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: Wil the Minister of WATER RESOURCES
be pleased to state:

(a) whetherthe Union Govemment have
requested Japan to release the second
tranche of loan for manufacture and supply
of Turbo-Generating sets for the River Bed
Power House of Sardar Sarovar Project;
and

(b) if so, the response of Japan thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON) : (a) and (b). Despite our best
attempts, the second trenche of loan for
manufacture and supply of Turbo-Generat-
ing sets for the River Bed Power House of
Sardar Sarovar Project has not been re-
leased so far by the Overseas Economic
Corporation Fund (OECF), Japan.

[Translation)]
Bhopal Doordarshan
691. SHRI SURAJBHANU SOLANKI:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the Bhopal Doordarshan
has been linked with Satellite;

(b) if so, the details thereof;

(c) whether the Government propose
to increase the capacity of Doordarshan
Relay Centres set up at other places be-
sides Bhopal, Indore and Raipur; and

(d) it so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
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BRODCASTING (SHRI K.P. SINGH DEO)
:(a) and (b). Yes, Sir. Doordarshan Kendra
at Bhopal has since been linked to the
satellite through an earth station made op-
erational during November, 1993 for
uplinking regional service in Madhya
Pradesh.

(c) and (d). Yes, Sir. Besides, six High
Power Transmitters at Bhopal, Indore,
Raipur, Gwalior, Jabalpur and Jagdalpur
already operating, three LPTs at Ambicapur,
Guna & Shahdol are envisaged to be up-
graded to High Power Transmitters.

[English]
AIDS Awareness

692. SHRI S.M. LALJAN BASHA : Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether large saction of the society
is still not aware of AIDS and its conscious-
ness; and

(b) if so, the steps taken by the Govern-
ment to educate both the urban and rural
population through various madia?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH ND FAMILY
WELFARE (DR. C. SILVERA) : (a) and (b).
In order to create awareness on AIDS
amongst all sections of Society, all channels
of medial are being used in the media
campaign. Additional publicity and aware-
ness materials are under preparation for a
further intensification of the compaign dur-
ing 1994-95. It is proposed to utilise all the
othercommunication channels available with
the Government for this purpose.

SRAVANA 6, 1916 (SAKA)
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Chakma Refugees

693. SHRIMATI BIBHU KUMARI
DEVI:
SHRI CHTTA BASU:
SHRI. SANAT KUMAR
MANDAL.:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Union Government
have taken up the matter of repatriation of
Chakma Refugees with the Government of
Bangladesh during the last two months;

(b) if so, the details and the outcome
thereof;

(c) the number of Chakma refugees
repatriated to Bangladesh so far;

(d) the number of such refugees still
residing in the North-Eastem States and
awaiting repatriation;

(e) the action taken by the Government
to ensure that on their retum home, the
propertiesfland of Chakma refugees are
restored to them and that they are allowed
to live an honourable life; .

() whether the Govemnment have re-
ceived complaints that the Government of
Bangladesh have not fulfilled the assur-
ances given to refugees and also not ac-
cepted the 13-Point demands; and

(9) if so, the reaction of the Govern- .
ment thereto? :

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED) : (a) and (b). Yes, Sir. Two meet-
ings were arranged between the refugee
leaders and Bangladesh Authorities at
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Ramgarh, Bangladesh on June 5, 1994 and
June 30, 1994. After the second meeting,
the refugee leaders agreed to resume the
repatriation process which has commonced
from 21 July, 1994.

(c) Inthe first phase of repatriation from
15-22 February, 1994, 1854 refugees were
repatriated. The second phase of repatria-
tion which began on 21st July, 1994 is still
contiuning.

(d) After the first phase of repatriation,
54710 Chakma regugees from Tripura only
remained to be repatriated to Bangladesh.
There is no such proposal for other North-
Eastermn States.

(e) to (g). Being Bangladesh nationals,
it is primarily for the Government of
Bangladesh to create satisfactory condi-
tions conducive for the return of the Chakma
refugees. The role of the Govemment of
India has been to facilitate the repatriation
process.

Development of Water Resource

694. SHRI ANNA JOSHI: Will the Min-
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ister of WATER RESOURCES be pleased
to state: .

(a) whetherthe Union Governmenthave
sought aid from World Bank or any other
foreign agencies for the development of
water resources in the country;

(b) if so, the details thereof;

(c) the response of the World Bank and
other foreign agencies in this regard; and

(d) the details of the development ac-
tivities proposed to be taken up with this
aid?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESORCES (SHRI P.K.
THUNGON) (a) Yes, Sir.

(b) to (d). A Statement indicating the
details of the project, response of the donor
agencies and proposed developmental ac-
tivities is enclosed.
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Import Duty on Coal

695. SHRIRAMASHRAY PRASAD
SINGH :
SHRI RAJVEER SINGH :

Will the Minister of COAL be pleased to
state:

(a) whether the Government have re-
duced the import duty on coal from 85 per
cent to 24 per cent;

(b) whether the indigenous coal pro-
ducing companies have been encouraged
by this concession;

(c) if so, the details thereof; and

(d) its likely impact on the Bharat Cok-
ing Coal Ltd.?

THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) The import duty on non-coking coals has
been reduced from 85% ot 35% in the
budget for the year 1994-95.

(b) and (c). Indigenous coal companies
will face increased competition from im-
ported coal as a resuit of the aforesaid
reduction in import duty.

(d) Steel plants have already been im-
porting low ash coking coal at the
concessional import duty of five per cent. As
such supplies of metallurgical coal to steel
plants from BCCL are not likely to get af-
fected due to the recent reduction. How-
ever, BCCL would also face increased com-
petition from imported coal as regards sup-
plies of non-coking coal.
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Lower Wardha Irrigation Project

696. SHRI RAMCHANDRA
GHANGARE : Will the Minister of WATER
RESOURCECES be pleased to state:

(a) whether the work on the Lower
Wardha irrigation project in Maharashtra is
going on at a Slow due to paucity of funds;

(b) if so, the steps taken/proposed to be
taken by the Union Govemment in this
regard; and

(c) the funds earmarked by the Union
Government for the purpose during 1994-
957

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON) : (a) and (b). Lower Wardha
Irrigation Project was received in the Cen-
tral Water Commission for techno-economic
appraisal in 4/84. The project was set back
to the State Government in 11/87 due to non
compliance of the observations of Central
Appraising Agencies by the State Govern-
ment. The State Government is required to
submit modified project proposal to the
Central Water Commission for appraisal.

(c) While an outlay of Rs. 8 crores has
been approved for the project in the Vi
Plan, the Working Group of the Planning
Commission has not recommended any
outlay for the project in the Annual Plan
1994-95.

Cases Under Protection of
Civil Rights Act

697. SHRI SYED SHAHABUDDIN :
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Wil the Minister of WELFARE be pleased to
state :

(a) the number of cases under the
Protection of Civil Rights Act, 1955 pending
as on January, 1992, January 1, 1993,
January 1,1994 and July 1, 1994 State/UT-
wise;

(b) the number of additional cases filed
under the Act during 1992, 1993 and Janu-
ary-June, 1994 State/UT-wise;

(c) the number of cases decided during
this period, State/UT-wise;

(d) the number of cases in which the
prosecuted were convicted, State/UT-wise;
and

(e) the number of cases pending as on
June 30, 1994 with the total number of
persons under prosecution, State/UT-wise
with break-up by year of filing?

THE MINISTER OF STATE OF THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU) : (a) to (e). The informa-
tion is being collected and will be laid on the
Table of the House.

Cost of Coal Production

698. SHRI RAMCHANDRA
VEERAPPA: Will the Minister of COAL be
pleased to state :

(a) whether any assessment has been
made by the Government about the in-
creased cost of production of coal in open
cast mines; and

(b) if so, the findings thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHIR AJIT PANJA):
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(a) Yes, Sir.

(b) According to Coal India Ltd. the
trend of cost of production in the open cast
mines of Coal India Ltd. during last 5 years
reveals that the cost of production has not
gone up in real terms. The actual cost of
production in open cast mines is estimated
to have increased by 43.7% only against the
general inflation of 49.4% over the last 5
years i.e. 1989-90 to 1993-940.

Arrest of Persons

699. SHRI RAJNATH SONKAR
SHASTRI : Will the Minister of HOME AF-
FAIRS be pleased to state :

(a) the number of persons arrested
under Sections 107 and under Section 151
Cr. P.C. either on the breach of both the
sections or individual sections in Delhi in
each of the last twelve months giving the
specific nature of offence that they were
committing and which could not be pre-
vented successfully otherwise;

(b) the measures/safeguards provided
to ensure that the Police Officer does not
misuse this power; and

(c) the number of Police Officers found
guilty of the misuse of Section 107 and 151
Cr. P.C. during the last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED) (a) The number of persons ar-
rested under Section 107/151 Cr. P.C. in
each of the last twelve months from 1st July,
1993 to 30th June, 1994 is as under:-

Months No. of persons
arrested
July, 1993 1603
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Months No. of persons
arrested
August, 1993 1879
September, 1993 1457
October, 1993 1813
November, 1993 1336
December, 1993 1514
January, 1994 1223
February, 1994 1229
March, 1994 1844
April, 1994 1582
May, 1994 1820
June, 1994 1872

All the persons were arrested u/s 107/
151 Cr. P.C. on apprehension of imminent
breach of peace which could not have been
prevented otherwise.

(b) The circumstances under which a
person is arrested u/s 107/151 Cr. P.C. are
verified by the concemed Sub-Divisional
Asstt. Commissioners of Police. An ag-
grieved person can also file an appeal in the
Court of Session Judge.

(c) Thirteen.
[Translation]
Modernisation of Irrigation Projects

700.  SHRI KASHIRAM RANA:
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SHRI MAHESH KANODIA:

Will the Minister of WATER RE-
SOURCES be pleased to state :

(a) whether any proposal to modernise
certain irrigation projects of Gujarat has
been received by the Union Government;

(b) if so, the details thereof;

(c) the action taken by the Union Gov-
emment thereon;

(d) whetherthe Union Government have
provided any assistance for the purpose;
and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON) (a) to (c). While Modemisation
of Machhu | irrigation Project has been
found acceptable by the Advisory Commit-
tee in 8/93 for an estimated cost of Rs. 8.12
crores subject to environmental clearance
by the Ministry of Environment & Forests to
be obtained by the State Government, on
‘Restoration of Mitti Irrigation Project’ the
State Government is required to comply
with various techno-economic issues. In
addition a proposal namely Intergrated Irri-
gation Development Project envisaging en-
hancement of irrigated agrricultural produc-
tion coverting 5 major and 19 medium irriga-
tion projects at an astimated cost of Rs. 235
crores was received from the Goverment of
Gujerat in 10/92 for seeking foreign assis-
tance. The State Government is required to
comply with observations of the Central
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Water Commission.

(d) and (e). The Planning Commission
has approved an outlay of Rs. 98.83 Crores
for Extension, Renovation and
Moderanisation Projects in Guijarat.

Voluntary Organisations in Health
Sector

701. SHRI LALIT ORAON : Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the assistance given to voluntary
organisations in each State under various
Health and Family Welfare Projects during
1991-92 and 1992-93;
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(b) whether the Government have veri-
fied the authenticity of ‘Utilisation Certifi-
cate’ submitted by these voluntary
organisations;

(c) if so, the outcome thereof; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) A State-
ment is enclosed.

(b) to (d). Yes, The “Utilisation Certifi-
cate" issued by a registered chartered ac-
countant are duly examined in the Ministry
and when found in order are accepted.



314

SRAVANA 6, 1916 (SAKA) Written Answers

313 Written Answers

- 000°+0'8t - 000'¥S‘+¥ iyieg - ¢t
000°65°C 6.£'6L'01 - 926'9v'91 ejesay b
000‘0v°e P6E°E9'V6 - €82 —.m. 18 npeN jiwej ‘0t
000°€L’e 16.'90'0L - 06L'SY*'2L [ebueg 1sem ‘6
000'S6'2 828'Iv'L6 - S.$'80°9Y ysepeid Jseun ‘8
000'89°2 000°2.'0E - 000°99°29 ueyjseley L
000°0¥'2 000°00‘€ 000°'0€ 000'89'c qelung ‘9
000'65'2 oelL‘ov'6e 000°00°t 000°2}'S mxaﬁ.Eux ‘S
000'06'c 690°26'€S’1 000°'se‘y S02'6€'66 elyseseyepy i 4
000'vL'} 096'80'02°1 - I -m.wm.mm jeselny e
000'se‘} 000'00'c 00095} 000'Z}'9 wessy K
000‘0t'2 000'8L'v2 000'00‘c 000'S¥'vv ysepeid eiypuy R
‘Mmoo ‘oo uonesuebip .
ajels ‘ubiO ‘JoA ajels Aieyunjop
ybnouyy 0} aig ybnouyy 0] jpaiig
£6-c661
pousd sy} buunp usalb eouelsISSy [eloueuld lryeiels  ON‘Is
IN3W3LVIS

('sq u)



316

JULY 28, 1994 Written Answers

315 Written Answers

000°EE’L - - - welozin 22
000‘se’t - 000°00°L - 80H ‘e
- 000's5'9} - - webipueyo 02
. 000°€E’t 000°00°€ - 000°¢k'e eindu) ‘64
000'8.°2 000°'90°0} - 000‘EY'8€E BessuQ ‘8t
000°€8 000°60°2 - 000°26°L indiuepy L
000°09°} - - 000°'ZLE ysepeid [ByoBwiH ‘91
000°09°+ 000°€6'S - 000°20'S suelieH ‘Gl
00089 000'68‘2e - 0009109 ysepeld eAypep ‘Pl
000°18‘c 18.'6¥'5e 000°00°L L0E'Y8'ES Jeyig ‘el
M09 noH uoypesiuebio
alels ‘ubiO '|op ojelIS Aigjunjop
ybnoay o} peug ybnoay | o} joe1q
£6-c661 c6-1661

poued ey Buunp uenb eouejsISsy [eloueul 11vei8lS  ON'IS




317 Written Answers
Modernisation of Police of Gujarat

702. SHRI N.J. RATHVA: Will the
Minister of HOME AFFAIRS be pleased to
state :

(a)the funds allocated for mociemisation
of Police of Gujarat for 1994-95;

(b) whether any instalment of funds has
been released out of the allocation; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED) (a) to (c). Under the scheme for
modernisation of State police force, an
amount of 1,50,18,000 has been allocated
to the Government of Gujarat for 1994-95.
Funds under the scheme would be released
to the State Government of Gujarat on
completion of certain formalities by them.

National Commission for Backward
Classes

703. SHRI RAM VILAS PASWAN: Will
the Minister of WELFARE be pleased to
state :

(a) whether the notification for consti-

tuting National Commission for Backward
Classes was issued on August 14, 1993;

(b) if so, whether all the facilities have
been provided to the Commission;

(c) if so, the details thereof;

(d) if not, the reasons, therefor; and

(e) the steps taken/proposed in this
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regard?

THE MINISTER OF STATE OF THE
MINISTRY OF WELFARE {SHRI K.V.
THANGKA BALUY): (a) Yes, Sir.

(b) and (c). Necessary Facilities re-
quired for enabling the Commission to func-
tion have already been provided.

(d) and (e). Do not arise.
Problems of North-Eastern States

704.  SHRI DHARMANNA
MONDAYYA SADUL:
SHRI GOVINDRAO NIKAM:

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the Government have con-
stituted a panel including three Ministers to
study the problems of North-Eastern States;

(b) if so, the details thereof;

(c) whether the said panel has since
submitted its report;

(d) if so, the recommendations/sug-
gestions made by this Panel; and

(e) the action being taken by the Gov-
ermment on these recommendations?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED) (a) and (b). Yes, Sir. A Commit-
tee was constituted by the Prime Minister to
look into problems of Tribal Communities in
the North Eastern States. The Committee
after discussions decided to visit all the
North-Eastern States in three separate
Groups led by Union Home Minister, Union
Finance Minister and Union Commerce Min-
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ister. Accordingly the three Groups visited
the NE States and exchanged views with a
cross section of the people including, among
others, representatives of political parties,
non-governmental organisations, prominent
citizens and the parties, Impressions gath-
ered during the visits are expected to be
discussed in the full Committee.

(c) No, Sir.
(d) and (e). Do not arise.
[English]
Violation of FERA

705. SHRI S.B. SIDNAL : Will the
Minister of HOME AFFAIRS be pleased to
state :

(a) the number of cases of violation of
the Foreign Contribution (Regulation) Act,
1978 detected during 1993-94, State-wise;
and

(b) the number of cases being tried for
violation of the said Act during the said
period, State-wise?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) and (b). The informa-
tion is being compiled and will be laid on the
Table of the House.

Transfer of Coal Mines to SAIL

706. SHRI SANAT KUMAR MANDAL :
Will the Minister of COAL be pleased to
state :

(a) whether there is any proposal to
transfer some of the coal mines to the Steel
Authority of India Ltd. (SAIL); and
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(b) if so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) There is at present no proposal to trans-
fer any of the mines of Coal India Limited
(CIL) to SAIL.

(b) Does not arise.
[Translation]
Rajasthani and Sindhi Films

707. PROF. RASA SINGH RAWAT :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the number of films produced in
Rajasthani and Sindhi separately during the
last two years;

(b) the efforts made to telecast these
films from Doordarshan;

(c) whether these films have been ex-
empted from entertainment tax; and

(d) the efforts proposed to be made by
the Govemment to promote the production
of Rajasthani and Sindhi films?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGHDEOQ):
(a) Since production of feature film in India
is largely in the private sector, information
regarding how many films in Rajasthani and
Sindhi were produced is not available. How-
ever, no Sindhi film was received by the
Central Board of Film Certification during
the calender years 1992 and 1993. The
number of feature films certified by the
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these years is indicated below:-

SRAVANA 6, 1916 (SAKA)
Board in the Rajasthani language during

Year No. of films
1992 3
1993 5

(b) Doordarshan telecasts feature films

in various dialects and regional languages

including Rajasthani and Sindhi depending
upon their suitability and its proaramme
requirements

(c) Exhibitior. ovgrmema being in the
State List, exemption of films from enter-
tainment tax falls within the purview of State
Governments/Union Territory Administra-
tions.

(d) The National Film Development
Corporation provides financial assistance
for production of films in various languages
including Rajasthani and Sindhi, depending
upon the merits of the script/proposal.

Irrigation Facilities

708. SHRI SURENDRA PAL PATHAK
: Will the Minister of WATER RESOURCES
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be pleased to state :

(a) whether the irrigation facilities are
inadequate in U.P. as compared to that of
the other States?

(b) if so, the reasons therefor?

(c) whether the Government of Uttar
Pradesh has seught or obtained any assis-
tance from the World Bank for the irrigation
projects of the State; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON):

(a) No, Sir. Of the 32 States/Union
Territories Uttar Pradesh is at sixth place in
irrigation facilities measUred in terms of
percentage of ‘Net Irrigated Area’ to ‘Not
Area Sown’.

(b) Does not arise.

(c) and (d). The Government of Uttar
Pradesh has obtained financial assistance
from the World Bank as per the following
details:

S.No. Name of Project

date of completion

Amount of
assistance
(In million dollars)

Date/Scheduled

., (A) Completed Projects

(i) U.P. Tubewells Project Phase-I

(i) Second U.P. Tubewell Project

1983 18

1993 147.3
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(B) On-going Projects

(i) Uppper Ganga Irrigation
Modernisation

(ii) National Water Management Project

Sept. 1994

122.6

1995 101.8"

* The figure pertains to the entire multi-state project of which U.P. is one cf

the participating State.

The Govemment of Uttar Pradesh pro-
posal for “U.P. Tubewells Project Phase-IiI”
at an estimated cost of Rs.195.3 crores was
posed to the World Bank for assistance.
The same has however, not been accepted.

[English]
New Advertising Policy

709. SHRI HARISH NARAYAN
PRABHU ZANTYE : Will the Minister of
INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the Government have for-
mulated a new Advertising Policy for AIR
and Doordarshan to mop up substantially a
huge potential of resources available through
this source for development of AIR/DD Net-
work;

(b) if so, the details of the new policy
worked out/under consideration alongwith
the projection of revenue proposed to be
mopped up during the Eighth Plan period;

(c) the names of the approved agen-
cies for collection of advertisement and the
commission given to them on business
booked by them, agency-wise, during each
of the last three years; and

(d) the names of the fresh agencies
under consideration for approval?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGHDEO):
(a) and (b). Review of the policy covering
advertisements on the electronic media is
an ongoing process.

During the 8th Plan period, the ex-
pected revenue generation of All India Ra-
dio and Doordarshan would be around Rs.
359 crores, and Rs. 1960 crores respec-
tively. .

(c) Such information is not centrally
maintained in a compiled form.

(d) 'Registration and accreditation of
advertising firms/agencies in All India Radio
and Doordarshan is a continuing process.

Permanent Residence Card to NRIs

710. SHRI RAJESH KUMAR : Will the
Minister of HOME AFFAIRS be pleased to
state : Will the Minister of HOME AFFAIRS:
be pleased to state:

(a) whether the Government propose
issue permanent residential Card to Non-
resident Indians:

(b) the details of the facilities proposed
to be provided tothe NRIs underthe scheme;

and

(c) the time by which a final decision is
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likely to be taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c). An Inter-Minis-
terial Group set up by the Government on
8.4.93, had proposed to issue PIO Card to
Persons of Indian Origin which may entitle
them for special concessions/facilities. No
final decision has been taken by the Gov-
ernment on this.

Ground Water Level

711, SHRI D. VENKATESWARA
RAO:
SHRISULTAN SALAHUDDIN
OWAISI:

Will the Minister of WATER RE-
SOURCES be pleased to state :

(a) whether there is a rapid decrease in
ground water level in Andhra Pradesh;

(b) if so, the details thereof;

(c) whether the Government of Andhra
Pradesh has requested the Union Govern-
ment to take necessary measures in this
regard,

(d) whether there is any legislation to
prevent large scale extraction of ground
water for commercial purposes;

(e) if so, the details thereof;

(f) if not, the steps taken/proposed to
be taken by the union Government to pre-
vent excess pumping of ground water,

(g) whether the Central Ground Water
Board has conducted any survey for the
availability of ground water in the State:
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(h) if so, the details thereof; and

(i) the follow-up action taken by the
Union Government in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P K.
THUNGON): (a) and (b) No Sir, However
gradual decline in ground water level has
been observed in certain areas of
Mahboobnagar, Kurnool, Prakasham and
Chittoor Districts of Andhra Pradesh.

(c) No, Sir.

(d) and (e) A Model Bill to regulate and

. control the development of ground water

has been circulated to all State Govern-
ments/Union Territories.

(f) Does not arise.

(g) and (h) Based on the surveys and
exploration conducted by the Central Ground
Water Board, Ground Water Resources
available in Andhra Pradesh has been as-
sessed as 43365.87 million cubic meter per
year.

(i) Development of ground water
resources is dane by the State Govern-
ments.

[Translation]

Terrorist Activities in Doda

712. SHRI CHENTAN P.S.
CHAUHAN:
SHRI INDRAJIT GUPTA:
SHRIMATI DIPIKA H.
TOPIWALA:
SHRI LOKANATH
CHOUDHURY:
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SHRI MULLAPPALLY property due to terrorist activities in Doda,
RAMACHANDRAN: Jammu and Kashmir, during each of the last
DR. P.R. GANGWAR: three years and the current year so far;
SHRI PANKAJ
CHOWDHARY:

SHRIMATI GIRIJA DEVI:

SHRI SANTOSH KUMAR
GANGWAR:

SHRI BALRAJ PASSI:

SHRI B.L. SHARMA PREM:

PROF. PREM DHUMAL:

SHRI ANAND RATNA
MAURYA:

SHRI PRABHU DAYAL
KATHERIA:

SHRI ATAL BIHARI
VAJPAYEE:

SHRI DEVI BUX SINGH:
SHRI GURUDAS KAMAT:

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) the number of civilians and security
personnel killed and injured and the loss of

(b) the number of terrorists killed and
arrested and the details of arms, ammuni-
tion and explosives recovered from them;

(c) whether the Government propose
to declare Doda as a ‘Disturbed Area’;

(d) if so, the time by which it is likely to
be done;

(e) if not, the reasons therefor; and

(f) the measures being taken to check
terrorism in the areas?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) and (b). The informa-
tion in this regard is as follows:-
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(c) to (f). There has been intensification
of anti-militancy operations, including de-
ployment of additional security forces at
vulnerable points, increase in patrolling of
such areas, establishing of additional pick-
ets and intensification of search and cor-
doning off operations to nab militants. Con-
fidence building measures have also been
taken by the administration, which has re-
sulted in almost all migrants returning to
their native places in District Doda. The
situation in the District is now under control.
Therefore, it is not considered necessary to
declare Doda as a disturbed area.

Migration from Doda

713.  SHRIMATI BHAVNA
CHIKHALIA:

SHRI RAJESH KUMAR:

DR. P.R. GANGWAR:

SHRI RAMESHWAR
PATIDAR:

SHRIMATI SAROJ DUBEY:

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether terrorist incidents in Doda,
Jammu and Kashmir have increased re-
cently;

(b) if so, the number of such incidents
which took place in Doda, during the least
one year, Month-wise;

(c) whether there has been large scale
migration of people from Doda to Himachal
Pradesh recently;

(d) if so, the reasons therefor;
(e) the number of persons who mi-

grated from Doda during the last three
months; and
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(f) the steps being taken to check such
migration?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI

"RAJESH PILOT): (a) Yes, Sir. There has

been an increase in terrorist incidents in
Doda District ot Jammu and Kashmir.

(b) According to available information,
about 360 militant related incidents had
taken place in Doda district during 1993,
and from Jan. '94 to June '94, the number of
such incidents in the area was as follows:-

January 68
February 25
March 60
April 66
May 61
June 67

(c) to (f) During the month of May 1994,
about 800 persons migrated from some
villages of Doda District to Chamba District
of Himachal Pradesh, due to the fear of
retaliation from militants in the wake of
killing of a bad character and a militant on
19.5.94 by the villagers of Goha in Tahsil
Gandoh (Doda). From January to June 1994,
in all, about 233 families comprising of 1777
persons migrated from Doda District to
Udhampur, Jammu, Kathua and Chamba
District. These families have since returned
to their villages.

There has been intesification of anti-
militancy operations, including development
of additional security forces at vulnerable
points, increased patrolling of such areas,



333 Written Answers
establishment of additional pickets and in-
tensification of search and cordoning off
operations to nab militants. These mea-
sures, along with confidence building mea-
sures taken by the administration, have
brought the situation under control and al-
most all the migrants have returned to their
native places in the District Doda.

[English)
Infiltration of Mercenaries

714. SHRI PARASRAM
BHARDWAUJ:

SHRI MANIKRAO HODLYA

GAVIT:

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether there has been large scale
infiltration of Pakistan trained mercenaries
into Doda and its Tehsil towns of Kishtwar
and Bhaderwah from Ananatnag through
the unmanned routes in Pir Panjal ranges
during the recent months;

(b) if so, the details thereof; and

(c) the steps taken/being taken to flush
out the infiltrators and prevent the entry of
militants into Doda?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) and (b) A number of
Pakistan mercenaries have sneaked into
District Doda through the passes in Peer
Panjal ranges. While it is not possible to
indicate the precise number of such merce-
naries, on a ro’ugh estimate, about 200 such
mercenaries could be present in the District.
The number, however, keeps on changing,
depending upon the militants strategy and
pressure exerted by the security forces.
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(c) Additional Army and Para Military
forces have been deployed, patrolling in
vulnerable areas has been increased and
anti-militancy operations have been intensi-
fied.

Prevention of Blindness

715.  PROF. UMMAREDDY
VENKATESWARLU :
SHRI M.V.V.S. MURTHY :

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state :

(a) whether the World Bank has agreed
to provide 117.8 million US dollars
concessional loan to India to prevent blind-
ness;

(b) if so, the concessions that are likely
to be provided under the loan;

(cv ~hether the World Bank has also
agreed to provide the loan to the Non-
Governmental organisations;

(d) if so, the amount allocated to such
organisations and the State where these
organisations are at present working in the
country;

(e) whether any concrete programme
has been prepared by the Govemment to
utilise this loan; and

(f) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and (b).
Yes, Sir. The loan has been provided @
0.75% interest repayable in 35 years.

(c) No, Sir.
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(d) Does not arise.

(e) and (f) Yes, Sir. A project covering
States of Uttar Pradesh, Anadhra Pradesh,
Orissa, Rajasthan, Tamilnadu, Maharashtra
and Madhya Pradesh at a cost of Rs. 544.00
crores to be implemented over the period
1994-2000 has been approved by the Gov-
emment forimplementation with World Bank
assistance.

Exchange of Fire

716. SHRI UDAYSINGRAO
GAIKWARD :
SHRI JANARDAN MISRA :

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether some heavy exchange of
fire between the Border Security Force and
the Bangladesh Rifles has taken place at
Muhurichar along the International border in
South Tripura during the last two months;

(b) if so, details thereof and the reasons
therefore;

(c) whether any casualties have been
reported;

(d) whether the Government have
lodged a protest against such unprovoked
firing;

(e) if so, the details thereof; and
(f) if not, the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) to (f). The Indian Flood Con-
trol workers were fired upon by the
Bangladesh Rifles without protection on 26
June, 1994 when they were engaged in
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flood protection measures on the Muhari
river under Belonia Sub-division of South
Tripura. The Border Security Force returned
the fire in retaliation. There has been no
casualty on the Indian side. Protest has
been lodged by the Border Security Force
with the Bangladesh Rifles.

Activities of Punjab Police

717. SHRIMATI MALINI
BHATTACHARYA :
SHRI AMAL DATTA :
SHRI BASUDEB ACHARIA :

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) the number of representations re-
ceived from the Government of West Ben-
gal on the alleged intrusion of Punjab Police
personnel in its territorial jurisdiction in the
recent past;

(b) the measures taken following such
representations;

(c) whether the Punjab Police have
been granted special power to operate in
any part of the country;

(d) if so, the details thereof;

(e) whether the Government are con-
sidering to convene a meeting of the Inter-
State Council to discuss the underlying is-
sues; and

(f) if so, the likely time of cor:nvening
such a meeting?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) and (b) A d. o. letter
from Chief Minister, West Bengal and an-
other letter from Home Secretary, West
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Bengal have been received in this regard.
These have been taken up with the Govern-
ment of Punjab for appropriate action. How-
ever, Govemment of Punjab have denied
that the Punjab Police sent any police party
to West Bengal. Home Minister has also a
reply to Chief Minister, West Bengal in this
regard.

(c) No, Sir.
(d) Does not arise.
(e) No, Sir.
(f) Does not arise.
[Translation)

Doordarshan Studio in Allahabad

718. SHRI SATYA DEO SINGH:
SHRI RAJENDRA

AGNTHOTRI :

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Doordarshan studio in
Aliahabad has been set up;

(b) if so, when;

(c) if not, the reasons for inordinate
delay; and

(d) the time by which it is likely to be set
up?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGH DEO):
(a) No, Sir.

(b) to (d) The scheme for setting up of
a TV studio centre of 150 Sg. mtr. size at
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Allahabad has been approved, in principle
by the competent authority. The delay in the
formulation of project occurred on account
of the setting up of technical parameters
and scarcity of resources. A project of this
magnitude usually takes about 3 to 4 years
to complete.

[English]
Atrocities on Women

719. SHRIMATI

MUKHERJEE :

SHRI LOKANATH
COUDHURY :

SHRI MANIKRAO HODLYA
GAVIT :

SHRI RATILAL VARRA -

SHRI! BAPU HARI CHAURE :

GEETA

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) the number of cases of atrocities on
women, including dowry deaths, rapes, ab-
duction, molestation and eve-teasing re-
ported during the current year so far, month-
wise and State/UT-wise, and

(b) the steps taken to check such cases”?

THE MINISTER OF STATE IN THE
MINISTERY OF HOME AFFAIRS (SHRI
P.M. SAYEED):

(a) Statements (I to V) showing cat-
egory-wise atrocities against women includ-
ing dowry deaths, rapes, abduction, moles-
tation, eve-teasing etc. in States/Union Ter-
ritories during current year are attached.

(b) The registration, investigetion, de-
tection and prevention of crimes including
crimes against women, is primarily the re-
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sponsibility of the State Government/Union
Territory Administrations. However, the
Government of India have initiated a num-
ber of measures to check such crimes.
These include (i) strengthening legislation,
(i) issuance of instructions/guidelines from
time to time to the State Governments/
Union Territory Administrations to effec-
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tively enforce legislation relating i® crimes
against women, and (iii) evaluating the per-
formance of Special Cells set up to tackle
crimes against women. Books and pam-
phlets on the recourse available to victims of
such crimes have also been prepared and
camps have been organisedto make women
aware of their rights.
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Flood Control

720. SHRI KABINDRA
PURKAYASTHA: Will the Minister of WA-
TER RESOURCES be pleased to state :

" (a) whether the funds allocated for flood
control to the Government of Assam during
the last three years have been properly
utilised;

(b) if not, the reasons therefor; and

(c) the action taken by the Union Gov-
ernment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRIP.K.
THUNGON): (a) The Union Government
releases funds under Central Loan Assis-
tance to the Government of Assam for flood
management in Brahmaputra and Barak
Valleys. The State Government reports
utilisation of these funds through audited
accounts. The State Government has re-
ported full utilisation for the year 1991-92
and 1992-93. Similar information for 1993-
94 has not yet been received from the State.

(b) and (c) Do not arise.

Water Management and Human
Resource Development

721. KUMARI FRIDA TOPNO : Will the
Minister of WATER RESOURCES be
pleased to state :

(a) whether a National meet on Water
Management and Human Resource Devel-
opment was held recently in Delhi;

(b) if so, the number of organisations
participated therein; and
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(c) the issue discussed and decisions
arrived at?

THE MINISTER OF STATE OF THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRIP K.
THUNGON): (a) and (b) A National Con-
vention on Water Management-Human
Resources Development Needs was held
in New Delhi from 18th to 21st April, 1994
and 48 organisations participated therein.

(c) A Statement is enclosed.
Statement

During the National Convention on
Water Management - Human Resources
Development Needs held in Delhi from
19th to 21st April, 1994, the main issues
discussed related to upgrading Water
Management and identifying Human Re-
sources needs for water sector as a
whole. This has covered fields like flood
management, rural water supply, Hydro-
electric development, ground water de-
velopment, irrigation management devel-
opment, pollution control etc.

The following conclusions emerged:

_ 1. There is utmost need for systematic
identification of Human Resource Develop-
ment needs in the various sub-sectors con-
nected with water resources development
both for short-term and long-term perspec-
tives.

2. It was considered that task force in
different sectors connected with water re-
sources management should be formed
comparision of well known experts in the
different fields who have to precisely iden-
tify the sector-wise need with specific refer-
ence to Human Resource Development
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and also delineate the types of training
programmes at different levels in the local
as well as central levels to generate the
required human resources for future.

3. The above task force will also have to
identify requirements of infrastructure such
as hardware and software to fulfil the needs
so projected.

4. The importance of imparting training
at various levels starting from the highest
policy level to the grass root level for appro-
priate and effective enforcement, was
stressed upon.

5. It was also brought that any type of
training imparted by way of Human Re-
source Development should be application-
oriented rather than being theoretical.

6. The importance of evoking better
awareness and acceptability of evolved prac-
tices for better water resources manage-
ment was also emphasised.

Narmada Dam
722. SHRI SHRAVAN KUMAR
PATEL:
SHRI RABI RAY:

Will the Minister of WATER RE-
SOURCES be pleased to state :

(a) whether the five-member Group
headed by Dr. Jayant Patil to review the
Narmada Dam Project has submitted its
report;

(b) if so, the salient features thereof;

v (c) the follow-up action taken/proposed
to be taken thereon; and

(d) if not, the reasons for the delay?

JULY 28, 1994
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THE MINISTER OF STATE OF THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) to (d) Yes, Sir. The Five-
Member Group has submitted its report to
the Secretary in the Ministry of Water Re-
sources in a sealed coveron 21.7.94, as per
the Oral Order dated 26.10.93 of the High
Court of Gujarat at Ahmedabad which was
passed on a Special Civil Application filed by
Narmada Abhiyan and others against the
constitution of the Five-Member Group by
the Government of India. The Court further
ordered that the Secretary in the Ministry of
Water Resources shall maintain secrecy
and confidentiality of and in respect of the
said repont, till further orders.

Doordarshan Programmes

723. KUMARI SUSHILA TIRIYA:
SHRI GURUDAS KAMAT:

Willthe Minister ofINFORMATION AND
BROADCASTING be pleased to state:

(a) whether Doodarshan has decided
to go in for aggressive marketing of its
programmes; and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO):
(a) Marketing Doordarshan programmes
with a view to increase its commercial rev-
enue is an ongoing activity of Doordarshan.

(b) Does not arise.
DD-IIl Channel
724, SHRI TARA SINGH:

SHRI V. SEREENIVASA
PRASAD:
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Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether attention of the Govern-
ment has been drawn to newsitem Cap-
tione\d “DD creates a niche for the elite” as
reported in the *Statesman’ dated June 20,
1994;

(b) if so, whether the Doordarshan has
decided to introduce DD-Ill Channel;

(c) if so, whether the private sector
participation in DD-III has also been consid-
ered; and .

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGHDEO):
(a) Yes, Sir.

(b) Yes, Sir.

(c) and (d) The programmes of DD-lIl,
would be sourced from in-house produc-
tion, commissioning outside producers, co-
productions and foreign acquired
programmes etc. as it is done for the other
Channel of Doordarshan.

Central Wakf Council

725. MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI: Will the Minister of
WELFARE be pleased to state :

(a) whether the CAG in his report for
1992-93 has pointed out the irregularity
committed by the Central Wakf Council in
not refunding the unspent balance of grants-
in-aid to the Government;

(b) if so, the details thereof;
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(c) whether the Government have ac-
cepted non-return of unutilised grants-in-
aid by the Central Wakf Council;

(d) if not, the action taken in this regard;

(e) if so, whether the Government now
accept similar procedure for all the grants-
in-aid given by any department of the Gov-
ernment; '

(f) if so, whether CAG has accepted
Government’s view on the subject; and

(g) if not, the action taken by the Gov-
ernment to resolve the difference of opin-
ion?

THE MINISTER OF STATE OF THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) and (b) The Report of
the CAG for 1992-93 has not been received
in this Ministry as yet.

However, it is gathered that the CAG
has, in his report for the year 1992-93,
objected to the retention by the Council of
captain amounts which, according to them,
has remained unutilised and has wrongly
been credited to the Wakf fund of the Coun-
cil. The Council’s contention in this regard is
that once the amount of grant-in-aid is re-
leased by the Government to the Council
and the amount is advanced to the Wakf
Institutions/Wakf boards for the develop-
ments of urban walk proporties, the amount
of grant-in-aid stands utilised and money
received as refund/repayment of loans,
forms part of the Wakf Fund.

Government had earlier drawn the at-
tention of the CAG in this regard to section
8B(2) and (3) of the Wakf Act, 1954, which
read as under:

“8.B(2): All monies received by the
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Council under sub-section (1) and all other
monies received by it as donations, bene-
factions and grants shall form a fund to be
called the Central Wakf Fund.

8.B(3) : Subject to any rules that may
be made by the Central Government in this
behalf, the Central Wakf Fund shall be
under the Control of the council and may be
applied for such purposes as the Council
may deem fit.”

In view of this, Government had taken
the views that the refund of such amounts
from the Council may not be insisted upon.

(c) to (g) Further action will be taken
after the report of the CAG is received in this
Ministry.

National Police Commission

726. SHRIMATI DIPIKA H. TOPIWALA
: Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether all the recommendations
made by the National Police Commission
have been implemented;

(b) if not, the reasons therefore; and

(c) the steps being taken to implement
the pending recommendations?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c) All the 8 reports
of the National Police Commission were
studied in detail both by the Central Govern-
ment and the State Governments, ‘Police’
being a State subject, the responsibility/
powers for implementation of the recom-
mendations concerning the State Govern-
ments primarily vest with them. A few areas
in these reports, which concemn the Central
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Govermnment, have also been identified and
action/decision on most of such recommen-
dations have been taken.

Bullet Proof Jackets

727. SHRI SRIKANTA JENA:
SHRI RAM VILAS PASWAN:

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the bullet proof jackets
procured for Delhi Policemen engaged in
VIP security have been found defective;

(b) if so, the name of the firm from which
the jackets have been procured;

(c) whether the trials of the jackets were -
taken before entering into contract with the
firms;

(d) if not, the reasons therefor; and

(e) the measures proposed to be taken
in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) to (€) Government of N.C.T.
of Delhi has reported that on the basis of
tests carried out, buliet proof jackets of two
varieties were procured from M/s Progres-
sive Technologies of America through the
State Trading Corporation. After the supply
was received, the jackets were again sub-
jected to test during which one type of jacket
was not found upto the mark. The matter
has already been taken up by the Delhi
Police with the State Trading Corporation of
India for its retumn.

WHO Guidelines on AIDS

728. DR. KRUPASINDHU BHOZL : Will
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the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether the World Health
Organisation has issued guidelines to curb
AIDS; °

(b) if so, the details thereof;

(c) whether the Government have ex-
amined those guidelines;

(d) if so, the reaction of the Govern-
ment thereto?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANANDY): (a) Yes, Sir.

(b) The essential components of W.H.O.
Guidelines consists of strategies of stratagies
to prevent and control HIV infection and
AIDS viz., prevention of Saxual Transmis-
sion, Prevention of Transmission through
Blood, Prevention of Parental Transmission
and Reduction of impact of HIV infection on
individuals-Groups.and Society.

(c) and (d). Yes, Sir. The strategies
evolved by the Government to prevent and
control the spread of HIV/AIDS in the coun-
try conform to the WHO guidelines.

[Translation)
Outstanding Dues

729. PROF. RITA VERMA: Will the
Minister of COAL be pleased to state :

(a) whether a huge amount of arrears is
outstanding against various Power Houses
as on March 31, 1994 on account of supply
of coal by the Bharat Coking Coal Ltd.;

(b) if so, the details thereof; and
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(c) the steps taken to recover the ar-
rears?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) and (b) The total outstanding dues from
Power Houses to Bharat Coking Coal ktd.
(BCCL) as on 31st March, 1994 were Rs.
651.51 crores out of which Rs. 351.09 crores
were disputed and Rs. 300.42 crores undis-
puted dues (All figures provisional).

(c) Steps being taken to recover the
current dues and arrears include the follow-

ing;

(i) Ministry of Coal has advised coal
companies to supply coal to
power houses only against
advance payments or letters of
credit. ’

(i) Ministries of Power and Coal and
holding periodical discussions
with  defaulting State Electricity
Boards to clear outstanding dues
of coal companies.

(i) Coal companies are also holding
discussions with State Electricity
Boards to reconcile the
outstandings and to persuade
them to make payments.

[English]
Health for All

730. SHRI JAGMEET SINGH BRAR:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the Government/indepen-
dent Non-Government Organisations have
reviewed the targets achieved under “Health
for All” by 2000 A.D.;
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(b) if so, the outcome thereof;

(c) whether the Government propose
to set up “Vilage Committee” or “Health
Scout Movement” to achieve the objectives
under “Health for All"” Scheme; and

(d) if so, the details thereof?

Written Answers 392

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and (b)
Health Care Programmes are monitored by
Central and State Governments. A state-
ment showing level of schievements is at-
tached herewith.

(c) and (d). No, Sir.
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401 Written Answers
[ Translation]

Irrigation Projects

731.  SHRIARJUN SINGH YADAV:
. SHRIHARI KEWAL PRASAD:

Will the Minister of WATER RE-
SOURCES be pleased to state :

(a) whetherthe Union Governmenthave
sent any team to Uttar Pradesh to review the
on-going irrigation projects;

(b) whether the said team has since
submitted its report;

(c) if so, the details thereof; and

(d) the follow-up action taken/proposed
to be taken by the Union Government in this
regard?

~ THE MINISTER OF STATE OF THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) to (d) Irrigation projects are
planned, formulated, executed and funded
by the State Government out of their plan
resources by according inter-se priority.
However, Centre monitors selected Major
Irrigation projects of Uttar Pradesh namely,
Modernisation of Upper Ganga Canal,
Madhya Ganga Canal, Eastern Ganga
Cenal, Sarda Sahayak and Saryu Nahar
Pariyojna, A monitoring team of Central
Water Commission had visited these projects
during the years 1993-94. A status report for
each projectwas prepared andissued. Short-
comings such as non settlement of land
acquisition cases, non-availability of con-
tinuous power supply to the project, lack of
telecommunication facilities in canal net-
work, inadequancy of funds noticed during
monitoring of these projects have been con-
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veyed to State Government for taking reme-
dial measures.

[English]
Family Councelling

732. PROF. SAVITHRI
LAKSHMANAN: Willthe Minister of HEALTH
AND FAMILY WELFARE be pleased to
state : .

(a) whether the Government propose
to release financial assistance to voluntary
organisations forfamily counsellingin Kerala
during 1994-95.

(b) if so, the details thereof,

(c) whether any criteria has been fixed
by the Government for releasing such as-
sistance to the voluntary organisations;

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a)to(d) Yes,
Sir. Assistance will be given to Voluntary
Organisations for implementing Specific
Schemes for areas which are underserved,
unserved and having low couple protection
rate.

[Translation)

Doordarshan and Akashwani

Centres/Stations
733. DR. RAMESH CHAND
TOMAR :
SHRI PANKAJ
CHOWDHARY:

SHRI DATTA MEGHE :
SHRI BALRAJ PASSI :
SHRI MAHESH KANODIA :
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Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) The names of the places where
Doordarshan Centres and Akashvani sta-
tions have been set up dusing last three
years, State wise;

(b) the place where new Doordarashan
and Akashvani Centres/stations are pro-
posed to be set up pduring 194-95 and
1995-96, State-wise; and

JULY 28, 1994

Whritten Answers 404

(c) the amount likely to be incurred
thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH DEO)
(a) A Statement is enclosed.

(b) and (c). Information is being col-
lected and the reply will be laid on the Table
of the House.
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[English]

Brain Fever

734. SHRI PHOOL CHAND VERMA :
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) the number of casualties due to
brain fever reported during each of the last
three years in Madhya Pradesh;

(b) whether Government of Madhya
Pradesh has sought any financial assis-
tance from the Union Government in this
regard; and

(c) if so, the decision taken by the Union
Government thereon?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) Madhya
Pradesh has not reported any casualty be-
cause of brain fever (Japanese
Encaphalities) during the last three years.

(b) No, Sir.
(c) Does not arise.

Expansion of Air and Doordarshan
Network

735. SHRI RAMESHWAR PATIDAR :
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Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) the target set for Doordarshan and
AIR network coverage during the Eighth
Five Year Plan;

(b) the achievement made in this re-
gard so far, State-wise; and

(c) the details of expansion of
Doordarshan and AIR network planned for
Karnataka and Orissa during the remaining
period of the Eighth Five Year Plan?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGH DEO):
(a) The target set for Doordarshan and AIR
coverage of the country by the end of the
Eighth Five Year Plan is as under:

By Population By area
Doordarshan 91.8 81.4%
All India Radio 97.5% 91%

(b) Statement-| is attached herewith.

(c) Statement-ll is attached herewith.
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Visit of NHRC Chairman to J&K

736. SHRIMATI GIRIJA DEVI:
SHRI RAM PRASAD SINGH:

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the Chairman of the Na-
tional Human Rights Commission recently
visited Jammu and Kashmir to assess the
violation and abuse of human rights;

(b) if so, the details thereof;
(c) the observations made by him; and

(d) the reaction of the Government
thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (d) The Chairman
and Members of the National Human Rights
Commission visited Srinagar and Jammu
from 4 to 8 June, 1994 to make a general
assessment about the human rights situa-
tion in the State. The report on the visit is
under preparation by the Commission.

Dutch Assistance for Cancer
Hospitals

737. SHRIMATI CHANDRA PRABHA
URS : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whetherthe Dutch Governmenthave
offered to strengthen the infrastructure of
Cancer hospitals in Karnataka;

(b) if so, the amount of assistance likely
to be made available;

(c) whether it is proposed to open mini-
cancer hospitals with this aid in the
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State; and

(d) if so, the locations identified for this
purpose?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY WEL-
FARE (DR. C. SILVERA): (a) and (b) A
state-wise project for detection and treat-
ment of Tuberculosis, Cancer and Manage-
ment of Trauma Care, costing about Rs.
170 crores has been proposed by the State
Government of Karnataka with Dutch assis-
tance.

(c) and (d) Amongst others, it is pro-
posed to set up Cancer detection and treat-
ment centre at Chitradurga, Kolr, Tumkur,
Mangalore, Mysore, Belgaum, Gadag,
Bijapur, Karwar, Bellary, Raichur, Bidar etc.

Water Sharing Agreement

738. SHRI THAYIL JOHN ANJALOSE
: Will the Minister of WATER RESOURCES
be pleased to state :

(a) whether the water sharing agree-
ment between Kerala and Tamil Nadu in
respect of Parambikulam Aliyar dam has
not yet been renewed after its expiry;

(b) if so, the reasons therefore;

(c) whether the Government of Kerala
has requested the Union Govermment to
intervene in the matter; and

(d) it so, the reaction of the Union
Government thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE OF THE MIN-
ISTRY OF WATER RESOURCES (SHRI
P.K. THUNGON): (a) and (b). As per clause
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5(c) of the Agreement of 1970 between
Kerala and Tamil Nadu which came into
effect from 9.11.1958, the agreement be-
came open for review on 9.11.1988 in the
light of the experience gained and to such
modifications as may be mutually agreed
upon as a result of such review. The State
Government of Kerala and Tamil Nadu are
seized of the matter.

(c) No, Sir.
(d) Does not arise.
Funds to North-Eastern States
739. SHRIUDDHAB BARMAN: Will the
Minister of HOME AFFAIRS be pleased to
state :
(a) the funds allocated to each State in
the North Eastern region by North Eastern

Council during the last three years;

(b) the basis of allocating funds to each
State;

(c) whether there is any proposal to
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increase the allocation; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) and (b) The North Eastern
Council (NEC) is responsible for formulating
a unified and co-ordinated regional Plan in
regard to matters of common importance to
the region. The Council primarily under-
takes projects which are regional or inter-
state in nature. Funds are largely allocated
not on State-wise, but scheme-wise basis.
However, the figures for the last three years
for schemes in different States of which
States are the implementing agencies is
given in the Statement attached. These,
however, do notinclude schemes where the
implementing agencies are not of the State
but others.

(c) and (d) The plan allocation to the
NEC for the last three years has been Rs.
232 crores for 1992-93, Rs. 265 crores for
1993-94 and Rs. 277 crores for 1994-95.
Thus, the funds allocated to the NEC have
showna progressiveincreaseovertheyears.
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[Translation]

SC/ST/OBC Lists

740. SHRI SOBHANADREES-
WARA RAO VADDE :
SHRI SANTOSH KUMAR
GANGWAR :
SHRI BHAGWAN SHANKAR
RAWAT :
SHRIR. SURENDERREDDY:

Will the Minister of WELFARE be
pleased to state :

(a) whether some proposals have been
received by the Government for
inclusion/Exclusion from the Scheduled
Caste/Scheduled Tribe/Other Backward
Class lists of cartain castes/communities;

(b) if so, the details thereof;

(c) whetherthe Government have taken
any decision in this regard;

(d) if so, the details thereof; and

(e) if not, the time by which the decision
is likely to be taken?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) to (e) 1254 proposals
have been received for inclusion in and
exclusion from SC/ST lists. All such propos-
als have been referred to an Advisory Com-
mittee constituted for their examination/rec-
ommendations.

The Committee is yet to submit its
report. On receipt of the report further action
would be taken as per provisions contained
in Articles 341 and 342 of the Constitution.
No time limit can be indicated at this stage.
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In case of Other Backward Classes,
Government have set up a National Com-
mission for Backward Classes for entertain-
ing, examining and recommending upon
requests for inclusion and complaints of
overinclusionand underinclusion inthe lists
of Other Backward Classes. All matters
regarding inclusion and exclusion of caste/
communities are referred to the Commis-
sion for advice. The National Commission
for Backward Classes has not sent any
recommendation in this regard to the Gov-
emment so far. The question of taking any
decision, therefore, does not arise.

[English)
Amnesty International Report

741.  SHRI SHARAD DIGHE :
SHRI RAM VILAS PASWAN :

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the attention of the Govern-
ment has been drawn to the Report of
Amnesty International released recently as
reported in the Jansatta dated July 7, 1994,

(b) whether the Government have veri-
fied the issues appearing in the report;

(c) if so, whether the report is not based
on facts;

(d) whether it has been condemned by
the Government; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (e) The Govern-
ment is aware of the said report which 1s a
sort of annual report pertaining to countries
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throughout the world.

Amnesty International has also been
releasing individual reports on various coun-
tries regarding alleged human rights viola-
tions including India. In these reports also
such allegations of a sweeping and
generalised nature have been made, which
have all along been firmly denied by the
Government, even as the Government has
categorically stated that whenever com-
plaints of excesses are received against
members of the Police/Security forces, ac-
tion is taken against them. The Government
has also regularly issued clarifications
through the media and through wide
circulation of detailed comments when such
reports have appeared. When specitic
allegations are brought to notice by Am-
nesty International, we regularly provide
them with factual information.

AIDS Control
742. SHRI MOHAN RAWALE : Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) the amount provided by the Union
Government to each State for the imple-
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mentation of AIDS Control Progarmme dur-
ing each of the last three years;

(b) the State Governments which have
set up State AIDS Prevention Society to
effectively implement AIDS Programme et-
fectively; and

(c) the guidelines issued by his Ministry
and the National AIDS Control Organisation
to States regarding implementation of AIDS
Control programme and utilisation of funds
for the purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) A state-
ment is enclosed.

(b) Tamil Nadu and U.T. of Pondicherry.

(c) In the guidelines issued from time to
time by National AIDS Control Organisation
to States in connection with implementation
of AIDS Control Programme, it is stressed
that the expenditure should be incurred
according to the approved pattern for the
different components of the programme
and funds should not be diverted to any
other activity.
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ll-Effects of Analgin

743. SHRI R. DHANUSKODI
ATHITHAN : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether attention of the Govern-
ment has been drawn to the news-item
‘Analgin can cause fatal disorder’ appearing
in the ‘Pioneer’ of May 23, 1994;

(b) if so, the reaction of the Govern-
ment thereto; and

(c) the remedial steps taken/propose to
be taken by the Government to give a wide
publicity about the ill-effects of these medi-
cines?

THE MINISTER OF STATE IN THE
"MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a)to(c) The
studies carried out by Boston University
have ruled out any adverse effect on Analgin
as compared to other pain killer drugs. The
drugs Technical Advisory Board, a statutory
body under the Drugs & Cosmetics Act,
have examined these studies in detail and
opined against banning Analgin.

Analginis adrugto be dispensed against
the prescription of a Registered Medical
Practitioner. The possible adverse reaction
of the drug are highlighted in the package-
insert.

Coal Reserves

744. SHRI HARADHAN ROY : Wili the
Minister of COAL be pleased to state:

(a) the total proven coal reseores in the
Country and

(b) the total outlay proposed in each

JULY 28, 1994

Written Answers 460
year of the Eighth Plan period on research
and development for the purpose of ex-
panding and improving the use of coal as a
source of energy?

THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) As on 1-1-1994, estimated reserves of
coal in the country (down to a depth of 1200
meters) as per assessment made by Geo-
logical Survey of India (GSI) are 196891.87
million tonnes of which 68047.39 million
tonnes belong to proved category.

(b) Atotal capital outlay of Rs. 87 crores
had been envisaged during the Eighth Plan
period (1992-97) on various applied Re-
search and Development activities cover-
ing areas like production, productivity and
safety, coal beneficiation, coal utilisatior.,
environment and ecology etc.

During the first three years of the Eighth
Plan (1992-1995), Research and Develop-
ment projects with an outlay of Rs. 23.35
crores have been taken up. For the balance
two years of the Plan period, the allocation
depends onthe Annual Plan exercises based
on the status of various Research & Devel-
opment schemes taken up/proposed.

[Translation]
Doordarshan Studio in Indore
745. SHRIMATI SUMITRA MAHAJAN:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state :
(a) whether the Government have re-
ceived any representation for setting up of a
Doordarshan Studio in Indore; and

(b) if so, the decision taken thereon?

THE MINISTER OF STATE IN THE
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MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO):
(a) Yes, Sir. Representations have been
received from time to time for setting up of
a Studio at Indore.

(b) At present there is no approved
scheme for setting up a studio centre at
Indore.

Selection of Serials and
Documentaries

746. SHRI NITISH KUMAR:
SHRI GUMAN MAL LODHA:

Willthe Minister of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether the Government have con-
stituted a high-power Committee for select-
ing the serials and documentaries for tele-
cast by the Doordarshan;

(b) if so, the details thereof;

(c) whether the Government have pre-
scribed certain guidelines and basis for the
selection of serials and other broadcasting
material by this Committee;

(d) if so, the details thereof;

(e) whether the Government have been
receiving complaints in regard to irregulari-
ties which been/being committed in the se-
lection of serials so far: and

"(f) if so, the reasons of these com-
plaints noticed so far?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO):
(a) No, Sir.
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(b) to (d). Do not arise.

(e) Yes, Sir.

(f) Though no specific reasons for such
complaints could be attributed, complaints
are expenditiously enquired into, and reme-
dial action taken, wherever found neces-

sary.
Cat-Scan Facility

747. SHRIMATI SAROJ DUBEY : Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) the number of Government hospi-
tals having CAT-Scan facility in the Country;

(b) whether the Government have pro-
vided CAT-Scan facility in the Government
hospitals of each district of the country; and

(c) if not, the steps taken/proposed to
be taken by the Government for providing
this facility in every Government hospital in
the country?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) to (c)
CAT-Scan facility is generally available in
major Government Hospitals providing ter-
tiary level health care. It is not feasible to
have CAT-Scan facilities in every Govern-
ment hospital.

Ayurvedic Colleges

748. SHRI PRABHU DAYAL
KATHERIA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether the Government propose
to open some new Ayurvedic Collagesinthe



463  Written Answers
country during 1994-95;

(b) if so, the details thereof; and

(c) the time by which these collages are
likely to be opened?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) to (c) No,
Sir. The emphasis is on upgradation and
development of existing educational institu-
. tions of Ayurveda.

[English]
Job to Landlosers

749. SHRI A. ASOKARAJ : Will the
Minister of COAL be pleased to state :

(a) whether the Neyveli Lignite Corpo-
ration and Kalpakkam Power Plant in Tamil
Nadu had given assurance to the landloser
for providing job to one member of each
family; and

(b) if so, the reasons for delay in imple-
menting the assurance so given?

THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) and (b) No assurance has been given
either by the Neyveli Lignite Corporation
Limited (NLC) or by the Kalpakkam Power
Plant Authorities to provide job to one mem-
ber of each family whose land has been
acquired by them. The question of any delay
in implementing the assurance, therefore,
does not arise.

As per the norms of NLC’s scheme for
rehabilitation of land oustees, four catego-
ries of persons, eligible for employment in
order of priority are:-
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(i) Whose house/s have been
acquired with house site/s
(priority-1).

(i) whose entire agricultural lands
have been acquired alongwith
house and house site (priority-I1).

(i) whose entire agricultural lands
have been acquired (priority-IIl).

(iv) whose agricultural lands have
been partly acquired (priority-1V).

Within the above priorities, the
date of award determines the interse
priority of the applicants.

Water Resources Potential

750. SHRI M. KRISHNASWAMY : Will
the Minister of WATER RESOURCES be
pleased to state :

(a) whetherthe Union Government have
conducted any survey of water resources
potential in Tamil Nadu during the last three
years; and

(b) if so, the details and the outcome
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) and (b) Irrigation being a
State subject, survey for water resources
development are carried out by the State
Govemment. However, for inter-State riv-
ers, hydrological observations are conducted
by the Central Water Commission which
include rivers in Tamil Nadu also. The
Central Ground Water Board have carried
out survey of ground-water availability in
Tamil Nadu. Based on the survey and explo-
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ration, the annual replenishable ground water
resources of the State of Tamil Nadu has
been assessed at 26,391.25 million cubic
metres.

Upgradation of Hospitals

751. SHRI BOLLA BULLI RAMAIAH:
Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether the World Bank has agreed
to sanction loan to Andhra Pradesh for
upgradation and modernisation of second-
ary level Government hospitals;

(b) if so, the details thereof; and

(c) the time by which this upgradationis
likely to be completed?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) to (c) A
Health Systems Project to upgrade second-
ary level hospitals in Andhra Pradesh with a
revised estimated amount of Rs. 608 crores
has been posed to the World Bank. An
Appraisal Mission from World Bank visited
Andhra Pradesh in May, 1994. Negotiations
are tentatively planned for September, 1991.

Family Welfare Projects"

752. SHRI BHERULAL MEENA : Will
the Minister of HEALTH AND FAMILAY
WELFARE be pleased to state :

(a) whether the negotiations with the
World Bank have been finalised regarding
Family Welfare Projects for Assam,
Rajasthan and Karnataka;

(b) if so, the details thereof; and

(c) the steps proposed by the Union
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Government to monitor the flow of the World
Bank credit to these States?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and (b)
Yes, Sir. The Project has been approved for
implementation on the 16th June, 1994 at a
total cost of Rs. 335 crores for a period of 7
years. The World Bank has approved a
credit of SDR 62.7 million (US$ 86.6 m) for
the project.

(c) The World Bank aid to these States
will be monitored by Empowered Commit-
tees at the State level, periodical review
meetings between Central and State offi-
cials as well as monthly and quarterly re-
ports obtained fromthe States. The progress
of the project is also assessed for releasing
funds from time to time.

[Translation)
Kashmiri Migrants

753. DR. AMRITLAL KALIDAS PATEL:
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whethér the Government have con-
ducted any survey regarding the living con-
ditions and inconveniences of Kashmiri mi-
grants in various States during the last two
years;

(b) if so, the outcome thereof;

(c) if not, the reasons therefor;

(d) whether the camps of Kashmiri mi-
grants in Jammu are not in a good condition;

.and

(e) if so, the steps being taken by the
Govemment in this regard?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) tc (c) The position
regarding the living conditions of Kashmiri
migrants in camps in various States, is
reviewed periodically at various levels inthe
Ministry, including Home Minister’s level, by
holding discussions with officers of the re-
spective State Government and the repre-
sentatives of migrants.

(d) and (e) Whenever complaints are
received in respect of these camps, they are
immediately looked into and remedial action
is taken. Visits/inspection of these camps
are regularly made by officers to take stock
of the situation and redress the grievances
of the migrants staying in these camps.

Cancer Hospitals

754. SHRI JITENDRA NATH DAS: Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) the number of cancer hospitals in
each State at present;

(b) whether all these hospitals have got
necessary infrastructure for the treatment
of cancer patients;

(c) if not, the steps taken by the Gov-
ernment in this regard; and

(d) the funds given to these hospitals
during 1993-947

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) to (c) A
statement showing the number of institu-
tions State-wise, having radiotherapy facili-
ties for treatment of cancer patients is en-
closed herewith.
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() During the year 1993-94 financial
assistance of Rs. 8.90 crores has been
given to the recognised Regional Cancer
Centres under National Cancer Control
Programme.

Statement
Number of Institutions Statewise

having Radiotherapy Facilities for
Treatment of Cancer Patients

Sl No. State/U.T. No. of

Teletherapy

Institutions
1. Andhra Pradesh 13
2. Assam 2
3. Bihar 3
= 4. Chandigarh 1
5. Delhi 5
6. Goa 1
7. Guijarat 5
8. Haryana 1
9. Himachal Pradesh 11
10. Jammu & Kashmir 3
11. Karnataka "
12. Kerala 6
13. Madhya Pradesh 6
14. Maharashtra 16

15. Manipur ’ 1
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Sl. No. State/U.T. No. of

Teletherapy

Institutions
16. Meghalaya 1
17. 6rissa 3
18. Pondicherry 1
19. Punjab 4
20. Rajasthan 4
21. Tamil Nadu 17
22. Tripura 1
23. Uttar Pradesh 11
24. West Bengal 7
Total 124

[ Translation]
FWP During Seventh Plan
755. SHRI RATILAL KALIDAS
VARMA : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) the amount spent under the Family
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Welfare Programme during the Seventh
Plan;

(b) whether the targets fixed for the
Seventh Plan have been achieved;

(c) if so, the details, State/UT-wise;
(d) if not, the reasons therefore;

(e) whether any targets has been fixed
for the Eighth Plan period; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) Rs.
3105.21 crores.

(b) to (d) The targets and achieve-
ments are given in the statement-/ en-
closed. The performance varied from
State to State due to factors such as
social customs and beliefs favoring
strong son preference, low female lit-
eracy rate, low age at marriage of fe-
males, high infant mortality rate, lack of
community participation, inadequacies in
the quality and outreach of services.

(e) and (f). Targets are given in
the Statement-Il enclosed.
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Minorities Development Board
756. SHRI R. SURENDER REDDY :

Will the Minister of WELFARE be pleased to
state :

(a) whether the Government propose
tosetup aMinorities Development  Board;

(b) if so, the details thereof;

(c) the amount of funds proposed to be
placed at the disposal of the Board; and

(d) the aQency that are likely to co-
ordinate the activities and functioning of the
Board?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI! K.V.
THANGKA BALU): (a) No, Sir.

(b) to (d). Does not arise.

Takeover of Yogashram
757. SHRI ANNA JOSHI : Will the

Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether Yogashram at Ashok Road,
New Delhi has been taken over by the
Central Research Institute for yoga;

(b) if so, the details thereof;

(c) whether the Government propose
to develop Yoga and Yoga research in this
Yogashram;

(d) if so, the details thereof;

(e) whether the Government propose
o increase the strength of the staff for better
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management; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) to (f)
Government is considering take-over of the
management of Vishwayatan Yogashram.
Various details can only be worked out
afterwards.

Review of ICMR

758. SHRI S.M. LALJAN BASHA : Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) whether the Government propose
to review the working of the Indian Council
of Medical Research so as to make it re-
search oriented; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) No, Sir.

(b) Does not arise.

Shortage of Drugs

759. SHRI RAMCHANDRA
VEERAPPA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state :

(a) whether the Government have as-
sessed the shortages of life saving/basic
drugs faced by various C.G.H.S. dispensa-
ries in Delhi;

(b) if so, the outcome thereof; and

(c) the remedial steps taken by Gov-
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ernment to remove the shortage?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. CILVERA): (a) to (c) By
and large there is no shortage of basic/life
saving drugs in the CGHS Dispensaries.

Occasional shortage of. medicines in
the dispensaries is made up through pur-
chases from approved local chemists.

[Transiation)
Newspaper and Magazines

760. SHRI LALIT ORAON : Will the
Minister of INFORMATION AND BROAD-
CASTING be pleased to state :

(a) the name of the daily, weekly, bi-
weekly and monthly newspapers/magazines
alongwith the places of their publication and
years of registration, published from Bihar
according to the list maintained by the Reg-
istrar of Newspapers;

(b) the names of the newspapers/maga-
zines out of them to which newsprint quota
is supplied indicating the quantum of the
newsprint supplied to each of them; and

(c) the, year-wise, quantum of news-
print supplied to each of those newspapers/
magazines which are entitled to get quota of
newsprintfromthe Government during 1991,
1992, 1993 and 1994 (upto June).

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGHDEO):
(a) Details of individual newspapers indicat-
ing their names, place of publications and
circulations figures are compiled by the
Registrar of Newspapers for India (RNI)
after every five years in Volume |l of their
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publication titled ‘Press in India’. The last
publication of Vol. Il was brought in 1991.
Copies of the same have already been
made available to the Parliament House
library.

(b) and (c) There are about 1000 news-
papers/magazines from Bihar which were
given newsprint quota during the years 1991
to 1994. The information is very volumi-
nous. Therefore, the details have been made
available to the Parliament House library.

Cancer Patients

761. SHRI N.J. RATHVA: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state :

(a) the number of cancer patients in
Guijarat particularly in tribal areas;

(b) the programmes launched to check
cancer in Gujarat;

(c) whether there is shortage of cancer
medicines in the State;

(d) if so, the reasons therefor; and

(e) the steps taken by the Government
to supply adequate quantity of medicines
to the State ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY WEL-
FARE (DR. C. SILVERA) : (a) No reliable
information is available.

(b) Under National Cancer Control
Programme emphasis is being given on
prevention and early detection of cancer. A -
number of schemes have been initiated
from the year 1990-91.

(c) to (e) The Govemment of Gujarat
have not reported any shartage.
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Regional Cancer Institute

762. SHRI S.B. SIDNAL : Will the Min-
ister of HEALTH AND FAMILY WELFARE
be pleased to state :

(a) whether any regional cancer insti-
tutes have received financial assistance
from any foreign country during the last
three years;

(b)if so, the details thereof including the
amount of such assistance, institution-wise;
and

(c) the number of cancer institutions
proposed to be opened during the Eighth
Five Year Plan period in each State with
locations thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and (b)
Information is being collected and shall be
laid on the table of the House.

(c) Ministry of Health and Family Wel-
fare have decided to recognise the Kamala
Nahru Memorial Hospital, Allahabad as a
Regional Cancer Centre.

[Translation]
District Development Councils

763. SHRI SURENDRA PAL PATHAK:
Will the Minister of WELFARE be pleased to
state :

(a) whether the Union Government pro-
pose to set up District Development coun-
cils in all States/Union Territories to have
" better monitoring of weifare schemes;
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(b) if so, efforts made by the Union
Govemment in this regard to onlist coopera-
tion of State Government and the reaction
of the State Government in this regard; and

(c) the time by which such Councils are
likely to be set up?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) to (c) While examing
the Demands for Grants for 1994-95 of the
Ministry of Welfare, the Standing Commit-
tee on Labour and Welfare (10th Lok Sabha)
has inter-alia recommended setting up of
District Development Councils and regular
monitoring at district levels of the Special
Component Plan Schemes for SCs. All the
State Govts./UT Administrations are being
requested to arrange for regular monitoring
of implementation of the scheme under
Special Component Plan through District
Development Councils/similar bodies.

Hazratbal Shrine

764. SHRI  CHETAN P.S.
CHAUHAN:
SHRI MAHESH KANODIA:

Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether a heavy exchange of fire *
took place between security forces and
militants near the Hazratbal Shrine recently;

(b) if so, the number of militants and
security personnel killed/injured in this ex-
change of fire;

{c) the details of the arms and ammuni-
tion recovered form the militants; and

(d) the number of militants arrested?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (d) Facts are being
ascertained from the State Government
and will be laid on the Table of the House.

Irrigation Projects

765. SHRIMATI
CHIKHALIA:
SHRI RAJESH KUMAR:

BHAVNA

Will the Minister of WATER RE-
SOURCES be pleased to state :

(a) the details of the irrigation projects
running with foreign assistance in the coun-
try at present; State-wise;

(b) the present status of each of these
projects;
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(c) whether the Government propose
to give priority to these projects; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) and (b) A Statement indi
cating the State-wise details of on-goin¢
foreign assisted irrigation projects and thei
present status is enclosed.

(c) and (d) These are priority project:
both to the concerned State
Governments and the Government of Indis
due to the fact that these projects have been
picked up by the donor agencies on Govern-
ment of India's recommendations and pres-
ently, are being implemented by the con-
cerned States for their early completion.
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[English]

Base Transposers of Satellites

766. PROF. UMMAREDDY
VENKATYESWARLU : Will the Minister of
INFORMATION AND BROADCASTING be
pleased to state :

(a) whether Doordarshan has made
plans to lease transposers on three Satel-
lites;

(b) if so, the details thereof;

(c) whether any cost benefit analysis
has been done in this regard; and

(d) if so, the details thereof?

THE MINISTER‘VOF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO):
(a) No, Sir.

(b) to (d) Do not arise.
[Translation]
Fake Currency
767.  SHRI SATYA DEO SINGH:
DR. RAMESH CHAND
TOMAR:
SHRIMATI KRISHNENDRA
KAUR DEEPA:

Will the Minister of HOME AFFAIRS be
pleased to state :

- (a) whether the Government are aware '

of the fact that Pakistan is attempting to
weaken our economy by sending fake cur-
rency notes worth lakhs of rupees to Kash-
mir every week;
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(b) if so, the details thereof;

(c) the number of persons arrested in
this regard and the amount of fake curren-
cies seized from them; and

(d) the remedial steps taken by the
Government to thwart such Pak attempts?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (d) There are some
reports about Pakistan trying to circulate
counterfeit currency notes in Kashmir
through militants.

Some fake currency was seized in the
month of June, 1994 and appropriate action
was taken in the matter.

[English]
Teesta Barrage Project

768.  SHRIMATI

MUKHERJEE:
SHRI INDRAJIT GUPTA:

GEETA .

~- Will the Minister of WATER RE-

' SOURCES be pleased to state :

(a) whether the union Government
have recieved any request from the
Govemment of West Bengal for augment-
ing the Central Allocation for Teeste bar-
rage project in the State; and

(b) if so, the response of the Union
Govemment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) and (b) At the request of

- the State Government of West Bengal to
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share the cost of Teesta Barrage Project on
50:50 basis by the Centre and the State
Government, Planning Commission has
agreed to provide additional Central assis-
tance of Rs. 150 crores to the project sub-
ject to the condition that the Government of
West Bengal provides balance sum of Rs.
173 crores for its planned completion during
Vil Five Year Plan.

[Translation]
Publication of Newspapers

769. PROF. RASA SINGH RAWAT:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the language-wise number of the
various newspapers (dailies, weeklies,
bi-weeklies and monthlies), as on March 31,
1994, which are published from Rajasthan;

(b) the circulation figures of these news-
papers and the place of publication thereof;

(c) the total amount spent on advertise-
ments by the Directorate of Advrertisement
and Visual Publicity in the various newspa-
pers published from Rajasthan during the
last one year;

(d) whether the Govermment have re-
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ceived any representations to open Press
Information Offices in the States;

(e) if so, the details thereof; and

(f) the action taken by the Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO):
(a) The informationis givenin the Statement
attached.

(b) Details of the newspapers indicat-
ing circulation figures and places of publica-
tion are complied by the Registrar of News-
papers for India (RNI) after every five years
in volume [l of their publication titled ‘Press
in India’. The last publication of Vol.-| was
brought out in 1991. Copies of the same
have been already made available to the
Parliament House library.

(c) DAVP released advertisements
worth Rs. 1,54,20,567.00 to publications
from Rajasthan during the year 1993-94.

(d) to (f) Representations have been
received fromvarious organisations for open-
ing of PIB offices in Rajasthan. A provision
has been made in the 8th Plan for opening
of an office of PIB at Udaipur.
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[English)

DG/IG Conference

770. SHRI SHRAVAN KUMAR PATEL:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whetﬁer a Conference of Directors
General and Inspectors General of Police
was held on June 7, 1994;

(b) if so, the details thereof;

(c) the main decisions taken and con-
clusions arrived at the Conference; and

(d) the follow-up action being taken in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) Yes, Sir.

(b) to (d) The Contference of Directors
General and Inspectors General of Police
including Heads of Central Police
Organisations which was held in New Delhi
from July 6-8, 1994, deliberated on law &
order, interal security, crime related mat-
ters, modemisation of crime records and
Investigation Techniques, Police Morale and
Training, Effective Policing in the districts
and Deployment of CPMFs and Strength-
ening of Atmed Police. Panel discussion
were also held on Human Rights, Crimes
against Women, SC/ST, etc. Follow up on
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the decisions taken is regularly monitored
with the State Government’s and other Min-
istries.

Telecasting of Women-Oriented
Programmes

771. KUMARI SUSHILA TIRIYA:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether there is any proposal to
telecastmore women-oriented programmes;

(b) if so, the details thereof;

(c) whether guidelines regarding posi-
tive portrayal have been finalised;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGHDEO):
(a) and (b) All Doordarshan Kendras are
already telecasting such programmes. De-
tails of such programmes telecast on
Doordarshan national network during 1992-
94 are given in the attached Statement
enclosed.

(c) Guidelines already exist on the posi-
tive portrayal of women over Doordarshan.

(d) and (e). Do not arise.

Statement

Programme portraying positive image of women have been telecast on
Doordarshan National Network during 1992-93.

. Title

Format

1. Teesari Bati

Telefilm
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S. No. Title Format
2. Anubhuti Telefilm
3. Vidambana , Telefilm
4. Waris Telefilm
5. Do Gulab Telefilm
6. Gangu Tai Documentary
7. The Girl Child of Rajasthan Documentary
8. Manjilon Ka Safar Telefilm
9. Akhri Padav Telefilm
10. Nari Yatra Documentary
11. Un grih Swaminion Ke Naam Documentary
12. Chardiwari Documentary
13. Sahyog Documentary
14. Chakori Telefilm
15. Abhilasha Telefilm
16. Chhattis Garh Ki Beti Documentary
Rajiv Gandhi National Training and ing and Research Institute for ground water;

Research Institute

772.  SHRI TARA SINGH:
SHRI V. SEREENIVASA
PRASAD: (c) the names of the places where such
institute are likely to be set up and the
Will the Minister of WATER RE-  estimated cost involved therein;
SOURCES be pleased to state:

(b) if so, the details thereof;

(d) whether the co-operation of the
(a) whether the Union Govemmentpro-  State Govemments has been sought ir
pose to set up Rajiv Gandhi National Train- setting up of such institutes; and
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(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) and (b) The Union Govern-
ment has decided to set up Rajiv Gandhi
National Training and Research Institute for
Ground Water at Raipur, Madhya Pradesh.
The estimated cost of establishing the Insti-
tute is Rs. 458.58 lakhs.

(c) to (e) There is no proposal to set up
such institute anywhere else.

Explosion in Delhi

773. MAJ. GEN. (RETD.) BHUWAN
CHANDRA KHANDURI: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) whether the attention of the Govern-
ment has been drawn to the newsitem cap-
tioned “Explosion in Congress leader’s Car”
appearing in the ‘Indian Express’ dated
June 7, 1994;

(b) if so, whether the explosion took
- .
place in South Avenue area;

(c) whether the Government are aware
of large number of people staying within the
MP’s residential complexes in North Av-
enue and South Avenue;

(d) whether the Government are also
aware of the security hazard that is being
created by unmonitered living of people in
these complexes;

(e) if so, whether the Government have
taken any measure to check, regulate or
monitor the antecedents of the residents in
servant quarters and garages in MP Quar-
ters in North and South Avenue;
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(f) what the security hazard has been
brought to the notice of the Government;
and

(9) if so, the steps proposed to be taken
by the Govemment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) Yes, Sir.

(b) Yes, Sir.

(c) Yes, Sir. Some political workers,
relatives and servants are residing in these
MP’s flats.

(d) to (g) ‘South Avenue’ is the residen-
tial complex of MP’s. Being representatives
of the people they have to receive and meet
large number of persons all the time. Though
it does pose certain degree of hazard to the
security but it is not always possible to
monitor the antecedents of all the visitors
and residents of South Avenue. However,
high police presence is maintained there to
ensure prevention of any possible mischief.

Foreign Prisoners

774. SHRI SRIKANTA JENA : Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) the number of foreign nationals
lodged in Tihar Jail as undertrials awaiting
their trials in the court;

(b) the periods for which these foreign
nationals have been awaiting their trails;

(c) the reasons for delay in the comple-
tion of their trials; and

(d) the measures taken by the Govern-
ment for speedy completion of their trials?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) and (b) Government of Na-

tional Capital Territory of Delhi has reported °

that as on 25.7.94 there were 131 foreign
nationals lodged in Central Jail Tihar and
are awaiting trials for varying period ranging
from about one month to over 7 years.

(c) Delay in completion of their trials is
mainly attributable to a large number of
pendency of cases in courts.

(d) A majority of 131 foreign nationals
are facing trials under the provisions of
NDPS Act. For speedy trial of NDPS Act
cases, the Government of National Capital
Territory of Delhi has set up 10 special
courts.

[Translation]
De-Addition Centres in Gujarat

SHRI KASHIRAM RANA:
SHRI MAHESH KANODIA:

775.

Will the Minister of WELFARE be
pleased to state:

(a) the de-addiction centres functioning
in Gujarat at Present with locations thereof;

(b) whether there is any proposal to set
up more such centres during 1994-95; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) At present five De-
addiction Centres are functioning in Gujarat.
Their locations are given in the statement
attached.

(b) and (c) The setting up of more such
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Centres during 1994-95 will depend upon
the need and the seriousness of the prob-
lem in the different parts of the State.

Statement-|

Location of De-Addiction Centres
in Gujarat

1.  Nashabandi Mandal
Parivartan Yasan Mukti Hospital
Old Civil Hospital Compound
Chowk Bazar
SURAT

2. Nashabandi Mandal
Rahi Vyasan Mukti Hospital,
C/o Gulab Bai General Hospital,
IIT Floor, Relief Road,
AHMEDABAD-1.

3.  Gujarat Kelvani Trust,
‘Naya Jeevan’ De-addiction
Centre,
Prerana,
Mangal Prabhat Trust Building,
Mirzapur,
AHMEDABAD-380 001

4. Nashabandi Mandal
Virnagar-De-addiction-cum-Reha
bilitation Centre,

Shivanand Mission Complex,
Virnagar-360 060
RAJKOT DISTT.

5. S.C. Patel Trust
A-1, Mudra Complex
Ellora Park, Bar
BARODA-390 007.

Payment of Sales Tax by BCCL

776. PROF. (SMT) RITA VERMA: Will
the Minister of COAL be pleased to state:
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(a) the amount of sales tax collected
from customers by the Bharat Coking Coal
Limited for payment during 1991-92, 1992-
93 and 1993-94; and

(b) the actual amount of sales tax paid
tothe sales tax authority duringthese years?
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THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) and (b) According to information fur-
nished by Coal India Ltd., following are the
details of sales tax dues accrued and pay-
ments made during 1991-92, 1992-93 and
1993-94 in respect of Bharat Coking Coal
Ltd.

(Rs. in crores)

1991-92 1992-93 1993-94
Opening Balance 2.20 2.22 3.74
Add: Accrued during 41.87 57.04 70.24
the year
Less : Paid during the year 41.85 55.562 69.91
Balance outstanding
(as at the end of 2.22 3.74 4.07

the year)

[English]
Coal Reserves

777. SHRI JAGMEET SINGH BRAR :
Will the Minister of COAL be pleased to
state:

(a) whether many million tonnes of coal
is available in underground mines;

(b) whether any action plan has been
formulated to develop these reserves in
Eighth and Ninth Five Year Plans; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI AJIT PAJJA):
(a) Out of total gross coal reserves of
193777.13 million tonnes (as on 1-1-1993),

the proved reserves of Gondwana Coals
were 64595 million tonnes, out of which
17212 million tonnes were estimated to be
exploitable by underground mining.

(b) and (c) Out of 303 million tonnes of
projected coal production at the end of
Eighth Five Year Plan, 30.91 million tonnes
is planned from underground mines of Coal
India Limited and Singareni Collieries Com-
pany Limited. The indications for the termi-
nal year of the Ninth Five Year Plan to be
firmed up leter are 105 million tonnes from
underground mines of Coal india Limited
and Singareni Collieries Company Limited.

Tele-Serial on AIDS
778.PROF. SAVITHRI LAKSHMANAN:

Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:
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(a) whether a tele-serial on AIDS is
envisaged to be telecast by Doordarshan in
the near future;

(b) if so, the duration of the said serial;
and

(c) when it is likely to be telecast?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH DEO):
(a) to (c) Yes, Sir. Doordarshan have com-
missioned a 26 episode serial of 30 minute
duration each on AIDS. The serial is ex-
pected to go on the air by the end of 1994.

Broadcasting Time of AIR Stations
779. SHRI SYED. SHAHABUDDIN :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:
(a) to total weekly broadcasting time of
various stations of All India Radio, Station-

wise;

(b) the territorial coverage by each of
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States/UTs;

(c) the major language spoken in the
territory covered by each State as well as
the minority language in that territory spo-
ken by more than 1 per cent of the popula-
tion of that territory; and

(d) the time allotted to each of those
language together with the total broadcast-
ing time of each station per week during
1993 or 1993-94, as the case may be?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO):
(a) to (c) Information is given in the enclosed
statement. The major language spoken in

.the coverage areas has been indicated in

the statement State/Station-wise. Informa-
tion regarding all the minority languages
spoken by more than 1 per cent of the
population in each of the coverage areas of
All India Radio Stations is not available with
All India Radio.

(d) Such information is not centrally
maintained in a complied form.
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Irrigation Projects

780. SHRI PHOOL CHAND VERMA :
Will the Minister of WATER RESOURCES
be pleased to state:

(a) the salient features of the Indira
Sagar Project;

(b)thetime by which the Sardar Sarovar,
Narmada Sagar and Indira Sagar Projects
are likely to be completed;

(c) whether the Government of Madhya
Pradesh has sent any proposal to the Union
Government for declaration of the Narmada
Sagar and Indira Sagar projects as National

JULY 28, 1994
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projects; and

(d) if so, the action taken by the Union
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) and (b) A Statement in
enclosed.

(c) and (d) Yes. Sir. Although Narmada
(Indira) Sagar Project is of National impor-
tance, no project in irrigation sector has
been declared as ‘National Projects.
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Metro-Channel at Doordarshan
in Delhi

781. SHRI RAMESHWAR PATIDAR :
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether the reception of Metro-
Channel at Doordarshari in Delhiin satisfac-
tory; and

(b) if not, the action the Government
propose to take to improve the reception of
this Channel in Delhi and surrounding ar-
eas?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGHDEO):
(a) Yes, Sir.

(b) Does not arise.

Vividh Bharati Programmes

782. SHRIMATI CHANDRA PRABHA
URS: Will the Minister of INFORMATION
AND BROADCASTING be pleasedto state:

(a) whether the Mysore Akashvani has
become operational;

(b) if so, the details thereof;

(c) whether the Government/are aware
that Vividh Bharati
Programmes) are not being broadcast from
Mysore Akashvani;

(d) if so, the reasons therefor;

(e) whether the people of Mysore are
not able to hear the Vividh Bharati

programmes from Bangalore AIR; and

(f) if so, the steps taken to commence

SRAVANA 6, 1916 (SAKA)
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Vividh Bharti (Commercial Programme) from
Mysore Akashvani?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO):
(a) and (b) The All India Radio, Mysore was
commissioned on 14th November, 1974.

(c) and (d) The Station does not have a
Vividh Bharati Channel.

(e) Mysore is outside the coverage
area of the 1 KW MW Transmitter at Banga-
lore radiating the Vividh Bharati Commercial
Service.

(f) There is no proposal to introduce
Vividh Bharati Service from Mysore during
8th Plan period.

Import and Export of Films

783. SHRI HARISH NARAYAN
PRABHU ZANTYE : Will the Minister of
INFORMATION AND BROADCASTING be
pleased to state:

(a) the total foreign exchange earned
and spent on import and export of films
during each of the last three years;

(b) the strategy of the Government for
promotion of export of Indian films during
the Eighth Plan and details of projection in
this regard;

(c) whether the Government propose
to grant further incentives to encourage
exports;

(d) if so, the details thereof; and
(e) the representations’received by the

Government in this regard and the action
taken/proposed thereon?
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THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO): (a) The total foreign exchange
earned by export and spent on import of
films during the last three years is indi-
cated below:-

Foreign exchange
(Rs. in lakhs)

Year Earned Spent
on on
exports imports
1991-92 1,722.98 129.43
1992-93 2,160.15 203.48
1993-94  *2,197.79 *287.54
*Provisional

(b) to (e) It is the endeavuor of
Government to encourage export of
Indian films to promote India’s rich cul-
ture and heritage abroad and also to
earn valuable foreign exchange. With
this end in view, the export of films was
decanalised w.e.f. August 1991. Export
of films can not be undertaken by any
persons without a licence. Government
have not received any representations
for granting further incentives for export
of films. There is no proposal at present
in this regard. '

Nursing Schools

784. SHRI  THAYIL
ANJALOSE:

JOHN

JULY 28, 1994
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SHRI P.C. THOMAS: ~

Willthe Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) the names of nursing shoots in
Andhra Pradesh recognised by the Indian
Nursing Council;

(b) the guidenlines laid down for giving
recognition;

(c) whether some unrecognised fake
nursing schools are being run all over the
country; and

(d) if so, the action taken/proposed to
be taken by the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) A list is
given in the attached statement.

(b) On the recommendations of the
State Government and State Nursing Coun-
cil, inspection of the institution/school is
conducted by the Indian Nursing Council to
verify the infrastructural facilities like staff,
Library, Hostel, Laboratories and clinical,
etc. before granting recognition.

(c) and (d) Indian Nursing Council have
been inviting the attention of the State Gov-
emment and State Nursing Council to its
resolution passed on 22nd April, 1988 that
in order to stop mushroorh growth of sub-
standard nursing schools, no new nursing
training school should be permitted to start
without the prior approval of the Council.
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Rehabilitation Measures

785. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of WATER
RESOURCES be pleased to state:

(a) whether the Water and Power
Counsultancy Services (India) Limited has
taken up a programme to study the struc-
tural and rehabilitation measures relating to
Nagarjuna Sagar Dam, Krishna and
Godavari Barrages and otherdams in Andhra
Pradesh; and

. (b) if so, the details thereof?
THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-

TRY OF WATER RESOURCES (SHRI P.K
THUNGON): (a) No, Sir.

(b) Does not arise.
Breast Milk Banks
786. SHRI RAJNATH SONKAR
SHASTRI:  Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to

state:

(a) whether their is a good scope; for
setting up of breast milk banks in the coun-
try;

(b) if so, the details thereof;

(c) whether such banks are in exist-
ence in foreign countries;

(d) whether there is a plan to establish
and promote such banks in the country;

(e) if so, the details thereof; and

(f) if not, the reasons therefor?

SRAVANA 6, 1916 (SAKA)
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) to (f)
Breast milk banks are in existence in some
foreign countries. There is no proposal to
set up Breast milk Banks in the country as
breastfeeding is an accepted practice
amongst mothers in the country.

Visit to Kashmir Valley

787. SHRI SHARAD DIGHE: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether two retired civil servants
were sent to the Kashmir Valley to assess
the situation in the recent past;

(b) if so, the details thereof;

(c) the major recommendations made
by them; and

(d) the follow-up action being taken by
the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a)to(d) It has been the
policy of the Government to hold discus-
sions with various'groups whio come forward
with suggestions for solving the Kashmir
problems and restore normaicy there. To-
wards this end, some eminent persons in-
cluding retired senior Government officials
make suggestions from time to time on a
variety of issues for which purpose at times
they undertake visit to Jammu and Kashmir
also for studying the situation there. Their
suggestions are also considered and acted
upon if found feasible.

Sub-Standard Drugs

788. SHRI MOHAN RAWALE: Will
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the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Government have
formulated any procedure to ensure
steady withdrawal of sub-standard drugs
from hospitals, Nursing Homes and
markets;

(b) if so, the details thereof; and

(c) the action taken/proposed to be
taken against erring units manufacturing
such sub-standard drugs during last
three years?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and
(b). The State Drug Control Authorities
issue orders to the defaulting companies
and recall batches of drugs sold to
Hospitals/Nursing Homes/markets when-
ever a drug sample is found not to be
of standard quality. Some States also
give the matter publicity to alert the
consumers and chemists to stop further
sale of the drug.

(c) During the last 3 years approxi-
mately 7900 samples were declared to
be not of standard quality and action
was initiated as warranted under the
rules including issue of warnings, sus-
pension or cancellation of licences or
launching prosecution.

Shortage of Coal

789. SHRI R. DHANUSKODI
ATHITHAN: Will the Minister of COAL be
pleased to state:

(a) whether the Government have
appointed a Committee to investigate the
shortages of coal in the Bharat Coking
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Coal Limited (BCCL);

(b) if so, whether the Committee
has submitted its report;

(c) if so, the details thereof;

(d) the action taken by the Gov-
ernment thereon; and

(e) if not, the reasons for delay?

THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI AJIT
PANJA): (a) to (e) A Committee was set
up to carry out an in-depth study of the
shortages in coal stocks in BCCL. The
Committee’s report has been received
and follow up action has been initiated.
It is felt that giving details of the report
at this stage may prejudice the course
of action and it may not be in the public
interest.

Irrigation Facilities

790. SHRI D. VENKATESHWARA
RAO:
SHRI M.V.V.S. MURTHY:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the total funds allocated by the
Union Government to the Government of
Andhra Pradesh for irrigation during
1994-95.

(b) the details of the irrigation
schemes assisted by the Union Govern-
ment; and

(c) the details of irrigation schemes
likely to be undertaken by the Union
Government?

THE MINISTER OF STATE IN THE
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MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE
MINISTERY OF WATER RESOURCES
(SHRI P.K. THUNGON): (a) For Andhra
Pradesh, the following outlays have been
approved by the Planning Commission
for irrigation sector during Annual Plan
1994-95;

kN
Outlays (Rs. in crores)

(i) Major & Medium

Irrigation 325.55

(i) Minor Irrigation 82.99
(iii) Command Area

Development 12.75

Total 421.29

SRAVANA 6, 1916 (SAKA)

(b) and (c) The Central Plan assis-
tance to the States is released in form
of Black grant and block loan according
to modified Gadgil formula and is not
tied up with any project or sector. |rri-
gation being a State subject, irrigation
projects and schemes are planned,
funded and implemented by the State
Governments from their own budgetary
resources. At present the Union Govern-
ment has no proposal to undertake any
irrigation scheme.

Extraction of Coal

791. SHRI A. ASOKARAJ : Will the
Minister of COAL be pleased to state:

(a) whether the Government have con-
ducted any survey regarding extraction of
coal nearJayankondam, Trichy district, Tamil
Nadu; and

(b) if so, the details thereof?
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THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) and (b) No, Sir. However, Neyveli Lignite
Corporation (NLC) had got the exploration -
carried out for lignite in Jayankondam area
of Tamil Nadu where lignite reserve of 1150
million tonnes has been estimated.

[ Translation)
Police Complaint Commission

792.  SHRI DHARMANNA
MONDAYYA SADUL:
SHRI MANJAY LAL:
SHRI RAM PRASAD SINGH:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whetherthe Union Governmenthave
received any proposal from the Govern-
ment of Delhi for the constitution of a Police
Complaint Commission for conducting in-
quiry into the complaints against Delhi Po-
lice officials;

(b) if so, the details thereof; and

(c) the reaction of the Union Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) and (b)." Ministry of Home
Affairs has received a proposal from Lieu-
tenant Governor, Delhi making suggestions
for the improvement of work efficiency and
public image of Delhi Police. One of these
suggestions is for the setting-up of a Police
Complaint Authority/Commission to deal with
public complaints against police action/in-
action, abuse of powers etc.

(c) The proposal of Lieutenant Govern-
ment, Delhi is receiving attention.
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Ninth Pacific Rim Coal Conference

793. SHRI SANAT KUMAR MANDAL:
Will the Minister of COAL be pleased to
state:

(a) whether the Ninth Pacific Rim Coal
Conference, organised jointly by the Coal
India Limited and AER Enterprises of U.S.,
was held in India during the month of June,
1994;

(b) if so, the issue discussed and the
recommendations made threin;

(c) whether the Coal India Limited has
earmarked export as the major thrust area
and is seeking foreign collaborations for this
purpose;

(d) if so, the likely foreign tie-ups which
CIL is scounting for; and

(e) the achievements made so far in
collaboration with the Chinese industry for
underground mining and offering expertise
in open cast mining? ’

THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHR! AJIT PANJA):
(a) Yes, Sir.

(b) The Pacific Rim Coal Conference is
held at regular intervals in different parts of
the world. The objective of the Conference
is to provide a forum for interaction for coal
producers, coal importers and exporters so
that they are aware of the latest develop-
ments in the status of the coal industry in
different parts of the world. In the 9th Pacific
Rim Coal Conference held at New Delhi in
June, 1994 the status of coal industry was
presented to the delegates who had come
from different parts of the world.
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(c) and (d). Exports of coal is an impor-
tant thrust area and Coal India Limited has
initiated steps to boost coal export. Atpresent
CIL is not seeking any foreign collaboration
or tie-up for export of coal.

(e) At present there is no collaboration
which Chinese coal industry for underground
or open-cast coal mines. So far the Govern-
ment have approved import of two pack-
ages of longwall equipment from China for
Padmavati Khani underground project of
Singareni Collieries Company Limited.

Publicity Drives on Health

794. SHRI S.M. LALJAN BASHA: Will
the Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) the media used by his Ministry to
launch publicity drives on various health
issues;

(b) the percentage of budget allocated
for publicity during the current financial year;

(c) whether the budgetary provision on
publicity is inadequate; and

(d) if so, the measures taken/proposed
to be taken by the Govemment to increase
the budgetary provision?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) Print and
audio visual media are used for publicity
drives on various health issues.

(b) to (d) It is not possible to precisely
indicate the percentage of budget allocated
for the publicity as several programmes
assisted under the Departmental Plan and
by the International Funding Agencies have
Provisions for Publicity. Considering the
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overall requirement of funds for health, it is
felt that the budget allocated for health
publicity is adequate.

Development of Water Distribution
and Storage

. 795. SHRI ANNA JOSHI: Will the Min-
ister of WATER RESOURCES be pleased
to state:

(a) the amount of assistance provided
by the Union Government to each of the
State/Union Territory Governments during
each of the last three years for the develop-
ment of water distribution and storage;

(b) whether some State Governments
have demanded for more assistance for
these purposes during the current financial
years;

(c) if so, the details thereof State-wise;
and
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(d) the response of the Union Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) Central plan assistance to -
States is given in the form of block loan and
grant which are not attached to any particu-
lar sector or scheme. The State Govern-
ment further make sector/scheme-wise al-
locations as per their priorities. In addition to
this, Central assistance is also given on
selective basis, on specific requests and
under Centrally Sponsored Schemes. A
statement indicating Statewides additional
Central plan-assistance over and above the
outlays during each of the last three years is
attached herewith.

(b) to (d) Additional specific requests
received for more assistance and their
present status is as under:
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Storage Capacity of Reservoirs

796. SHRI UDAYSINGRAO
GAIKWARD: Will the Minister of WATER
RESOURCES be pleased to state:

(a) the names and locations of 61 im-
portant major reservoirs spread all over the
country alongwith their storage capacity;

K

(b) whetherthe Union Government have
received some complaints regarding less
storage of water in these reservoirs; and
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(c) if so, the action taken/proposed to
be taken by the Union Government in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) A Statement is enclosed.

(b) No, Sir.

(c) Does not arise.
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Development of Roads in
Colliery Areas

797. SHRI RAMCHANDRA
VEERAPPA: Will the Minister of COAL be
pleased to state:

(a) the expenditure incurred on the
development of roads in Colliery areas of
Karnataka during each of the last three
years;

(b) the total stretch of roads developed
during the said period; and

(c) the total amount allocated for the
development of roads in colliery areas of
Karnatakaduring the Eighth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI AJIT PANJA):
(a) to (c) Do not arise, as there are no
colliery areas in Karnataka.

[Translation]
Primitive Tribes in Bihar

798. SHRI LALIT ORAON : Will the
Minister of WELFARE be pleased to state:

(a) the details of the scheme being run
by the Union Government for solving the
problems of ‘Primitive Tribes’ in Bihar and to
provide them assistance; and

(b) the details of grants provided to
voluntary organisations working for
Primitive Tribes during 1991-92, 1992-93
and 1993-94 and 1994-95 so far?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHR! K.V.
THANGKA BALU): (a) Special Central As-
sistance and Grants under Article 275(1) of
the Constitution of India are provided by
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Ministry of Welfare for socio-economic de-
velopment of Primitive Tribes in Bihar. Some
of the schemes taken up for them include
providing agricultural implements, drinking
water, irrigation wells, dairy, goatreering,
piggery, poultry, horticulture, land settle-
ment and development etc. Besides, some
special schemes like health and education
are also taken up for them.

(b) There is no Non-Government
Organisation working exclusively for Primi-
tive Tribal Groups. However, the Grant-in-
aid providedto voluntary organisations work-
ing in Bihar fQr the development of Sched-
uled Tribes by Ministry of Welfare is as
under:

(Rs. in lakhs)

1991-92 18.81
1992-93 23.29
1993-94 31.64
1994-95 (till date) Nil

Blood Banks

799. SHRI N.J. RATHVA: Will the Min-
ister of HEALTH AND FAMILY WELFARE
be pleased to state:

(a) the number of Blood Banks with
their locations functioning at present in
Gujarat particularly in the tribal areas;

(b) the number of such Blood Banks
where AIDS detection equipments are used;

(c) whether the Government propose
to equip and the Blood Banks of the State
with AIDS detection equipments; and
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(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) There
are 54 Government Blood Banks and their
locations is given in the Statement attached.
Apart from these, there are 38 private and
29 voluntary Blood Banks functioning in
Guijarat.

(b) There are 6 Blood Banks function-
ing as Zonal Blood Testing Centres where
AIDS detection equipment has been pro-
vided. Linkages have been provided to all
the Blood Banks located in Government,
Private and Voluntary sectors in the cities
where Zonal Testing centres are located.
The Zonal Blood Testing Centres are lo-
cated at:

1. Blood Bank, Surat Medical
College, Surat.
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2. Biood Bank, Government Medical
College, Vadodara.

3. 'Blood Bank, B.J. Medical College,
Ahamedabad.

4. Blood Bank, M.P. Shah Hospital,
Jamnagar.

5. Blood Bank, District Hospital,
Jamnagar.

6. Biood Bank, Civil Hospital, Amreli.

AIDS testing equipment has also been
provided in the Surveillance Centre located
in the Department of Microbiology in B.J.
Medical College, Ahmedabad.

(c) and (d) Apart form the above facili-
ties all the District Level Blood Banks in
Public Sector are being provided HIV testing
facilities by supplying them with rapid HIV
test kits.
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Violence and Obscenity

800. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
INFORMATION AND BROADCASTING be
pleased to state:

‘(a) the efforts being made by
Doordarshan to curtail violence and ob-
scenity in its programmes:

(b) weather there is no self-censorship
at the moment; and

(c) if so, the measures being taken to
provide clean entertainment by
Doordarshan?

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI K.P. SINGH
DEO):(a) & (b) Doordarshan previews all its
programmes before telecast so that they do
not contain any undesirable violence or
obscenity in accordance with the provision
of the Broadcast Code formulated by the
Government.

(c) Does not arise.
Health care
801. SHRI S.B. SIDNAL: Will the Minis-
ter of HEALTH AND FAMILY WELFARE be

pleased to state:

(a) the per capita expenditure on health
care in India and other Asian countries;

(b) the amount allocated in the Eighth
Five Year Plan for health and family welfare
; and

(c) the steps proposed to be taken by
the Government to provide better health
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care facilities to masses?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) a state-
ment is enclosed.

(b) Amounts allocated in the Eighth
Five Year Plan for the Health and Family
Welfare (including Central, State and UT
Sector) are as under:

(in crores)
(i) Health Rs. 7582.19
(i) Family Welfare Rs. 6500.00

(c) Comprehensive promotive, preven-
tive, curative and rehabilitative health care
services are being provided in the rural
areas through a network of sub-centres
Primary health centres, Community Health
Centres estabilised throughout the Country
and in the urban areas through Sub-divi-
sional/District/Medical colleges/Teritiary
level Hospitals. Central Government have
launched several communicable and non-
communicable diseases control/eradication
programmes which are being implemented
throughout the country as Centrally spon-
sored schemes. Efforts have been made
during successive Five Year Plan to
strengthen various teaching institutions to
train the medical and paramedical person-
nel required for the Health Care delivery
system. Emphasis have been given for child
survival and safe motherhood programmes
including immunisations. Biomedical Re-
search facilities have been augmented for
research in priority areas. Effort have been
made for inter-sectoral coordination with
other related Departments and involvement
of voluntary organisations/NGOs and pri-
vate sector in the delivery of Health Care
Services in both rural and urban areas.
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Country Per capita Health
Expenditure(US$)
Bangladesh 7
India 21
Indonesia 12
Nepal 7
Sri Lanka 18
-
Thailand 73
China 1"
Malaysia 67
Japan 1538
Philippines 14

Source: World Bank, World Develop
ment Report, 1993

Nursing Homes

802. SHRI SHRVAN KUMAR PATEL :
Will the Minister of HEALTHAND FAMILY
WELFARE be pleased to state:

(a) whether a large number of nursing
homes are coming up in different metropoli-
tan cities and towns;

(b) if so, whether the Government pro-
pose to amend Law/Rules governing Nurs-
ing Homes; and

(c) if so, the details thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) No such
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information is available.

(b) & (c) The State Government are
responsible for regulating the functioning of
Nursing Homes operating in their respective
States.

Agra Mental Hospital

803. KUMARI SUSHILA TIRIYA:
SHRI M. KRISHNASWAML:
SHRI GURUDAS KAMAT:

Will the Minister of HEALTH AND FAM-
ILY WELFARE be pleased to state:

(a) whether the condition of Mental
Hospital, Agra is in deplorable States;

(b) if so, the details thereof; and

(c) the remedial measures taken by the
Government to normalise the
tunctioning of this Hospital?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) & (b) The
information is being collected from the Gov-
emment of Uttar Pradesh and will be laid on
the table of the House.

(c) The State Government has to take
steps in accordance with the provisions of
the Mental Health Act and the Rules there-
under.

Sub-Standard Coal

804. SHRI KASHIRAM RANA : Wilt the
Minister of COAL be pleased to state :

(a) whether the Gujarat State Electric-
ity Board has complained about supply of
sub-standard coal to the Thermal Power
Station in the State.
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(b) if s0, the details of such complaints
received during 1993-94;

(c) the action taken thereon; and

(d) the steps taken/proposed to be
taken to supply good quality of coal to
GSEB ?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRI AJIT PANJA) :
(a) & (b) Complaints about coal quality are
beingsentby Gujarat Electricity Board (GEB)
to several authorities including Ministry of
Power, Ministry of Coal, Central Electricity
Authority, Coal Controller and Coal India
Limited(CIL). These complaints mainly re-
late to supply of coal from unlinked sources
and presence of extraneous materials in
coal as also over-sized, sticky and muddy
coal.

(c) & (d) The complaints are examined
on merits of each case. Wherever grade
slippages are established, the State Elec-
tricity Board is charged only for the lower
grade.

In the process of mining of coal espe-
cially in opencast mines, some stones/
shales/extraneous materials may get mixed
up with coal. Following steps are being
taken by coal companies to improve the
quality of coal sent to consumers including
Guijarat State Electricity Board.

(i) An Action plan for installation of
Feeder Breakers and Coal
Handling Plants is being
implemented to ensure quality of
coal.

(i) stones are being segregated at
the time of loading coal.

(i) Slow moving picking belts are
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being provided in Coal Handling
Plants for manual picking of shale
and stone pieces.

(iv) Better supervision is being
ensured at the time of loading to
maintain the quality of coal and
to develop quality consciousness
among workers, supervisors and
executives engaged at railway
sidings.

(v) Appropriate steps have been and
are being taken to ensure quality
and quantity at pit-head or rail/
road siding (at loading point) to
avoid any subsequent complaints
resulting in disputes between
buyers and sellers.

(vi) Consumers, including GEB, can
post their representatives at
loading points to ensure quality
of coal.

[Translation]

Royalty

805. PROF RITA VERMA : Will the
Minister of COAL be pleased to state :

(a) the out standing amount payable to
Bihar as royalty by the Bharat Coking Coal
Limited at present;

(b) the amount of royalty due for pay-
ment to the Government of Bihar by BCCL
during 1993-94; and

(c) the quantity of coal on which this
amount is payable?

THE MINISTER OF STATE OF MINIS-
TRY OF COAL (SHRI AJIT PANJA) : (a)
According to information furnished by Coal
India Ltd.(CIL) the amount of royaity out-
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standing as on 22.7.1994 from Bharat Cock-
ing Coal Ltd.(BCCL to Gowt. of Bihar on coal
dispatches till end June 1994 was Rs. 9.77
crores. However as on 30.6.1994 Bihar
State Electricity Board owned Rs.39.05
crores to CIL towardscoal supplies of which
Rs.22.92 crores was undisputed.

(b) The amount of royalty on coal ac-
cused to the Govt. of Bihar in 1993-94
payable by BCCL was Rs. 258.51 crores
(Provisional).

(c) The quantity of coal on which this
amountis payable was 27.965 milliontonnes
(provisional).

[English]
TADA Cases

806. SHRI SYED SHAHABUDDIN :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether in compliance of the order
of the Supreme Court, the Government
have formed an empowered Committee to
review TADA cases;

(b) if so, the composition and other
details thereof;

(c) whether the States have been ad-
vised to form such Committees;

(d) if so, the names of the States which
have reported compliance;

(e) the names of the States which have
reviewed TADA cases;

(f) the numbers of TADA detainees on
the date of the order of the Supreme Court
and the number of detainees released or
charged on bail as a result of the review at
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the Central and/or State level; and

(g) the number of detainees under TADA
as on January 1, 1994 and July 1, 1994 with
the break-up by the year of detention?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT) : (a) & (b) Yes , Sir. A
Review Committee has been constituted by
the Central Gowt. consisting of Home Sec-
retary (Chairman), Law Secretary,
Director(CBI and Joint Secretary (IS-1I) MHA
as Member Secretary. The said Committee
is to review TADA cases instituted by the
Central Govt. as well as to have a quarterly
administrative review of the state’s action in
the application of TADA provisions in the
respective States and incidental questions
arising in relation thereto.

(c) & (d) Yes, Sir. So far State Gowt. of
Andhra Pradesh, Assam, Goa, Haryana,
Karnataka, Kerala, Maharashtra, M.P,
Manipur, Punjab, Rajasthan and Sikkim have
furnished information that they have consti-
tuted Review Committees.

(e) The States of Bihar, H.P, J & K,
Kamataka, Manipur, Meghalya, Rajasthan,
Tamilnadu, Tripura, Punjab, Gujarat,
Mizoram and Maharashtra have reviewed
TADA cases.

(f) Information on number of detainees
under TADA is not maintained date-wise by
this Ministry.

(g) information on this is not maintained
by the Central Government.

[Translation)
Assault On Correspondents

807. SHRI PHOOL CHAND

VERMA :
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SHRIMATI SAROJ DUBEY :
SHRI RABI RAY : ‘
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Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether two correspondents of the
‘Statesman’ were beaten up by some Punjab
police officials in Delhi recently:

-

(b) if so, the details thereof;

(c) whether any inquiry has been con-
ducted in this regard;

(d) if so, the outcome thereof;

(e) the number of persons found guilty
and the action taken against them; and

(f) the steps being taken to check such
cases?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.
M. SAYEED): (a) to (f) Following a com-
plaint from Deputy Editor(Sports) of ‘States-
man’ and his colleague in the matter, acase
has been registered under section 506/325/
323/24 IPC At police Station Parliament
Street, New Delhi. The Commissioner of
Police, Delhi has been asked to conduct an
enquiry into the matter. The enquiry report
has not been received so far.

[English]
Sub-Standard lodised Salt
808. SHRI MOHAN RAWALE : Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased :

(a) the action taken against units found
manufacturing sub-standard iodised salt;
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(b) the penalty prescribedinthe present
laws for such offences;

(q) whether the Government propose
to provide with penalty to those persons
manufacturing sub-standard iodised salt;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA) : (a) If a
sample of iodised salt is found adulterated
under the Prevention of Food Adulteration
Act, 1954, action is initiated as prescribed
under law.

(b) to (d) The present penalty provides

#or imprisonment for a minimum term of six

months which may extend to 3 years with a

fine of not less than Rs. 1000/to life impris-

onment with a fine not less than Rs. 5000/-

in case the adulteration is likely to cause
death or grievous hurt.

Untouchability in A.P

809. SHRI D. VENKATESWARA
RAO :

SHRI SULTAN
SALADHUDDIN

OWAISI:

Will the Minister of WELFARE be
pleased to state :

(a) whether any survey has been made
for assessing the prevailing untouchability

in the country;

(b) it so, the details thereof and the
States where untouchability still exists;

(c) the reasons thereof;

(d) the steps taken by the Govemment
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to abolish untouchability in the country and
achievement made as a result thereof;

(e) whether there are reports of a large
scale untouchability in rural areas in Andhra
Pradesh; and

(f) if so, the reaction of the Union Gov-
ernment thereto and the action taken in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K. V.
THANGKA DALU) : (a) The National Com-
mission for SC and STs had conducted a
sample survey for assessing the problem
and extent of untouchability in seven
States,namely, Bihar, Karnataka, Kerala,
Maharashtra, Rajasthan, Tamilnadu, and
Uttar Pradesh. The Commission submitted
their report on Sth of January, 1989. The
State Governments are also required under
Section A 15(2) (v) of the Protection of Civil
Right Act, 1955, to conduct periodic survey
of the working of provisions of this Act with
a view to suggesting measures for better
implementation of the provisions of this Act.
However, no State Government has con-
ducted any survey during 1991, as per
reports furnished by the State Governments/
UT Administrations to this Ministry.

(b) The study report stated that extent
and ramifications the practice of untouch-
ability varied form State to State, in respect
on non-access to Temple and places of
public workshop, drinking water resources,
tea stall and hotels, discrimination in addi-
tional institutions, public health centres, use
of barber and washermen services, use of
utensils meant for general public enforcing
of occupations like removal of Carcasses,
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use of public cremation/burial ground and
disability to acquire occupation of residen-
tial premises/participation in the sittings at
village ‘Chaupals’ and Gram Sabhas.

The study report further stated that
untouchability is being practiced in its acute
form mainly in the rural areas where eco-
nomic conditions of the people particularly
of the Scheduled Castes is poor and their
literacy rate low.

On the basis of information received
from States/UTs the practice of untouch-
ability is reported to be non-existent in the
States namely Arunachal Pradesh, Manipur,
Meghalaya, Mijoram, Nagaland, Sikkim and
three UTs of Andaman Nicobar Islands and
Daman & Diu and Lakshadweep.

(c) The reasons for continuance of un-
touchability as brought out by the study
repornt are:

(i) Deep rooted caste system;

(i) Carrying of unclean occupations
by the Scheduled Castes;

(iii) llliteracy and lack of social
awareness among the Scheduled
Castes; and

(iv) Religious rigidity and bias created
by religious literature.

The details of the Central Assistance
released during the last three years under
the Protection of Civil Rights Act, 1955 and
the Scheduled Casts and Scheduled Tribes
(Prevention of Atrocities) Act, 118 are as

under:-
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(Rs. in crores)

Sl Year Budged Central
No. Estimate Assistance release
1. 15;91 -92 5.50 6.09
2. 1992-93 5.50 5.50
3. 1993-94 Y 6.50 7.06

(d) As regards achievements, the State
Governments/UTs Administrations have
made full use of the Central Assistance for
eradication of the evil practice of untouch-
ability in the country.

(e) As per information made available
by the Govt. of Andhra Pradesh, 365 cases
of untouchability were registered by the
Police in 1991.

The State Government of Andhra
Pradesh has initiated the following steps to
deal with the problem of untouchability in
the State:-

(i) Special Cell: As the State level the
Chief Secretary of the State has been des-
ignated as ex-officio Welfare Commissioner
for SCs and ST to secure effective enforce-
ment of all the special provisions made by
the Government from time to time.

(i) Periodical Reviews: The Govern-
ment of Andhra Pradesh has prescribed
periodical reports on untouchability offences
to be submitted by District Collectors and
Superintendents of Police.

(iil) Special Mobile Courts: Twenty the
mobile courts have so far been set-up in the

State.

(iv) Publicity and Propaganda: There is

a publicity wing in the Commissionerate of
Social Welfare for conducting propaganda
for removal of untouchability.

(v) Inter-Caste Marriage: The Govern-
ment of Andhra Pradesh has also been
encouraging inter-caste marriages for the
purpose of social integration.

) The Central Government s seized of
the situation and the State Government
have been requested to take steps for expe-
ditious disposal of the cases.

During the financial year 1993-94 Cen-
tral Assistance of Rs. 61.82 lakhs was re-
leased to the State Government of Andhra
Pradeshunder Centrally Sponsored Scheme
of Implementation of the PCR Act for
strengthening of machinery and for setting
up of Special Courts under the PCR Act,
1955.

Eye Banks

810. SHRIDHARMANNA MONDAYYA
SADUL: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether International Federation of
Eye Bank and Tissue Bank International
have proposed to provide processing units
and technical expertise for setting up of eye
banks in the country;
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(b) if so, details thereof; and

(¢) the place identified for this purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) to (c)
Yes. Sir. International Federation of Eye
Bank and Tissue Bank International of USA
have proposed to held in upgrading facilities
in eye bank in L.V. Prasad Institute,
Hyderabad, Venu Eye Institute, New Delhi,
West Lions Eye Hospital, Bangalore and
Dholka Eye Bank Ahmedabad in addition to
setting up a Laboratory at L.V. Prasad Eye
Institute, Hyderabad for the manufacture of
MK (Mc Carey Kaufman) Medium required
for preservation of conrneas.

T.V. Programmes

811. SHRI SOBHANADREESWARA
RAO VADDE: Will the Minister of IN-
FORMATION AND BROADCASTING be
pleased to state:

(a) whetherthe Governmenthave made
efforts to block the Star and Zee T.V.
programmes;

(b) if so, the outcome thereof;

(c) whether some changes are pro-
posed in Doordarshan to enable it to have
tie up with foreign T.V. organisation; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P. SINGH DEO):
(a) No, Sir.

(b) Does not arise.

(c) No, Sir.
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(d) Does not arise.

[ Translation]
Ground Water

812. SHRI SURENDRA PAL
PATHAK:

SHRI BHAGWAN SHANKAR
RAWAT:

_Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) the efforts made being made by the
Union Government to ensure the continu-
ous availability of ground water in the coun-
try;

(b) the details of sdarcity zones and
semi-scarcity zones with regard to the avail-
ability of ground water, State-wise;

(c) whether as per the study conducted
by his Ministry all the blocks in the country
except Gujarat and Maharashtra have been
covered under the ‘dark’ and ‘grey’ catego-
ries;

(d) if so, the details thereof; and

(e) the policy adopted/likely to be
adopted by the Union Government in the
near future for the exploration of ground
water?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
AND MINISTER OF STATE IN THE MINIS-
TRY OF WATER RESOURCES (SHRI P.K.
THUNGON): (a) Ground Water resource
gets replenished every year from natural
precipitation, seepage etc. However, for the
localised pockets in various States/Union
Territories, where the Ground Water level
has declined because of heavy withdraw-



641 Written Answers

als, the Central Ground Water Board has
prepared and circulated guidelines for
formulation of artificial recharge scheme by
the State Governments. The Board is also
conducting surveys and drilling on scientific
lines using modern exploration technolo-
gies to explore new areas worthy of ground
water development.

‘(b) to (d) Details of the Dark and Grey
Block/Talukas/ Water Sheds with regard to
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availability of ground water are given in the
enclosed Statement. The Critical (Dark) and
Semi critical (Grey) areas are termed as
Talukas in Gujarat, as water sheds in
Maharashtra and as Blocks in the rest of the
country.

(e) As per the present policy, the Cen-
tral Ground Water Board will continue to
explore country’s Ground Water resources
using modern exploration technologies.
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[English]

CGHS Dispensary at Patna

813. SHRI LALIT ORAON : Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whetherthe Union Government have
received representation from Members of
Parliament regarding the functioning of
Central Government Health Scheme, dis-
pensaries at Patna; and

(b) if so, the action taken by the Gov-
ernment thereon? :

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERQ): (a) Yes, Sir.

(b) The available medicines in the dis-
pensary are issued on the spot. However,
the medicines which are not available are
normally issued to the beneficiaries within
48 hours, after procuring them from the
approved Local Chemists. For pathological
investigations, Sen Institute of Pathology
and Sen’s Laboratories Bud Marg, Patna
have been recognised by CGHS. Instruc-
tions have been issued to all the Medical
Officer Incharges of the dispensaries to
maintain punctuality by all concerned. The
polyclinic could not be shifted due to non-
availability of suitable accommodation.

[English]
TV Surveys
814. PROF. UMMAREDDY
VENKATESWARLU: Will the Minister of
INFORMATION AND BROADCASTING be

pleased to state:

(a) whether the Star TV has given any
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proposal to Doordarshan for surveys on
programmes popularity;

(b) if so, the details thereof;

(c) whether such participation is likely
to benefit the Star TV enormously in gaug-
ing viewership figures; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO):
(a) No, Sir.

(b) to (d) Do not arise.
[Translation)
Akashwani Relay Service

815. SHRI N.J. RATHVA: Will the Min-
ister of INFORMATION AND BROADCAST-
ING be pleased to state:

(a) the number of fully equipped
Akashwani Kendras, Relay Kendras and
Auxiliary Kendras in Gujarat, particularly in
the tribal ares;

(b) whether the Government propose
to upgrade the status of these Kendras;

(c) if so, the details thereof; and

(d) whether there is any proposal to
expand the Akashwani Relay Service in
Gujarat, particularly in the tribal areas, dur-
ing the Eighth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGHDEO):
(a) There are seven fully equipped All India
Radio stations in the State of Gujarat lo-
cated at Ahmedabad, Rajkot, Bhuj,
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Vadodara, Godhra, Surat and Ahwa. The
last four named are located in predomi-
nantly tribal areas of the State.

(b) No, Sir. These are already full-
fledged fully equipped radio stations.

(c) Does not arise.

(d) There is a proposal to set up a relay
centre with 2x3 KW FM transmitter at
Junagarh for National Channelprogrammes.
Besides, there is an approved scheme to
establish a local radio station with 2x3 KW
FM transmitter at Vadodara, a predomi-
nantly tribal district. Chhota Udaipur is fully
covered by 200 KW MW Station at
Ahmedabad and also partially covered by
300 KW transmitter ar Rajkot.

[English]
Crime Rate

816. SHRI SHRAVAN KUMAR PATEL:
Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether, according to the report of
the National Crime Records Bureau, Delhi,
there has been an increase in the crime rate
due tothe increase of violence and obscentity
in various programmes shown on TV Chan-
nels; and

(b) if so, the reaction of the Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGH DEO).
(a) Press reports to this effect have come to
the notice of the Government.

(b) While the content of programmes of
foreign TV networks do not come within the
ambit of the regulations of Government of
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India, Doordarshan on its part previews all
its programmes before telecast so that they
do not contain any undesirable violence or
obscenity in accordance with the provision
of the Broadcast code formulated by the
Government.

Restoration of Normalcy in J&K

817. KUMARI SUSHILA TIRIYA:

SHRI SHARAD DIGHE:

SHRI R. JEEVARATHINAM:
SHRI MANIKRAO HODLAYA

GAVIT:

SHRI BAPU HARI CHAURE:
SHRISHIVSHARAN VERMA:
SHRIR.SURENDERREDDY:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether any scheme has been
launched in Jammu and Kashmir to solve
the economic and civic problems of the
people and actively invelve them in the
restoration of normalcy;

(b) if so, the details thereof;

(c) the details of other measures taken
to restore normalcy and to conduct elec-
tions in the State duringthe lastthree months;

(d) whether the Government have as-
certained the views of various shades of
public opinion; and

(e) if so, the details thereof?
\
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c) As a part of
efforts towards restoration of normalcy in
Jammu & Kashmir, particularly in the back-
drop of the large scale destruction caused
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by militancy in various sectors of the
economy of the State, concerted efforts
have been made since the middle of last
year to step up the pace of economic devel-
opment. There have been a series of dis-
cussions both at Central and State levels
and inter-actions between concemed offi-
cials of the Central and State Governments
culminating into the visit of a team of Union
Secretaries and Heads of Departments to
make an on the spot assessment of the
problems. As a result of this exercise, sev-
eralimportant decisions including extension
of the coverage of the revamped Public
Distribution System to additional areas;
enhancement of outlays under the Rural
Development Programmes such as JRY,
IRDP, TRYSEM etc., additional projects
under ICDS; projects in industrial infrastruc-
ture, food processing and Khadi & Village
" Industry sectors; assistance for restoration
of damaged Schools and augmentation of
medical and ambulatory services etc., have
been taken. Implementation of these deci-
sions is closely being followed up and moni-
tored in close co-ordination with the State
Govemment. Other measures taken to re-
store normalcy include reactivation of the
State filed administration, particularly the
grievance redressal mechanism, special re-
cruitment drives by the Central organisations
in the State to create additional employment
opportunities for the unemployed youth,
special effort to restore and maintain tele-
communication facilities, etc.
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(d) and (e) Government have from time
to time been ascertaining views of various
shades of public opinion which are kept in
consideration while formulating schemes
for restoration of normalcy. In fact, there is
a standing Informal Group comprising emi-
nent personalities having wide and varied
experience in various fields to advise the
Government on steps required to be taken
towards restoration of normalcy.

[Transliation]
Coal Stock

818. PROF. RITA VERMA: Will the
Minister of COAL be pleased to state:

(a) the closing stock of coal of
different grades in the Bharat Coking
Coal Limited as on March 31, 1994;

(b) the quantity of coal of different
grades produced during 1993-94; and

(c) the quantity of coal of different
grades transported by rail and by sur-
face in cash and on credit?

THE MINISTER OF STATE IN THE
MINISTRY OF COAL (SHRI AJIT
PANJA): (a) and (b) Gradewise closing
stocks of coal as on 31.3.94 and coal
produced 1993-94 in Bharat Coking Coal
Limited (BCC) are furnished below:

(Figs. in lakh tonnes)

Grade Stocks as on  Production during
31.3.94 1993-94

S-l 1.25 425 -

S-il 1.14 8.33

w-1 - 3.03 17.49
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(Figs. in lakh tonnes)

Grade Stocks as on  Production during
31.3.94 1993-94
W-Il 563 21.90
Wil » 3.88 20.29
.
W-Iv 5.12 29.32

Total Metallurgical

Coking coal: 20.05 _~ 101.58
- W-I 4.37 4.22
W-1I 0.15 042
.W-III 31.41 32.53
W-IV ) 44.77 94.47
Total Other

Coking Coal: 80.70 131.64

(Figs. in lakh tonnes)

Grade Stocks as on Production during
31.3.94 1993-94

A 0.05 0.32

B ' 0.05 0.57

C 7.85 18.75

D 24.02 35.01

E 0.34 2.49 i

Total Non-Coking
COAL: 32.31 27.14

Total B.C.C.L.: 133.06 290.36
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(c) The modewise despatches of coal by BCCL during 1993-94 was as follows:

Figs. in Lakh Tonnes(Provisional)

Sector Rail Road MGR Others Total
Power 108.63 8.51 — — 117.14
Steel 53.66 1.97 — 29.40 85.03
Loco — — — — —
Other 23.13 53.83 _ 5.68 82.64
Total 185.42 64.31 — 35.08 284.81

B.C.C.L. have informed that coal is
being despatched to power and steel sec-
tors on credit basis whereas coal is being
despatched to other consumers on cash
basis. coal despatched to consumers un-
der appropriate financial arrangementse.g.
bank guarantee etc. is treated as “cash
basis”.

According to information furnished by
BCCL, they sold 19.97 MT of coal on credit
basis and 7.592 MT of coal on cash basis
during 1993-94.

[English)

Finance and Development Corpora-
tion for Minorities
819. SHRI PHOOL CHAND
VERMA:
SHRIS.M.LALJAN BHASHA:

SHRI SURENDRA PAL
PATHAK:

SHRI SANAT KUMAR
MANDAL:

Will the Minister of WELFARE be
pleased to state:

(a) whether the Finance and Develop-
ment Corporation for funding welfare activi-
ties of minorities has been established;

\

(b) if so, the details thereof; and

(c) the funds placed at the disposal of
the Corporation?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) to (c) In the address
of President to the Parliament on February
21, 1994, it has been steted that the Na-
tional Minorities Development and Finance
Corporation for the development of minori-
ties with an authorised share capital of Rs.
500 Crores would be operationalised during
1994-95. The modelities are being worked
out.

DDT in Milk
820. SHRI MOHAN RAWALE: Will the
Minister of HEALTH AND FAMILY WEL-
FARE be pleased to state:

(a) whether according to ICMR reports,
metals like lead, cadmium and Chemical
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like DDT as well as HCH isomers had been
found to be present in milk and infant formu-
las in quantities much above the permissible
limits;

(b) if so, the reaction of the Govern-
ment thereto;

i

(c) whether it is proposed to fix statu-
tory limits on contaminants in infant milk and
replacement of HCH with safer insecticide;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a) and (b)
The Indian Council of Medical Research
conducted a limited study which indicated
the presence of pesticide residues in milk
and infant formulae and traces of metals in
the latter. However, the majority of such
cases were within the permissible limits
prescribed under the Prevention of Food
Adulteration Rules.

(c) and (d) Government has initiated
action tolay down tolerance limits for metals
in infant formulae. It is the constant
endeavour of Government to replace insec-
ticides with newer and safer substitutes.

Programmes from Doordarshan
Kendras, Hyderabad

821.  SHRI D. VENKATESWARA
RAO :
SHRI M.V.V.S. MURTHY :

Willthe Minister ofINFORMATION AND
BROADCASTING be pleased to state:

(a) whether Doordarshan Kendra,
Hyderabad has initiated changes inits sched-
ules from May 15, 1994 to make the
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programmes more effective;

(b) if so, the main changes brought in;

(c) the new popular programmes that
have been undertaken so far;

(d) whether any initiative has been taken
to make programmes for farmers and on
weather; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRIK.P.SINGHDEO):
(a) to (c) Yes, Sir. With effect from 15th May
1994 Doordarshan Kendra, Hyderabad has
increased the duration of agriculture
programmes from 20 minutes perday to 30
minutes perday. Also the frequency has
been increased from four days a week to
five days a week. The programme format is
such that it is popular with agriculturists,
rural youth, children and women.

(d) and (e) Yes Sir. the agriculture
programmes for farmers includes informa-
tion on weather.

National Cancer Registry

822. SHRIMATI CHANDRA PRABHA
URS: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Government have de-
ferredthat decision to shiftthe Co-ordinating
Unit of the National Cancer Registry from
Bangalore to NOIDA in U.P.;

(b) if so, the reasons therefor;
(c) whether there is any proposal to

declare the Co-ordinating Unit of the Na-
tional Cancer Registry as the permanent

A i e
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CMR Research Centre at Bangalore; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (DR. C. SILVERA): (a)to (d) The
earlier decision to shift the centre and the

proposal to make it permanent have both

been reviewed and the shifting of the centre
has been stayed.

Ban on Books/Publications

823. SHRI HARISH NARAYAN
PRABHU ZANTYE: Will the Minister of
HOME AFFAIRS be pleased to state:

(a) the names of the books/publica-
tions bannedin India alongwith the propos-
als under consideration for banning some
other books/publications;

(b) the guidelines under the existing
laws governing the banning of books/publi-
cations;

(c) whether the Government propose
to make amendment in the law; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) and (b) Section 95 of
the Code of Criminal Procedure stipulates
the procedure under which books/publica-
tions are proscribed. The Panel provisions
in this regard are contained in Sections 124-
A, 153-A, 153-B, 292, 293 and 295-A of the
Indian Penal Code. The orders banning
import and export of books/publications are
issued by the Central Government under
Section 11 of the Customs Act, 1962. How-
ever, it will not be in the public interest to
disclose details, regarding books/publica-
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tions banned and the proposals under con-
sideration for such banning.

'(c) No, Sir.
(d) Does not arise.
Bangladesh Infiltrators

824. SHRI RAM NAIK : Will the Minister
of HOME AFFAIRS be pleased to state:

(a) whether there has been a demand
that infiltrators form Bangladesh be identi-
fied soon and kept in evacuee camps;

(b) if so, the steps taken/proposedto be
taken to identify and keep them in such
camps;

(c) whether the conditions regarding
the deportation of such infiltrators as laid
down in the Indira-Mujib Pact of 1971 are
being strictly adhered to; and

(d) the steps taken/proposed to be
taken to deport such infiltrators?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) to (d) Various concerns have
been voiced regarding the problem of illegal
migration/infiltration of Bangladesh nation-
als into India. There have been demands to
identify them and take appropriate action.
Government have taken a series of steps to
prevent infiltration which include strength-
ening of Border Security Force, implemen-
tation of Mobile Task Force (M.T.F.)/Pre-
vention of Infiltration of Foreigners (P.I.F.)
Schemes, construction of border roads and
fence, issue of identity cards, setting up of
Tribunals etc. The matter has been taken up
with the Government of Bangladesh and
some modalities have been arrived at for
the Border Security Force to hand over
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certain categories of illegal migrants/infiltra-
tors to the Bangladesh Rifles. However,
there is no proposal under consideration of
the Government to keep the identified infil-
trators in evacuee camps. The Treaty of
Friendship, Cooperation and Peace between
the Republic of India and the People’s Re-
public of Bangladesh signed on March 19,
1972 makes no mention of infiltrators from
Bangladesh. However, in the joint state-
ment of February 8, 1972 of the talks be-
tween the Prime Minister of India and
Bangladesh, there is reference to the return
to Bangladesh of the refugees who has
taken shelterin India since March 25, 1971.

[Translation]
Human Rights Violation

825. SHRI RAJENDRA AGNTHOTRI:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Government have re-
ceived a number of complaints regarding
violation of human rights committed by the
personnel of Para-Military forces;

(b) if so, the details thereof;

(c) whether any inquiry has been con-
ducted in this regard;

(d) if so, the outcome thereof,

(e) whether the Government propose
to include human rights as a subject in the
school curriculum; and

(f) if so, the time which it is likely to be
done?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (d) Whenever com-
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plaints of excesses against members of
Para-Military forces are received, inquiries
are conducted and action taken against
them, if they are found guilty. h

(e) and {f) There is no such proposal
under consideration in this Ministry.

[English)

Vohra Committee Report

826. SHRI VISHWANATH
SHASTRI:

SHRI BOLLA  BULLI
RAMAIAH:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Government have re-
ceived N.N. Vohra Committee report on the
links of mafia organsations; and

(b) if so, whether the Government pro-
pose to lay a copy of the report on the Table
of the House?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI S.B.
CHAWAN): (a) and (b) Government had set
up a Committee under the chairmanship of
Home Secretary to take stock of available
information about the activities and links of
mafia organisations/crime syndicates. Based
on the Report of this Committee, Govern-
ment would determine whether there is
need to establish a special organisation/
agency to regularly collect information and
pursue cases against identified elements.
Govermnment is examining the Committee’s
Report for such further action as may be
considered necessary.
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Foreign Nationals

827. SHRI MULLAPPALY

RAMCHANDRAN:

SHRI VILAS MUTTEMWAR:

SHRI JAGMEET SINGH
BRAR:

SHRI BHAGWAN SHANKAR
RAWAT:

SHRI KASHIRAM RANA:

SHRI RAM TAHAL
CHOUDHURY:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of foreign nationals
residing illegally in India at present, State-
wise and nationality-wise;

(b) since when they are residing in
India;

(c) the number of foreign nationals iden-
tified and deported during each of the last
three years and the current year so far,
state-wise and nationality-wise; and

(d) the steps being taken to identify and
depart the remaining such persons?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c) Government is
aware of the serious problem of illegal for-
eign nationals of neighboring countries who
are living in India. Itis not possible to furnish
the exact number of such illegal foreign
nationals as they enter India clandestinely
mingle easily with local population. The State
Governments and Union Territory Adminis-
trations have been given standing instruc-
tions to detect and deport foreigners resid-
ing illegally in the country.

(d) Government have taken/are taking
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various measures to identify and deport
such foreigners. The measures include spe-
cific instructions to the State Governments
to intensify their efforts to detect and deport
such foreigners and also to sensitize the
local population about the magnitude and
seriousness of the problem,

Assistance to Victims of
1984 Riots

828. SHRI JAGMEET SINGH BRAR:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Government have any
plan to allot vacant Government lands in
Delhi in small measures with right of owner-
ship to the families of 1984 riot victims in
order to rehabilitate them; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) No, Sir.

(b) Does not arise in view of (a) above.
Influx of ISI Agents into North-East

829. SHRI HARISH NARAYAN
PRABHU ZANTYE:
SHRI'ARVIND TRIVEDI:

SHRIDWARAKA NATH DAS:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether there has been an influx of
the Inter Services Intelligence (ISI) agents
into the North-Eastern States; i

(b) if so, the details of short-term and
long-term measures takén/proposed to be
taken to check the menace of IS| infiltrators;
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(c) whether the attention of the Govern-
ment has been drawn to the news-item
captioned ‘ISI funding arms purchase in N-
E’ appearing in the ‘Business Standard’
(New Delhi) dated June 24, 1994;

(d) if so, the~facts thereof; and

(e) the reaction of the Government
thergto?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) to (e) Government are aware
of the ISI activities in the North-Eastern
States. Bangladesh Authorities have been

requested to stop effectively all activities’

directed against India from Bangladesh ter-
ritory in the interest of our friendly relations.
A Joint Indo-Bangladesh working Group
has been constituted to examine and rec-
ommend practical measures for resolving
outstanding issues including IS activities
through Bangladesh. The Government are
also aware of the news paper report about
ISl funding armes purchase by the insur-
gents in the North-East. Necessary mea-
sures have been taken no prevent smug-
gling of arms procured with the assistance
of IS! by the insurgent groups of this North
Eastern region.

Terrorists Arrested in Delhi

830. SHRI HARIN PATHAK: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether any plot by the Inter Ser-
vices Intelligence of Pakistan to create a
new cadre of militants has been unearthed
in Delhi recently;

(b) if so, the details thereof;

(c) the number of terrorists arrested in
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Delhi during the last three months and the
action taken against them;

(d) the details of arms, ammunication
and other materials seized from them;

(e) the main intention of the arrested
terrorists; and

(f) the special measures taken to foil
terrorist activities in Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) and (b) The reports available
with the Government indicated that Paki-
stani-based Sikh extremist leaders, operat-
ing under the control and supervision ofthe
Pak ISI, have been conspiring and planning
to intensify terrorist and subversive activi-
ties in India. Enquiries from some of the
arrested Sikh terrorists, having their links
with Pakistani-based Sikh extremist lead-
ers, indicate fresh recruitment to the terror-
ists ranks and receipt of funds through
‘Hawala’ transactions for procurement of
weapons and designs to create terrorist
activities.

(c) Fourteen terrorists have been ar-
rested during the last three months from
1.4.94 to 15.7.94. Criminal cases under
different sections of IPC/TADA Act have
been registered against them. All of them
are in judicial custody.

(d) One Chinese pistol, eight rounds,
four stick grenadas, one 7.65 mm bore
pistol with 10 round, one hand grenade, Rs.
10,000/, 2 kg. tin of Anik Ghee containing
two wires, two detonator Chinese stick
bombs with other material were seized from
their possession.

(e) The information available with the
Government indicate that the main intention
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of arrested terrorists was to indulge in ter-
roristactivities by killing/assassinating promi-
nent Hindu leaders and main stream
Kashmiri Political leaders.

(f) Amongst the steps taken to curb
terrorist activities in Delhi include formation
of an Anti-terrorist Cell in each police Dis-
trict; deployment of armed pickets at vulner-
able/strategic points; intensive mobile pa-
trolling; deployment of spotters; display of
photos of known terrorists at public places;
stationing of PCR vehicles at strategic places
and coordination meetings with the adjoin-
ing States.

Pak Attempts to Destabilise Kash-
mir Situation

831.  SHRI M.V.V. MURTHY:
SHRISHIVSHARAN VERMA:
SHRI JANARDAN MISRA:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Pakistan has effected a
major shift in its strategy of sponsoring
terrorism in Kashmir by setting up a sepa-
rate combined unit of foreign terrorists in
Kashmir;

(b) if so, whether this new group com-
prises purely foreigners with logistic and
intelligence support from a terrorists
organisation;

(c) whether Pakistan has been making
all sorts of efforts to destabilise the Kashmir
situation by sending foreign nationals to
Kashmir and by supplying explosives and
sophisticated weapons fo militants during
May and June, 1994; and

(d) the measures taken by the Govern-
memnt to check and frustrate and Pakistani
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moves?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (d) Pakistan is
continuing its policy of supporting terrorism
and subversion in J&K by facilitating infiltra-
tion of armed and trained mercenaries from
other countries. Some foreign nationals/
terrorist organisations based in other coun-
tries are also reportedly being abetted by
Pak IS! in supporting terrorist activities.

Government have strongly urged Paki-
stan on several occasions and at various
levels to stop its support to subversion and
terrorism. Government have also apprised
the interational community of the dangers
inherent in the support extended by Paki-
stan to terrorism. At operational level also,
the Government have intensified its anti-
militancy operations by resorting to mea-
sures like increased patrolling, establish-
ment of additional pickets and checkposts
and intensification of combing and cordon-
ing off operations against terrorists.

lllegal Infiltrators

832.  SHR!I ANAND RATNA
MAURYA:
SHRI DWARAKA NATH DAS:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether a large number of illegal
infiltrators in the North-Eastern States are
actively helping the agents of the Inter Ser-
vices Intelligence (IS|) andindulging in other
nefarious activities;

(b) if so, the details thereof?
(c) whether the Government have
achieved any success in the detection of
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such infiltrators;

(d) if so, the number of such persons
detected and expelled during each of the
last three years and the current year so far;

(e) whether a number of such expelled
persons have managed to come back to
India again;

\

(f) if so, the reasons therefor; and

(g) the measures being taken to pre-
vent such cases and expel them?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP.M.
SAYEED): (a) to (g) There is no specific
report to suggest that the illegal infiltrators in
the North-Eastern States are assisting the
Pakistan’s Inter Services Intelligence. The
issue relating to ISI activities in Bangladesh
directed against India has been discussed
with the Bangladesh Authorities and they
have been requested to stop promptly and
effectively activities directed against India
from Bangladesh territory in the interest of
our friendly relations.

1984 Riots

833. SHRI RAJNATH SONKAR
SHASTRI: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the Government has de-
cided to table some investigation reports on
the 1984 riots;

(b) if so, the details thereof;

(c) the time by which these reports are
likely to be presented to the House;

(d) the action taken against the persons
identified for provocating/leading the riots in

~
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the country; and

(e) the number of persons killed in 1984
riots?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P.M.
SAYEED): (a) No, Sir.

(b) The two investigation Reports cover
the 1984 riots namely, the Kapur Mittal
Committee Report and the Jain-Aggarwal
Committee Report. The former addressed
itself to fixing responsibility and culpability of
police officers handling the 1984 riots and
the latter went into public complaints against
the private individuals and policemen for
perpetration of riots and other criminal of-
fences.

The Kapur-Mittal Committee Report
recommended action against 72 Police offi-
cials. Of these 16 officials have since retired
or died and of the remaining 56 officials, 3
have already been punished and 3 have
been cleared of charges since nothing in-
criminating could be established against
them. Charge-sheets have been served on
43 officials and disciplinary proceedings are
in various stages.

The Report of the Jain-Aggarwal Com-
mittee scrutinised 1084 affidavits filed in
connection with criminal cases during 1984
riots. While  complaints in 190 affidavits
remained unsubstantiated, the Committee
recommended 894 affidavits to the Govern-
ment of National Capital Territory of Delhi
for further action. The Govt. of NCT have
further sifted out 121 affidavits leaving 773
affidavits. Of these action on 745 affidavits
is to be taken by Delhi Police and on 28
affidavits action has to be taken by other
investigating agencies. The Delhi Police has
already ordered registration/investigation
preliminary inquiry in as many as 471 cases
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and departmental action is proposed in 21
cases involving 94 delinguent officials has
been finalised. Action against the remaining
39 officials is in progress.

(c) There is no proposal to lay these
Reports before the House.

(d) 367 cases have been instituted in
the courts in Delhi of which 200 cases have
been decided by the courts and 167 cases
are pending trial.

(e) As per R.K. Ahooja Committee set
up by Delhi Administration in 1986, 1984
riots took a toll of 2733 lives.

[Translation)
Pilgrimage to Vaishno Devi
834.  SHRITEJ NARAYAN SINGH:

SHRiRAMASHRAY PRASAD
SINGH:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) wh(,*ner the attention of the Govern-
ment has been drawn to the news-item
captioned ‘Vaishno Devi Thirath Yatra Rokne
Ki Dhamki’ appearing in the ‘Navbharat
Times’ deti July 13, 1994;

(b) if so, the facts thereof;

(c) whether the Government have taken
any action in this regard;

(d) if so, the details thereof; and
(e) if not, the reasons therefor?
THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a)to(e) Yes, Sir. Suph a
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threat has been issued by Harkat-ul-Ansar
and endorsed by othier militant orgaﬁisations
to stop Viashno Devi Yatra and they have
linked it with Hazrat bal matter. Such threats
are a part of sinister designs of such
organisation of generally communal tension
and give more fundamentalist thrust to the
militancy. The Government s already seized
of the matter and necessary steps have
been taken to ensure safety of the pilgrims
during the Yatra.

[English]
Infiltration of Bangladeshis

835. SHRI R. SURENDER REDDY:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the attention of the Govern-
ment has been drawn to the -news-item
captioned, ‘U.P. Gowvt. asked to probe re-
ports of infiltration’ in the ‘Indian Express’
dated May 27, 1994;

(b) if so, whether the Minister of State
for Internal Security has asked the Govern-
ment of Uttar Pradesh to investigate large
scale infiltration of Bangladeshis into West-
em Uttar Pradesh;

(c) if so, the details thereof; and

(d) the reaction of the Government of
Uttar Pradesh thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) Yes, Sir.

(b) to (d) According to the information
fumished by the State Government of Uttar
Pradesh, the reported large scale infiltration
of Bangladeshis into Western Uttar Pradesh

was not true.
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[Translation]
Reservation for Economically
Backward Classes

836. SHRI RAM VILAS PASWAN:
Will the Minister of WELFARE be pleased to
state:

" (a) whether the Government are con-
templating to make provision of reservation
in the Central Government Services for the
economically backward chasses;

(b) whether it is proposed to amend the
Constitution for this purpose; and

(c) if so, the time by which the process
is likely to be initiated?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K.V.
THANGKA BALU): (a) The Supreme Court
in Mandal case (Indira Sawhney & Ors. etc.
Versus Union of India & Ors. etc.) has ruled
that reservations of posts in favour of other
economically backward Sections of the
people is constitutionally invalid. The Gov-
ernment will examine the full implications of
the verdict and in this process consult all
political parties.

(b) There is no proposal to amend the
constitution at present.

(c) Does not arise.
[English]

State Security Commission

837. SHRI BOLLA  BULLI
RAMAIAH: Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether the recommendation of the
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National Police Commission for constitution
of State Security Commission in the States
has been implemented;

(b) if so, the details thereof: and

(c) if not, the reasons for inordinate
delay?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c) ‘Police’ being a
State subject, it is for the State Government
to take a decision on the recommendation of
the National Police Commission regarding
the constitution of State Security Commis-
sion by them.

[Translation]
Activities

838. SHRI SHIV SHARAN VERMA:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Inter Services Intelli-
gence (ISI) of Pakistan is helping in setting
up organisations in different parts of the
country with the purpose of creating chaos
and indulging in disinformation as reported
in the ‘Hindustan Times’ dated July 8, 1994;

(b) if so, the details thereof;

(c) the reaction of the Government
thereto;

(d) whether there has been an increase
in the intrusion of ISI agents into Southern
and Eastern States during the last three
months;

(e) if so, the details thereof; and

(f) the action proposed to be taken by
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the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (f)There is no spe-
cific information available indicating that
Pak ISI is helping to set up organisations
within the country for creating chaos etc.
However, Government is aware of the de-
signs of ISI of Pakistan to carry out espio-
nage, subversion and subotage in India in a
clandestine manner and is taking all neces-
sary steps to combat and frustrate such
objectives by gearing up the intelligence
machinery, sharing of intelligence and coor-
dinated action by the concermed Central an
State agencies, strengthening the deploy-
ment of para-military forces at strategic
locations, intensified coastal as well as in-
land patrolling, construction of border fenc-
ing and flood-lighting in vuinerable stretches
of the Indo-Pak border. Appropriate
instructions have also been issued to the
Navy, Coast-Guards and Customes for
carrying out intensive patrolling in the high
seas as well as along the coastline. The
outcome of these efforts is being regularly
monitored. There is however, no specific
information about increase in the intrusion
of IS| agents into Southern and Eastemn
States during the last three months.

[English]
Pilgrimage to Amaranth

839. DR. RAMESH CHAND
TOMAR:

SHRI B.L. SHARMA PREM:

SHRIMATI KRISHNENDRA

KAUR (DEEPA):

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether some terrorist organisations
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of Pak-Occupied Kashmir have threatened
to stop the Amaranth Pilgrimage under-
taken every year;

(b) if so, the details thereof; and

(c) the action proposed to be taken by
the Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c) A threat has
been issued by Harkat-Ul-Ansar and en-
dorsed by other militant organisations to the
pilgrims of Amamath Yatra. Such threats
are a part of sinister designs of such
organisations to generate communal ten-
sion and give more fundamentalist thrust to
the militancy.

The Government is already seized of
the matter and necessary steps have been
taken to ensure safety of the pilgrims during
the yatra.

AN
Saving the Life of Electricuted
Human

840. SHRI DHARMANNA MONDAYYA
SADUL: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Indian Medical profession-
als and researchers have achieved break-
through in saving the life of electricuted
human;

(b) if so, details thereof; and

(c) the steps taken to popularise this
technique?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WALFARE (DR. C. SILVERA): (a) No, Sir.

(b) and (c) Does not arise.
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11.17 hrs.

The Lok Sabha then adjourned till
Fourteen of the Clock.

[English]
14.00 hrs.

The Lok Sabha re-assembled at
Fourteen of the Clock

[Mr. Deputy-Speaker in the Chain

(Interruptions)

Re : Action Taken Report on the Recom-
mendations of Joint Parliamentary Com-
mittee on lrregularities in Securities and
Banking Transactions-Contd.

MR. DEPUTY-SPEAKER: Let us
complete the minimum business.
(Interruptions)

SRAVANA 6, 1916 (SAKA)
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MR. DEPUTY-SPEAKER: Shuklaji,
would you like to say anything?

(Interruptions)

SHRI HARIN PATHAK (Ahemdabad):
Sir, we would like to know whether the
Govemnment is going to withdraw the Action
Taken Report.

(Interruptions)

MR. DEPUTY-SPEAKER: Now, the
House stands adjoumned to meet tomorrow
at 11.00 a.m.

1401 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday,

July 29, 1994, Sravamra 7, 1916
(Saka).
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